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LOK SABHA

Tuesday, April 26, 19668/Vaisakha 8,
1888 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SPraker in the Chair]
ORAL ANSWERS TO QUESTIONS

areta wlafaawy w o e
+
* 1334 oY Wo wye firwe :
ot Heo Wo qwWT:
=T VTR Wy WY
ot gew gow
Wt qe We ATYAY

s fafa wolft o Tyt g
w4 fr :

(%) wrode wfafmesi & fafuw
wreret ¥ arfagw oy Aot W
w fewr # qewam oz fufe weerewt
T HATE XTI EY @ g fod sy
w -ty ¥ fod oW WO
sraeqr §;

(w) =fr ¢, A ag wwxewr
2 W et & are-are wem wranw
¥ gfaftedi & o & € ¥
Fod qoRTT & w1 wEw EROE W
o off O

(w) wrefir wrnl & wrofn
fradi & aramre A4 W T W

12952

1 qg@rr oY g fewn s Wi
afy gt @ facg wwre & 7

The Minister of State in the Minis-

try of Law (Shri C. R, Pattabhi
Raman): (a) and (b). Centralised
arrangements exist in the OfMcial

Language (Legislative) Commission in
regard to supervision of authorised
versions of the Central Acts in vari-
ous languages, The translation of
State Acts into the wvarious langu.
ager is the responsibility of the res-
pective States who have been advis-
ed to make use of the standard legal
terminology evolved by the Commis-
slon as far as possible. The O.L.(L)C
have been requested to prepare regio-
nal translations of s many Acts s
possible and for this purpose drafts-
men have been appointed in respect
of the various regional languages ex-
cept Assamesc and QGujarati. For
these two languages also steps have
already been taken to make the ap-
pointments.

{c) No scheme for preparing sutho-
rised versions of Indian Rules in
Indian languages has been made by
the Central Government.

ot wo wro fypdt ;W o3y AT
e § fir oy xa e ¥ faitefy w1
WTET QT IH §wq wrefw wmm #
wreflw fafaw wqmr s swifma
wok @ &Y off anfy o 7 ofie o, oY
% wam s § fe weeftg oy
aEY & 7 S¥ w7 5 v o Farsarer
TR T kT g S ft R ?

Bhri C, R. Paltabhl Raman: With
regard to the State languages, for
example, an Act passed by the Mad-
ras Legislative Assembly, jn Tamil. ..
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Shri M. L. Dwived:: The Central
Acts,

Shri C. R. Pattabhi Raman: The re-
ference is clear. It is a long refer-
ence to the Commission, but this much
may be germane to the issue, namely,
“....to arrange for the translation of
the Central Acts, ordinances and
regulations promulgated by the Pre-
sident into the respective languages
of the States” “To arrange for it".
So, we are collaborating with the
States. Actually, we had in the mid-
die of last year, a conference wher
all the States Ministers were here.
They were willing to take it up pro-
vided the Centre gives them money
for the purpose. It costs roughly
about Rs. 11 lakhs for about 10,000
pages of translation. That was the
position. We have been considering
it. The real position is that at one
time three or four States wanted 1o
have their own translations, They
are quite willing to have it done but
they want our help here and some
subvention for this.

it 7o wyo fydt : wredt sl TR
¥ aama fF AT g & o @7
a5z a1 wiafaam & 3w awfom
w3 & fay sl W g
9 wTiqw ggraar st & | & s
iz g 5 1w w9 F fag ¥
goere g wfame  aofo 2= 2,
W Teg gt ¥ fea & s
w@T &, 9T AT Ag wH AT G R,
T IHF qrY H HaTaw FEA 7
Shri C. R, Pattabhi Raman: So far,
no money has been given. They are
only discussing it. They want some
financial help, some subvention, from
the Centra] Government for transla-
tion purposes. Actually, if the hon.
Member is interested, I may mention
some Acts which have been translat-
ed. In Bengali, they have already
translated the Contract Act and the
Specific Relief Act. In Malayalam, the
Contract Act, the Specific Relief Act
and the Hindu Minority and Guardian-
ship A-t; in Marathi, the Transfer of
Property Act; in Oriya, the Transfer of
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Property Act and the Specific Relief
Act; in Tamil, the Transfer of Pro-
perty and the Indian Contract Acts;
in Telugu, the Transfer of Property
Act, the Indian Sale of Goods Act and
the Specific Relief Act. These have
been done. With regard to the termi-
nology, it is a long, time-consuming
p]:ocess. and we do not want to hurry
this.

Shri P. C. Borvoah: The hon. Min-
ister was just mow telling us that
except in two languages—Assamese
and Gujarati,—the Central Acts have
been translated intp all other Indian
languages. May 1 know what stands
in the way of having these Central
Acts translated into Assamese? I
want to know whether the Official
Language Commission will have a
separate body for doing this work.
What is the arrangement for this?

Shri C. R. Pattabhi Raman: I said
that for these two languages also
arrangements have been made. Thara
was a little delay then. Even that
has been surmounted now.

ot WYY WY ST qAT ST
it ¥ g I q¢ ar¢ fear v fafew
T T 7 14 & fF A g0 wqET wY
¥ YT ATy e F FOF | 619 'Y
ag Wt %7 {6 w0 ®) Far v § v
wrede wreref ¥ o @ A wTw w5
wTd | fer ma gd o 7 oy
wgl fr fafaw ool ¥ & fedft % 0%
a1 Y qRE FT s v g | A &
I ¥ ag s = g fw e oo
yafa gamaAE g WX ®|T IR
qEAE & WA FEw i v d
WA Eg A & aw fear g ?
Shri C. R. Pattabhj Raman: If the
House wishes it, I can place on the

Table the translations so far effected
by the Official Languages Commmission,

Mr. Speaker: 1Is the Government
salisfied with the progress?
Shri C. R. Pattabhi Raman: I may

straightway give the list of authorisced
Hindi versions which have been pub-
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lished in the Gazette of India—The
Indian Penal Code, the Evidence Act,
Transfer of Property Act, Contract
Act, Sale of Goods Act, Legal Tenders
(Inscribed Notes) Act, Goa, Daman
and Diu Judicial Commissioners (Dec-
laration as High Court) Aect, The
Kerala State Legislature (Delegafiun
of Powers) Act and the Land Acqui-
sition Act, These 10 Acts have been
published. In addition, there are 34
Acts—I do not want to tire the House
by reading them—where the transla-
tion has been rendered into Hindi, but
they have so far not been finalised.
It is a very difficult task, because
vadij means plantiff But in Kerala,
so far as I know, anyayavadi is the
word for plaintiff, ie., he who wants
to set aside enyaya. It is very diffi-
cult to get all the people agree—
res judicata adverse possession,
limitation, etc., are other examples.

Shri S. C. Samanta: May I know
whether in the Hindi-speaking States
where all the enactments are at pre-
sent done in Hindi, the standard ter-
minology that has been evolved is
used or they still use only those te.-
minologies which were used in the
Hindi Acts before?

Shri C. R. Pattabhi Raman: I must
confess it is not universally adopted
in the Hindi States even, We are
persuading them as far as possible to
use it. There is a glossary which has
already been placed on the Table.

it fagdwre swm : #7192 g4 & 5
9fs w3 % "W 1 F S
g T &, wafey g &Y § warew
T WTANT &7 grea feur & 7 oufz an,
Al IWiET T IEW T 97 WIT ¥
gifsa A & were W Agedl &
ar war & 7

Shri C. R. Pattabhj Raman: With
great respect, I differ from the pon.
member. It was reconstituted because
the old commission become non est
by efflux of time. Now we have in-
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evolving a procedure by which each
State would be able to associate itself
with us by sending a Law Secretary
or a legal remembrancer so far as the
particular language is concerned. Till
the other day we had part-time mem-
bers. We have done away with that.
We are going to have a new Chair-
man. Otherwise, the membership is
almost finalised.

st fegvre same  FX ATH gB 4
oo HERT  wrat A g

=t fadwae wO@ | AR FT
faar & 1

Dr. Ranen Sen: Just now the Min-
ister said that some Acts have been
translated inte Hindi. May I know
who has borne the cost of this trans-
lation—the States or the Centre?

Shri C. R. Pattabhl Raman: Only
the Centre has borne the cost. The
hon. member is aware of the consti-
tutional provision,

it aave fg - g1 wita wuTA
wdt awEdT waw Sfa G wR
wrelt ot ¥ 72 w1 o@r iy fadaw
arg-aTq wEet W fet ¥ ogww ®
wigd, ¥feT W oF ddt sraeqr
g vt § fr oifewrie & fagas
ft & oY waoft # a1q |re W A
T §ORTT T T a5t § fr ag
1 a1 A1 71 qgFAar § i ao w1
xait qfers ov oy & wr foeed 8
FORTT & AT, wr9-aTy aql T ae
fam oy & 7
8Shri C. R. Pattabhl Raman: I thought
I explained the difficulties inherent in
the translations. Even among Hindi

States not all of them have accepted
many words.

=t qurarer fag : & 7 ofermEe §

creased it to 9 members. We .re &iaﬁ%qﬁmwwrﬁmk
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3 fagas fgdy & =@t =y w1 |%4
AT FT § WX AqW TV ¥ |

Mr. Speaker: He says the Bills to
be introduced in this Parliament
must be both in English and Hindi.

Shri C. R. Pattabhl Raman: Hindi
versions are already coming today.

Shrimati Savitri Nigam: All the
excuses given by the Minister for the
slow progress of the translation work
seem to be very lame ones. 1 would
like to know what is the difficulty
before the Official Languages Com-
mission to adopt those words which
are already being used in the Hindi
regions, because they are enacting in
Hindi, in translating all the enact-
ments gf the Centre into Hindi with-
in a short period of one or two years.

=5t %o wre fyardt o TaEr AT
fefoweet & fa fosdl & fad e Fey
E o fesfy & At a7 T wqAT H
gare w74 § 7

Shrimati Savitrj Nigam: I am not
a Hindi fanatic like him.

Shri C, R. Pattabhl Raman: To take
the example of onme State, Uttar Pra-
desh, there is the word Mukaddama
in some areas. There are also, ag I
said, the words, Vadi and Prativadi.
Instead of forcing them accept onc
word, il is far better to wait and sec
to it that a common nomenclature
comes about for all these words rather
than hurry this through and lose the
whole thing.

Exploitation of Sea Fish from Eastern
and Western Coasts

+
*1335. Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri 8. C. SBamanta:
Shri Bhagwat Jha Agad:
Shri P. C. Boroosh:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether Government have estl-
mated as to what percentage of sea
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fish 1s exploited at present from
Eastern and Western Coasts of India;

(b) whether Government propase
to increase thiz percentage to meet
the pressing demand of fish in the
country; and

(e) if so, the steps being taken to
fulfil the object?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (3hri
Govinda Memon): (a) The average
percentages of exploitation of sea fish
during the last ten years from the
East and West Coasts of India are 12.2
and 6.3 respectively of the estimated
potential.

(b) Yes, Sir.

(¢) In the Fourth Plan, efforts rre
being made to introduce 8.000 mecha-
nised fishing boats and 200 large fish-
ing wessels and to provide adequate
facilities for landing and berthing of
fishing boats and for handling of the
fish catches.

=0t mo wro fyEfy : & 2 wrAAr
AT g fr o g adir v
HEFT TFEA 1 AT T A THIT
% fasrondir & 3= £ &7 9w 3w
SN g7 Faty frear F TN aw #
wqfy 66—67 i FWT WYX IHF fpaet
ganfa §7517 7 @y F74 7 favaw
famr g 7

Shri Govinda Menomn: With a view

to increasing the fish catches it is
proposed to introduce 8,000 additional
mechanised boats and 200 Jarger traw-
lers for fishing during the Fourth
Plan. As to how many of them will
be introduced in the first year will
depend upon availability.

oY o wro fgA®Y ¢ ¥ ag WA
wrg § fF frz Free Wi awe wre #
W T 9T AT WO 0FEA T 5 G
Tz &, fm wivz oT wuTEr T €7 @
¢ dma & G ¥ @ w@ e
o Wi ?
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Shri Govinda Menon: Sir, the
potential is said to be higher gn the
west coast but, as will be seen frnmn
the answer, a higher percentage has
been exploited on the east coast.

Shri 8. C. Samanta: ls it not a fact
that the West Bengal Govermmant
failed in their attempt to exploit sea
fish in the Bay of Bengal; if 50, may
1 know whether any fresh venture is
going to be started from the Cenire
or from the State Government?

Shri Govinda Menon: There is this
programme for the Fourth Plan, and
the programme for the Fourth Plan
has been finalised so far as West Ben-
gal is concerned after consultation
with the West Bengal Govermment.

ot Winax AT WIRAA : qIT AL
waAT fafeam draar & Faa® gqarT
W5 SATT AATAT AT AT 2 7Y FraqAd
FT AT FT TF, AT THH FACAET
934 9 adffa graa § fead sfama
afg® F1 gdr § v98 |WHT 7S

qEEA T w0/ 30 F@O 7
Shri Govinda Menon: I have not
followed the question,

Mr. Speaker: What will be the in-
<rease in the catch when all these
targets are realised?

Shri Govinda Menon: As a result
of these efforts the additional annual
marine fish production at the end of
the Fourth Plan is expected to be 4.8
lakh tons.

Shri P. K. Deo: Tuna fish is found
in plenty in the territorial waters of
the Andamans and it attrfacts foreign
fishing boats. Some time back some
Chinese  fishing vessels werc inter-
cepted by our police. May I know
what steps are being taken to ensure
that there is no trespass into the
territorial waters of Andamans by
foreign fishing boats?

The Minister of Food, Agriculture,
Community Development and CoOpe-
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ration (Shry C. Subraman®m): This
will be taken care of by the Navy
It will engure that there is no tres-
passing into our waters. So far us
Tuna fishing is concerned, we are
taking the necessary steps. As a mat-
ter of fact, 200 larger vessels which
we are getting for deep sea fishing
will be useful for Tuna fishing also.

Shri P, C. Borooah: According 1o
Govermment's information, which is the
couniry which has got the highest per=
centage of coastal fishing, and may 1
know whether Govermnent is going to
take assistance from those countries
to augment our coastal fishing?

Shri Govinda Menon: Under the
prograrrme which we have practically
finalised it is proposed to introduce
8,000 additional mechanised boats and
200 trawlers for fishing during the
Fourth Plan period. It is expected
that put of the potential of 100 lakhs
tons 4.8 lakhs tons would be exploit-
ed,

Shri P. C. Borpoah: My question
was, are we applying the techni-
ques which are used by other coun-
tries which are successful?

Shri C. Subramaniam: We are gei-
ting collaboration from Norway,
Japan and other countries which are
advanced in the field of fishing.

Shri Ranga: Do these plans include
subsidiary plans for treining tradi-
tional fishermen of the West Coast as
well as the East Coast ip the mecha-
nised techniques of manipulating
these boats and steamers and catching
fish so thal these people could be
given necessary preference and ulso
additional occupation?

Shri Govinda Menon: There are
schemes for training fishermen.

Shri Dinen Bhattacharya: May I
know whether it is a fact that due to
the increasing salinity of the river
Hooghly in West Bengal there has
been death of richer Hilsa fish, which
was abundantly avallable gome time
back, at least for two monthg in the
year? If g0, what steps have :he
Government taken to see thai the
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salinity of the river is removed so
that the richer Hilsa fish is available
in plenty in Bengal?

Shri C. Subramaniam: Generally,
the requirements of West Bengal are
taken care of by organising inland
fisheries in the various parts of the
country, Therefore, whatever short-
age is there in West Bengal we are
trying to make up by import from
other States. As far as the problem
of the Hooghly river is concerred, it

is seasonal; sometimes we get Inore
fishes; sometlimes less.
Mr. Speaker: NexT question, Shri

Bagri.

Shri Ranga: Sir, Question No. 1338
also may be taken up along with it.

Mr.. Speaker: If it is convenient for
the Minister, he might answer that
also.

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): That is somewhat different,
but I have no objection,

Export of Sugar

+
*1336. Shri Bagri:
Shri Kishen Pattnayak:
Shri Vishram Prasad:
Dr. Ram Manohar LOhla:
Shri Ram Sewak Yadav:
Shri Utiya:
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Daljit Singh:
Shri Onkar Lal Berwa:
Shri Hokam Chand
Kachhavaiya:
Dr. L. M. Singhvi:
Shri Bade:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pl i to state:

(a) whether Government have any
proposal to export more Sugar in 1966-
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67 as compared to the last year for
ecarning foreign exchange;

(b) if so, whether they have enter-
ed into agreemonts with any countries:
for the export of sugar; and

(e) if so. their broad details and.
the total amount of foreign exchange
io be earned thereby?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). Yes, S, The
Indian Sugar Mills Association,
Calcutta, has been authorised to enter
intop contracts for export of 3.97 lakhe
tonnes of sugar during 1966 as under:

Country ) uantity
SARh Top—
nes)
U. 8. A . : 0. 60
U. K. & Canada . 1..47%
Malaysia o.7%
Other  destinations 1.10
Total : 3.97

(c) Export to US.A. will be on the
basis of the average of the Contract 7
Spot quotations of New York Coffee
and Sugar Exchange Inc, during &
specified period. Export of 0.25 1akh
tonnes to UK. wil] be at the nezotiat-
ed pricz under the Commonwealth
Sugar Agreement, which is L 47.5
per long ton. Balance exports will
be om price fixing basis linked to the
average of London Daily Price during
the specificd periods. The shipmnent
period is during January to Septem-
ber, 1866. The foreign exchange
earnings will depend on the level of
international price of sugar duriug the
pricing periods,

W ¥ W o7 Frafa

*taxs. ot fnifa ey ;. T
g, yfy, srqnfae faemw mo wpeT
Wt 9g FATT FT IO HGT R o

() =1 a8 5= ¢ f& v
g w4+t #1 fafe ¥a9 Jeadt Gay
@ e owowr o W
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(w) afz &, @ @\ A
gar wr@m fegm fasi & 1 ®
frafa #73 & w1 wfeamear wAwa
vt & 7

The Deputy Minister in the Mims-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No, Sir.

(b) Does not arise.

o vl - Fm HAT AERT O%
AT f& 3. 97 M@ =7 A AT A
fadwii ®1 4o AEN-WET qEFT W
Y ¥ I 7R AT T WIE OF 10 AT
o 2, W Wt & a1 surer ¥ s
wa fom T faw iy T 3T ow ey
9% FHFT feaer S gnir w1 wwd
aw # o i & & Sy ow fee o
fradr *ma gefy 7

Shri Shinde; Prices are not the
sam?2 in all the countries. For exam-
ple, we have a special quota under
the USA Sugar Act. There we get
preferential treatment and we get a
slightly higher price. Similarly,
there is an arrangement to have a
higher price under the Commonweaith
Sugar Agreement; so, we get a slight-
ly higher price in Cummonweslth
countries. In the other parts of the
waorld, naturally, we have ‘.  sell
sugar in competitive markets,

Mr. Speaker: He wants to know
price per kilogram. ls it possible?

The Minister of Food, Agricuiture,
Community Development and Co-
operation (Shri C. Bubramaniam): No,
Sir; that is not possible.

ot wrrdt ;oW gAY oAt E Ay
g....

VW WERY  qE W & A
Ef L |
Shri Shinde; May I add, Sir, that

according to the international sugar
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trade there are pricing periods and
the price depends upon the prevailing
London daily market price at the time
of landing? So, it is not possible be-
forehand to tell exactly the price
though it is possible to give the
averages.

ot st owr S wEew 4R
TaTH FY F9r F41 fF A7 A g faRw
¥ Yo § ar 9@ 9 8w W s #
=TI AT F Fraa fow awdr @ gw
T 9T TR AT T 3R @ 49 g0
% FTATdTa qoRT A1 A A & wATH
o o FW {199 0C &9 SEr A
X ¥OT WAt WERw qg ATY F FnEe
s 2w 3 o <Y Z9 3 & SEE FrE
BW waTer A § W faRw § o |y
X ¥ Ag A A ¥ A E oA wad
ST WeT B %7 ¥y AW & 7

we wgng

wama AT ¢

7z @ @A T

Shri Shinde: 1 will try to answer
the second part of the question.

ot wrmat  gEe &1 A AR 7

Shri Shinde: I thought it to be mure
important,

oW WA - A E | agw T
faar mar & fF gx saver 1w ger faw
a%dl & W gW Agt T 2 W@ E
TadHz 9w w1 AEfaeES w7 T E
T FOT § A AT 9T T 9T qg
o R

ot wrEt : gy AT & s faw
T azed 1A & UF fT & e e
& § afaw og Jaa AR A E

Shrl Shinde: May I submit that all
the sugar cxporting countries in the
world export sugar at a loss because
there is less demand and more supply
and, naturally, the normal laws of
supply and demand operate in the
international sugar market? But, as



12965 Oral Answers
1 have already explained to the
House, tius Queslion was examincd

closely by an expert team headed by
Shri Sen when the Sugar Inquiry
Commission was asked to go into this.
May I submit for the information of
the hon. Member that it is in the in-
terest of the nation to export sugar

instead of growing olher erops? The
Sugar Commission says....
Shri Surendranath Dwivedy: Why

do they not circulate the report to
Members?

Shri Shinde: It has already bcen
p'aced on the Table of the House, In
order to meet the argument which 1s
frequently raised by hon. Members,
I will refer to a quotation from that
report. It says:

“If there was a choice for the
country whether to produce
sugarcane oOr. rice from the same
acre of land, on balance it wouid
be advantageous to grow Ssugar-
cane and export sugar manufac-

tured therefrom and wuse the
foreign exchange earned to im-
port rice."”

Shri Ranga; Who is that wiseacre?

Shri Shinde: Plcase bear with me.
It continues:

“The foreign exchange receipts
from such exports of sugar even
at the current low price in the
international market would be
higher than the import cost of
the eguivalent quantity of rice as
could be produced within the
.country from the same acre of
land."”

Shri Yallamanda Reddy: What is
the margin?
S ATTY: WEUY WY, UF AT
7z a1 f fadw ®1 9 7 33 & W
WA BN & w7 A1 AT gW owq 3w
oY wy B F A wed Fw F A
T T W I WU Fwarfedi ¥
worar % ¥ ar fadw & o A 3
ITHY wiow wgrar Ay £ 7
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s wgnw & § g o o
el = arare wr g & fF g w9
A w49 @ £

ft fsrw wEm - WY A AFE
A qem fF femT 9= AT oae §
W AT G FT NG KO wWiE INY
T UFAS S A qRA | WA AT IR
3.97 @@ = w1 dFr &1 fAgi
Farar @t IR feam Y osEEw
fomar & ot #TF TEET OREE
T & fad |7 W Fer T # arfw
FAFT ORI W W 77 wg 7

Shri Shinde: This information has
becn given to this hon. Touse, I
may say that about Rs. 13 to 14 crores
of foreign exchange would be earned
this year, though the prices are ex-
tremely low,

it TwdEE a@w ;o fa gewi w0
T ey et @ Sy e Y v ¥
T qohl & W qod a1 37 § & few
7% ¥ ga ¥ v aw fawy § w
T gEe AW ¥ oft ag o fadent
¥ 3a% ana w0 ¥ fay A faaia
T AT AT AT K 9§ ! oAy
wAF 2w § o 99 feww F
FrATEr At ar @ # ¢

Shri Shinde: The prices, as I have
already submitied, are relatively
higher in the United States of America
and the UK, and in the other parts
of the world, they are considered to
be low.

As far ag the export promotion ac-
livity in other countries is concerned,
we are trying to export sugar to
Japan, Malaysia and Canada and, if
possible, to meet any demand that
may be there in other countries also,
in the interest of earning more
foreign exchange. Our endeavour is
o see that more market' is available
for sugar export.
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st axaTe fog ;O AIE T
axat & fr oo dt W ¥ uE T ot
Y w1 arEe A WA Frar W zfor
WIea F1 |4 AT AT avey & wfe
g9 A Wt S da v § 9w @
A oFEAw AET FAmET A @ fEw
O F # T § 1A wEERA Wi
Fovgy ST & 7

Shri Shinde: I am glad the hon.
Member has raised this point. In
fact, there is a wrong impression in
the minds of some hon. members that
sugar is being exported only from
South India and not from North India.
May I say for the information of the
hon. members that out of the guan-
tity of sugar that is being exported
this year—we are exporting from
U.P., Bihar, West Bengal......

of qwarw fog  foes @ w0
e

Shri Shinde: ....Andhra Pradesh
and Maharashtra—pradtically 44 per
cent is from UP. Bihar and West
Bengal and the rest, from other
‘States.

wit fasera qdg - AT fRowaET
ey 3 e fr wfus fadet qar
o ¥4 & fAu 1966-67 ¥ wiww
S w1 frofa feqr sdm A F ag
s wrea g f owfus e & frafa
w7t ¥ ¥w ¥ A A = qr gy
o dF # P ofuw 37 a@A
A I T Fraw A wfew T anadr
IE AU T GORTC KT AT qfafwa
27

Shri Shinde: This year, as a result
of our export activities, we are not
likely to have any smaller supplies
for domestic consumption and the
price of sugar being comtrolled, there
is no question of any price rise or
any spurt in price as a result of ex-
ports.
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Shri Ramachandra Ulaka: May I
know whaother there is any difference
between * the procurement price of
sugar at the factories and the export
price?

Shri Shinde: The difference is quite
considerable; it comes to Rs. 585 per
tonne, i.e, the difference between the
procurement price and the average
earnings of foreign exchange.

ot gt wre a0 F a7 S
g 5 1965 § At Frafr & &
faerar AwaT gar & 7

Mr. Speaker: He wantz to know
how much loss we have suffered by
exporting sugar during 1965, as com-

pared to what it would have fetched
if we had sold it inside,

Shrl Shinde: The amount of sub
sidy paid by the Central Government
comes to Rs. 17.50 lakhs.

Y ST ATw e : AT fear

g & 7 gwrdy v & Frwr Y S &
73 e wam gar & 7

Shri Shinde: The amount of sub-

sidy is the quantum of difference bet-

ween the selling price and the actual
procurement price.

wft sifere s dowr - Ay e
AT Y AT 1964 ® 30 FUT
awaT gt ¥

s WENY ; wTET, aTEe | femme
Nrgye@ A 130 WA fw
AR A R T @Y

Shei Kapar Singh; How much
would it have fetched if the sugar
had been sold in the open market?
How much money has been lost by
selling it outside? That is the
question,

st wierT W dTar . qEEE
fova gu 2 7
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Shri Shinde: May I say this for the

Mr, Speaker: Subsidy cannot be the
only loss. If we had sold here the
same sugar which we have exported,
how much price would it have
fetched?

The Minister of Food, Agricullure,
Community Development and Co-
vperation (Shri C. Subramaniam):
The point for consideration is this.
It is not a question of selling it with-
in India and earning rupees, but it is
a question of earning foreign ex-
change.

Mr, Speaker; There is no objection
on that. The point is about the differ-
ence that is there... .

Shri C. Subramaniam: That is what
has been pgiven. Ag against the
foreign exchange earnings....

Shri Brlj Raj Singh: He is always
trying to evade this question,

Shri C. Subramaniam: It is not &
question of evading. After all, it is
in the interests of the country....

Shri Brij Raj Singh:
the Speaker asks him to
dozs not reply.

Even when
reply, he

Shri C. Subramaniam: In 1965, we
earned a foreign exchange of Rs. 11.26
crores. For that we had to give a
subsidy of Rs. 17.50 crores. Rs. 17,50
crores is the difference between the
internal price and the external price.

oft fafar foy © i welr ST A
OF 9 & IO § qamar § F aw w@ew
& g I ot o §r 2 K ag
IR g f T T g A ¢ B
HORTT §19Y § AT a18T om’ § 6K
w99 & wraeww & fag e and &
s ot &, form #7 el A g 2
fe ard & st Y aTET AT AT 2,
IJAEY Fma sy @ Ay &) afr o,
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A '\ AR Gar gEmw s fe
ga< wiw, fagre Wi dome =ife and
#1 2| & 97 AT agT Wl wwEr g,
IaF fau ™= & wig § w6 T &
E i

Shri Shinde: The quantities that are
cxported are so small that they do-
not affect our internal consumption,.

and even the grosg movements eic. are
taken into consideration.

Shri Ranga: Internal consumption

ig under controi.

Shril C. Subramaniam: The point Inr
consideration is this. We have difler-
ent prices for the various 7ones.
Therefore, the sugar which we try to-
sell to the outside market is taken
from that market where the lowest
price prevails, that is why we select
areas where the price of sugar s
lowest so that the subsidy also may
be the lowest. That is why we are
taking it from VU.P, Bihar, West
Bengal, Andhra Pradesh and Maha-
rashtra where we have this price ad-
vantage. If we take the sugar from
Punjab where the sugar price is the
highest and send the Punjab sugar
outside, then we shall have to pay a
much higher subsidy on it. ‘That is
why, we take into account the price
factor also.

ot farsfr foret © st s, T
T YW qEA W RS &)

IR AR ;W A1 AT fRer
far snd, &1 6T 21 7 Qe w1 AT
&8 foar o wwar 2 7

oft farafr forey © & 3 o7 w7
foamy & fag 78 w27 91 | e feY
AAAT S5 & FF4 9 99 & foEr
fear v &, &Y &1 S\ qeR w1 AW
TF | o Ay ? YR oF 6 g
qeT W R |

W AR WX ATA I A
FESET HOAT gF AT AR §, ar
A |
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Mfefafaw . mragafi d
araq &t fam 2z & S age Wi
It , I F wET o7 Sy @ Wi
e 99 *F & ey & faw
AL W & AT Harg vy ¢ 7 afx
i, O ¥ gred & ST agT o &
ey § arIg #Y w2 w1 O famy
& aret &, agr gl ard wr
farw & WY & s ?

Shri C. Subramaniam: The point for
<onsideration is this alse. For
example, if we take the UP. sugar or
the Bihar sugar, we have got to pay
also for th® rail transport up to the
ports, whereas in Maharashtra and
Andhra Pradesh there are cost-based
sugar factories where we can avoid
this rail transport. Therefore, from
that point of view we have to look
into the whole economics, Therefore,
it should not be a tussle between
‘North India and South India. What
is in the interests of the whole of

India will have to be taken into con-
sideration for our export.

Mr. Speaker: Next question.

=t qATACA  : WEOW WEIEd,
fraw 376(2) & wewtd ¥ OF
SqEEqT W IV & | Wl WA g A
7T & o6 T gw A i B ang}
W, A ag aga wgd g wrdrd, Afew
IT F wE 7F qar 44 & fF oar
gara ¥, W favraaan wrarer, FE
o gas ¥, WA I 98 THE q
TR F Aw At fa At w
ardi | dmr e & ¥ qg o w7 2,
frmmt & o war foar o wr &, W@
qa T &, 3fF T aEeE T oW
wrr A A wW R aw dwEt oww
oy o @ "y | A, A T A
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ey AR WA G5 48
qad e =i 9 & 376 ¥ MY
qriE OTe W FITaT 8, A s
& F9 ¥ wifewsr a1 §19 § & W
AT gAT & )

Y RO ; IFEET AT guT # |
Heft wgeT g wE A @ )

oow WERE WM aed & ag
qThT WTE WTET g I ¢ |

Tankers for Carrying American Wheat
to India

+

*1337. Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri M, L. Dwivedi:;
Shri Bhagwat Jha Aszad:
Shri P, C. Borooah:
Shri Hukam Chand
Kachhavalya:
Shri Bade:
Shri Yashpal Singh:
Bhri Mohammad Ellas:

Will the Minister of Food, Agri-
culture, Community Development and
Cooperation be pleased to state:

(a) whether during his US. visit
in December, 1885, he was informed
that for carrying American wheat to
India, India will have to arrange for
large tankers from mon-American
sources;

(b) if so, the reasons offered;

(c) the arrangements that
been made; and

have

(d) how many Indian tankers will
be available for the purpose?

The Minister of State in the Min-
istry of Food, Agriculiure, Commu-
nity Development and Cooperation
(Shri Govinda Menon): (a) and (b).
In the context of the anticipated
heavy imports of foodgrains from
U.S.A, during this year, the question
of utilising larger size tankers/bulk
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carriers for transporting foodgrains
from US.A. was broadly discussed
during the Minister for Food and
Agriculture's visit to the United States
of America in December 1865. There
was, however, no stzgestion that
large tankers from non-American
sources will have to be arranged.

(c) and (d). Since then three large-
size foreign flag tankers and one
large-size bulk carrier have been
chartered for this purpose,

Shri 8. C. Samanta: What percen-
tage of Indian tankers were used dur-
ing the last few years?

Shri Govinfla Mewbn: As to the per-
centage during the last few years, I
would like to collect information. But
with respect to the present year, we
have only chartered as yet 4 tankers,
of which one is Indian.

Shri 5. C. Samanta: Is it true that
Indian shippers are unwilling to use
their tankers for carrying wheat from
America because of low freight offer-
ed to them, and they are earning
more foreign exchange by using them
elsewhere?

Shri Govinda Menon: The freight
offered to Indien ships is not so low
as suggested. I have no information
that Indian shippers are unwilling to
transport foodgrains.

oht wo w1 fraat : & ag s
A g i 1966-67 F A T &
for o ® Aoz & ol s,
W s owm ¥ fend feas
¥ uw foy ol vk g7 ¥
WA w1 wfawa &1 @ 7

Shri Govinda Menon: Speaking of
this year, I have already said that 4
have been chartered of which 2 are
under US. flag, one is non-US. and
the fourth is Indian.

Shri M. L. Dwivedi: What is the
country of origin of the non-US.

tanker?
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Shri Govinda Menon: I would like
to have notice,

st CRATOAR WY IAE a7
IR AR §, O w7 oaE aE 97
war gaw & firdt iy & 7

ot ArTEw MY AT - TH A i
o g & S w1 AT gy fawar o
@R, IEEH wTOU gW Al & fween
sfawa W< &1 &% !

The Minister of Food, Agriculture,
Community Development and Coope-
ration (Shri C. Subramaniam):
Generally, we are expected to carry
50 per cent of our foodgrains from
the U.S. vessels; the other 50 per cent
may be in non-U.S. vessels,

Shri P. C. Borooah: Is it a fact that
Amerjcan tanker owners are nnt
anxious to engage in carrying food-
grains to India because they are not
getting cargo on the return trip, for
which they suffer loss? If so, have
Government given any assurance to
them to get cargo on their Teturn
journey and if so what?

Shri C. Subramanlam: It is a com-
mercial transaction. We offer; if they
come forward and accept it, it means
they would take into account the
freight available on the return jour-
ney.

oft oo™ Ty © ®T AGETC FAT
woe ¢ F gay A & o ogre fawr
a1 @ & I Oy 9T g e
WA ST G W g WA
o foww 2, 39 ® g feasr &
T e 7
Shri Govinda Menon: With respect
to the two US tankers we have char-
tered,the freight per long ton has been
$25 and $ 30 respectively. As regards:
the future, we cannot say how many
will be chartered and what will be
the payment which will have to be
made,
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Shri D. C. Sharma: How much of
foreign exchange has been spent so
far, that is, during 1965-86 and upto
now in 1986-87, in bringing American
wheat to India by means of thes:
tankers which are chartered?

Shrl C. Subramaniam: Roughly, it
costs Rs. 3-6 crores per million tonnes.
Last year, we imported round about
7 milllon tonnes.

Shri Surendranath Dwivedl: Is jt a
fact that the Jayanti Shipping Co.,
which has been glven a loan by the
Government of India has refused to
carry any imported foodgrains to
India?

Shri C. Subramaniam: 1 have no

information.

Dr. Ranen Sen: Is it a fact, as was
reported in the newspapers, that the
foodgralns carried by the vessals from
U.S.A. are charged more than the rate
by vessels from other States?

Shri C. Subfamaniam: American
freight rates are a little more than
the nom-U.S. rates, but the extra
charges which have to be pald are
met by the US. Government.

Development of Subsidiary Feods

*1339. Shri Linga Reddy: Will the
Minister of Food, Agriculture, Com-
munity Development and Ceoperation

be pleased to state:

(a) the extent to which plans have
been devised to develop subsidiary
foods like poultry in the country at
the present juncture to tide over the
tood crists;

(b) the extent to which these have
been successful; and

(e) the costs of the schemes and the
results achieved?

The Deputy Minister in s$he Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
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STATEMENT

Several schemes intended to bring
about increased production of subsi-
diary foods are being implemented all
over the country either as normal
activities of the State Governments/
Union Territories or under the Five
Year Plans. With a view to further
stepping up the production of subsi-
diary foods like milk, poultry, eggs,
meat, fish, fruits and vegetables, a
Special Development Programme was
sponsored by the Government of India
in June, 1964. An amount of Rs. 8.07
crores ig reported to have been spent
by the State Governments on the
Schemes taken up. Under this Pro-
gramme during 1964-65 and 1965-66,
same of the schemes e.g. vegetables,
started

poultry ete, have already
yield benefits while others eg.
Intensive Cattle Development are

expected to yield results after some-
time. All these activities will be con-
tinued and intensified in the Fourth
Plan.

Shri Linga Reddy: You have refer-
red to a Special Development Pro-
gramme for subsidiary foods. May I
know the amount that has been made

available to the States under this
programme?
Shri Shinde: I have not got the

figures at present State-wise, but may
1 say for the information of the hon.
Member as well as of this august
House that all detailed information
has been submitted to the House in
the form of annual reports of the
Ministry.

Shri Linga Reddy: In terms of food-
grains and subsidiary food, may I
know the quantity that has been
actually produced by the execution
of these schemes and the special pro-
gramme that has been made avail-
able to the States?

Shri Shinde: The programme has
many aspects. There is the animal
husbandry development programme,

Bhinde): (a) to (c). A nt is
Inid on the Table of the House.

the dairy development programme,
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poultry development programme, pig-
gery and sheep development, also
fisheries, then horticulture; it also
includes vegetables and other deve-
lopment activities, In fact, in addi-
tion to the intensive development
programmes which have been under-
taken as a result of the emergency,
we have the normal plan schemes
and now we are on the threshold of
the fourth plan; we have in regard to
each activity programmes and grants
State-wise.

The Minister of Food, Agriculture,
Community Development and Coope-
ration (Shri C. Subramaniam): Per-
haps the hon. Member wants to know
how much with regard to the physi-
cal targets has been achieved. We
wanted to bring under cultivation
during this emergency plan, to meet
the shortage caused by the failure of
the monsoon, about 3.5 million acres,
As a matter of fact, we are bringing
under actual cultivation about 3.9 or
4 million acres. This would give us
an additional production of roughly
2 million tons. As far as potato and
vegetables are concerned, we have
brought under cultivation additionally
about 120,000 acres under potatoes
and 170,000 acres under vegetables in
the various States.

Shri K. N. Tiwary: Is the Govern-
ment aware that.in 1965-66 there was
a production of vegetables as desired
by the .Government, and keeping - in
view the large. production of vege-
tables, has the. Government made any
arrangement for the preservation of
such kinds. of vegetables which are
perishable, and may not last after two
or three months?

Shri C. Subramaniam: We have
made some provision for the purpuse
of processing vegetables and preserv-
ing them, but largely they are intend-
ed for current consumption.

st sorda Fag et : o T
1 7g w=e a@ ¥ AW R T §ge
AT FTR AT AT FAFE T AE @A
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T A1 FHFE F WS @I At T
F9 7E a9 § 1 @ 5 gage e T
Y §TT TRTAT § ATy AT A
3 e gET R 7 .

Shri Shinde: The Indian diet 1is
characterised to be preponderant in
cereals, and we take really small
quantities of proteins. Eggs being a
very important item of protein, that
should also form an important item
of the diet, That is a desirable objec-
tive, and from that point of view, we
are undertaking these various activi-
ties. As far as poultry development
is concerned, we have practically
surpassed the target. Not only that.
All over the country, even in the
private sector, quite satisfactory deve-
lopment is taking place in regard to
poultries,

it sfyaromw T ;@ fogE &
araw g 2 & 8.7 @ wwET W9
1965—-66 aF fafds &hHl ¢ &9
fea @war 2 M7 ag @ fafaw ot
g1 fear mar 1 & SrAAr Smgar g
fF FaT #1§ USHT FETg "R AT
THr , 1 @ A1 A1 3G R A wqAT
ToT aTHETA &1 59 wat & far 3§
o7 SF -7 T w9 SE-Few R
ar 7gt 7 afz gar & o e a o
gafra e ar s fmmmmar g 7
Shri Shi.nde:. The various amounts
which are advanced to the State Gov-
ernments are related to the various
specified schemes, and even if these
schemes are not implemented, it is the
responsibility of the State Govern-
ments to supervise them and the
Central Government also periodically

looks into them and tries to have
periodical assessments.

st TRERRT . WEW WEIEy,
TH AT OE A gH HATE, WO,
wet fg=rn faarar &, 09 & a9 @
@+ g faem F gvaw o sw
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Fgmem A A Al a4 £ g, W3 F
TF AT O AR A AT WS Wi
FOE A IAARNE . (EANA)

U§ AEAT §IE™ H=THT ST
| &

ot T - § qor 3, gafe
AT § 1 weww wEvRw, ¥@ Aifa
ragddm R &

TF HOST G WA § W & AR
THE AT IY 6-7 WA F omid §
(zmaew)

=t AT BT WIAE © 6—-7 WA §
FH A AT E, s F A §

ot ORI ;67 qTA H FoaAT
T Faar Afar

=t fegmaT R FE AW WA E

weqw WA METHr ST oA
AT FL|

ot TATAOAT - WA HaiEd, ¥
AT &Y Wewer 94 gT & | W 9%
frgawr =@t &7 9 2, &% %1 #ww
frprer 3% &

WA REWQW . WY @49 &4t
ar AG wC |

=t AT | TF AT I G
F 712 oF sl g5 TET TF Wi @
v g | FEfAd FF F IR X,
oET F Feured 1Y, A faaer
wos qife & Jegred & fad @« 3 g,
IEFT HTET WY @9 FL a1 Ig HEEdT
FIHN FA ¥ AHAT § | T AR H
faume & v 59 B9 & SeuTedT 9T
wgrar w¢ 7
403 (Ai) LSD—2,
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Shri C. Subramaniam: The fact that
egg is costing more shows that it is in
greater demand. Even those who are
not accustomed to take eggs, aTe now
taking eggs clandestinely. (Interrup-
tion).

Y TR AT T & g
wI FATATT g T g7

Shri C. Subramaniam: As far as
fruits are concerned, we are attach-
ing importance to the production of
fruaits also.

=t TR - fraar &= gar
g agaaasa ?

Wy AERY . TATHT AT WY @3
FTEY |

s TRTEeAR . § d3 Sar g
a9 w3t 97, wefemi ot faaar a=t
FTIR & T IFAT ®AT F wEqIEA
F1 ST T R E?

off TH HE@ AT 0 AT FT
faat sgras @iyt § f97% s=9q
¥ mrAAvy W@y off ¥ 7 FFarar {5
7AF Gdi § § 94 FC @ &, § v

gar g & vt qadfy greer §
9 % wag ¥ w1 yawm g7 faaA
ot wEwHY AW FAG 7 SAfaur
EAll

Shri Shinde: As I have already
explained, the fourth Five Year Plan
has been formulated, and I think
most of the States are likely to imple-
ment the various schemes in practice.
That can be seen from the experience
of the last few years even in the third
Five Year Plan period.

Shri Sham Lal Saraf: Apart from
encouraging the subsidiary foods like
dairy products and other products,
may I know what attempts have been
made to produce non-cereal foods as
a siibstitute for cereals?
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Shri Shinde: I am sorry 1 have not
followed it.

Shri Sham Lal Saraf: What
attempts have been made, apart from
dairy products, to produce subsidiary
foods or substitute foods in the place
of cereals which are in ghort supply?

Shri C. Subramaniam: We are tuk-
ing steps to produce more potatoes
which is a substitute for cereals, and
in that we have made considerable
progress. There is a glut in the U.P.
market with regard to potatoes, and
we are (Tying to exporl it to various
olher areas. In the same way, we
have done a good deal of work with
regard to vegetable growing and cur-
ing this year, particularly during this
crisis, vegetables have been urown
in a big way. Therefore, we are also
trying to see that substitules for
cereals are grown,

Capacity of Posts to handie Foodgrains

+
*1340. Shri P. R. Chakraverti:
Shri Kajrolkar:
Shri Shree Narayan Das:
Shri D. D. Puri:
Shri M. Rampure:
Shri R. 5. Pandey:
Shri R. Barua:
Shri M. R. Krishna:
Shri Ram Harkh Yadav:

Will the Minister of Food, Agrigul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether the nine-member visit-
ing Team of U.S. experts visited
Calcutta and other ports to ensure

their capacity to handle food ships
arriving from the UB.A.;
(b) it so, the recommendatlons

made by the Team; and

(c) the steps taken to remove the
difficulties in handling large commo-
dities in terms of the visiting Team's
recommendations?

The Minister of Btate in the Minls-
iry of Food, Agriculture, Community
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Developmient and Cooperation (Shri
Govinda Menmomn): (a) Yes, Sir.

(b) A statement giving the main
features of the report is laid on the
Table of the House. |Placed in Libra-
ry. See No. LT-6138/66).

(c) Arrangements to handle im-
ported foodgrains to the extent of 12
million tonnes per month during non-
monsoon months with possibility of
further increase, if necessary, have
been made. These include improve-
ments in the transit sheds at ports,
procurement and installation of addi-
tional grain-handling machinery and
equipment, increased wagon supp'y
and considerable increase in labour
strength, road transport arrangements
and various other facilities. Ciose
liaison and coordination between the
wvarious agencies of the Government
concerned with this operation and
with the wvarious port authorities is
also being ensured.

Shri P. R. Chakraverti: May I know
whether in terms of the recommenda-
tions of this expert team any mechani-
ca] devise has been introduced and if
so what is the cost involved?

Shri Govinda Menon: Yes. Mecha-
nica] devices have been suggested.
The total cost has not been worked
out.

Shri P. R. Chakraverti: In view of
the fact that more volume of wheat
and other cercals is also going to be
increasingly imported, may I know

whether in terms of PL 480 any
other provision has been made
that these machines for handling

these goods are alsc to be imported
from America?

The Minister of Food, Agriculinre,.
Community Development and Ceo-
operation (Shri C. Bubramanliam):
The point for consideration is this. It
is an unusual year this year. I do
not think we are going to maintain the
same level of imports during the
cgming years. Therefore, it will
also be taken into consideration before
we go in for large scale mechanisatien.
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Bbhri Bhres Namyap Pa#s: May 1
kngw whether this U8 {eam was in-
vited by the Government of India on
ity ewn or whether it was recommend-
ed by the gpverpment of the Upited
States and whether in what way the
government has benefited from the
experience of the report submitted by
that team?

Shri C. Subramaniam: When this
question of importing 10-12 million
tens was taken up gome doubts were
expressed with regard to the capacity
of our ports to handle these things.
Therefore, the US wanted to be assur-
ed that we would be in a position to
handle that. When the expert team
came over and assessed the capacity,
they were satisfled that we were in a
position to handle in addition to the
other cargoes which we will be get-
ting, 1.2 million tons of foodgrains
during the non-monsoon days and
800,000 tons during the monsocon sea-
son. If necessary, with a little addi-
tion to our eguipment, it could be
stepped up from 1.2 to 1.5 million tons,

8Shri B 8. Pandey: In order to
remove the stock from the wvarious
ports to the interior, may I know whe-
ther government has placed an order
for trucks with Japan of 38 tons capa-
city and how many trucks have we
got? . . .. (Interruptions)

Shri C. Subramaniam: We have not
placed any orders for trucks; we have
got sufficient capacity in the railways
to move this into the imterior but
spme trucks have been given to us as
gift by the Pope and other charitable
organisations and they have bheen
utilised for this purpose.

Sbri B. 8. Pandey: 1 wanted to
know whether aur roads can bear the
waight of 35 ton trucks.

Shrl R. Barua: May I know whe-
ther the asrrangements are short-term
or long-term measyres, and if they are
short-tern measures, whether it will
be in the interest of the country to
make these short-term arrangements?

VAISAKHA 6, 1888 (SAKA)
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Shri C. Suhramanipm: | have
already stated that it has got to be
short-term because I dp not expect to
be importing at the same level during
the coming years also.

st YW pTw O ;. §H &R A
WOt TETME § AT JATA A A
WWAT TR &7 Y q47 SHE SUTar
At §8 wifeT FAA ¥ D wwder
Furt dt, s A VT w\r T WY A
2 o g7 aog & W 7 7 w) s
e XX WY Forht & B0

Mr. Speaker: He wants top know
whether the assessment made by the
foreign team is much larger than what
we have estimated and that is why
they are now prepare to give larger
quantities of whear.

Shri C. Subramapiam: No, Sir; we
also estimated it at the same level
that we would be in a position to
handle 10 to 12 million tonnes. That
was confirmed by the team that came
here. In addition they have suggested
certain short-term measures by which
we can Mep it up from 1.2 million 1o
1.5 million tonnes per meonth,

8bri Ranga: Taking advantage of
this specia] need that has arisen, may
1 know whether the Food and Agricul-
ture Ministry are in touch with the
Mindstry in charge of ports in order to
develop medium-sized ports like Tuti-
corin, Negapatam, Kakinada, WVizag,
Masulipatam and so many other places
on the west coast also to increase our
port-capacity for imports and exports
in the years to come?

8Shri C. Subramaniam: The minis-

try concerned is quite aware of this
national problem and the plan pro-
vides for this.

o feyfn ey : ot €1 g% oA
¥ fyew & ©F WX faw ot fs
wiwwT g7 9T AT Ag WA & FwwC
amer 4, g &Y IWN Tar<A § fewnt
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T[T arft § T gER A A A= e
oTaT § FHEY FW a9 FEL AT 9
1T T T@TE FT W@ § A gEar
T 7z g T & fr 99 4 A @
& dwifoat G &7 wowma 3 &
arA Srgar § fe v g oww @
oY m FER G@ AN @ 8 e
Fgrat & A A FaTT v IH e
T A A AT ¥ Tl ayreeTe
g fear e ?

Shri C, Subramanlam: That is our
attempt. I am not aware of this
report, 1 will certainly look into it
and find it out.

Bhri Priya Gupta: To check whe-
ther food and other perishable goods
are carried properly, is the Food
Ministry consulted whenever goods
trains and passenger trains carrying
perishable goods are cancelled by the
Railway Ministry? In Bihar all the
passenger trains carrying perishable
goods, including fish from Katihar to
Assam, have been cancelled in the
name of shortage of path?

Shri C. Subramaniam: So far as
Assam is concerned, the movement
into Assam is very much limited, That
is & problem which the railway minis-
try can take care of. As far as trans-
port from other ports into the inte-
rior is concened, we are in close touch
and liaison with the Transport Minis-
try and Railway Ministry and there is
no problem,

Oral Answers

&Y H1o WTo WWT: WHOFT & A
ig et g, & g R e Avmetex ¥
WX faat feew & fmmeat % W,
ITF I WAt geA § ITE A
&%t faaor fear arar &, w0 og
w7
8hri C, Subramapnlam: I am not

aware whether it is being distributed
through Christian missionaries, °

Shri P. K. Deo: Paradip has got the
biggest draft of 40 ft. in this coun-
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try. It has been lately commissioned.
May I know if an attempt has beem
made to utilise Paradip port for the
import of foodgrains and, if so, what
development has taken place?

Shri C. Subramaniam: The Paradip
port also will be utilised tp a certain
extent for the present for the purpose
of transporting from the big tankers
into smaller vessels to be sent to vari-
ous other ports. If we have to step
up our imports from 1.2 to 1.5 million
tons, some land discharge also will
take place.

Demand of Fertilisers

+
*1341. Shri Ramachanda Ulksa:
Shri Dhuleshwar Meena:
Shri R. 8. Pandey:

Will the Minister of Food, Agricul-
ture, Community Development amd
Cooperation be pleased to state:

(a) the present demand of fertilisers
in the country; and

(b) the manner and extent to which
it has been met?

The Deputy Minister in the Minis-
try of Food, Agriculture, Communkty
Development and Cooperation (Shri
Shyam Dhar Miara): (a) and (b). A
statement giving the required infor-
mation is laid on the Table of the
House. [Placed in Library. See No.
LT-6139/68].

Shri Ramachandra Ulaka: Have
government any proposal to reduce the
price of fertilisers, especially for
supply to the drought-affected States
and, if so, to what extent?

Shri Shyam Dhar Misra: There is
no question of any proposal for reduc-
ing the price of fertilisers. We do
intend that the prices should go down.
Unfortunately because of the supply
position and difficulties of manufac-
ture the prices are quite high.

Shri Ramachandra Ulaka: It s
stated in the statement that our re-
quirements are to the tune of 15 Jakh
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tons whereas the availability is only 9
lekh tons excluding the additional 1.5
lakh tons to be imported May I know
in what manner the balance quantity
will be secured during 1966-677

Shri Shyam Dhar Misra: According
to the assessment, it is a fact that our
requirements should be about 15 lakh
tons. We are trying to get about 10.5
lakh tons and the balance would be
the shortfall.

WRITTEN ANSWERS TO
QUESTIONS

Supreme Court Judgment in ‘Blitz’
Publication of Evidence Case

*1342, Shri Madhu Limaye:
Dr. Ram Manohar Lohia:
Shri Kishen Pattnayak:
Shrl Maurya:

Will the Minister of Law be pleased
to state:

(a) whether Government have vxa-
mined the implications of the
Supreme Court’s Judgment in the
“Blitz' Publication of Evidence case;

(b) if go, whether the petition was
dismissed on substantive or procedu-
ral grounds; and

(e) the action Government propose
to take to ensure that the principal
of “open trial” is not violated?

The Minister in the Ministry of Law
(Shri C. B. Pattabhi Raman): (a) Yes,
Sir,

(b) The petition Wwas mainly dis-
missed on substantive grounds, viz,
that the order passed by the Learned
Judge was within his jurisdiction
and, therefore, there was no question
of the Supreme Court exercising its
extraordinary powersg to issue a Writ
under Article 32.

(c) The gquestion does not arise, as
the Supreme Court has generally up-
held the principle of ™¥pen trial”.

1888 (SAKA) Written Answers (2488

Mangalore Port

*1343. Shri Maheswar Nalk: Wil] the
Minister of Transport, Avlation, Ship-
ping and Tourlsm be pleased to state:

(a) whether a revised estimate of
Rs. 27 crores for the expansion of
Mangalore Port has now been prepar-
ed and submifted to Government;

(b) whether the entire cost is now
being borne by the Centre; and

(c) if so, the conditions laid there-
{for?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjlva
Reddy): (a) The Chief Engineer and
Administrator of the Mangalore Har-
bour Project has prepared and sub-
mitted an estimate of Rs. 27 crores
for the development of & new major
Port at Mangalore,

(b) and (c). As Mangalore will be
a major Port the project is being
administered and financed entirely by
the Government of India and the
question of imposing any conditions
on the State Government does not
therefore arise.

Air Indla Services

*1344. Bhri Yashpal Singh:
Shri Maheswar Naik:
Shri D. C, Sharma:
Shri P. C. Borooah:
Shri Basumatari:

Shri Onkar Lal Berwa:

Shri Hokam Chang
Kachhavalya:

Shri Bade:

Shri 8. M. Banerjee:

Shri Mohammad FEllas:

Bhri Daji:

Shri Indrajit Gupta:

Bhri Bata Singh:

Will the Minister of Transport,
Aviation, Shipping and Tourlem be
pleased to state:

(a) whether any progress has heen
made in restarting the services of
Air India;

(b) if so, on which routes; and
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(c) when normal conditions
likely to return?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) The Navigators having
called off their strike on the Tth April,
the services have been restarted with
effect from Bth April, 1986.

(b) All the scheduled services have
been resumed.

are

(¢) The situation has returned 1o
normal,

Inquiries against Mundhra Firms

*1345, Shri P. C. Borooah: Will the
Minister of Law be pleased to state:

(a) whether any inquiries have
been wmade into the affairs of the
Companies with which Shri Haridas
Mundhra is connected under the
Companies Act;

(b) if so, under which Sections of
the Act, and what were the specific
allegations against them; and

(c¢) whether any reports have been
received thereon?

The Minister of State in the Minis-
try of Law (Shri C, R. Pattabhi
Raman): (a) and (b). Though no for-
mal inquiries into the affairs of these

panies, as envisaged in Sections
235 or 237 of the Companies Act, are
now being made, the Company Law
Board and the Registrars of Compa-
nies under the Company Lew Board
are now examining the books of ac-
counts of M/s. Duncan Stratton and
Co. Ltd, Bombay and some other
companics including companies hav-
ing dealings with them with a view
to deciding upon further appropriate
action. 'The allegations against Ms.
Duncan Strattoh and Co. Lid, were
those referred to in Starred Question
No. 48 answered on the 4th November,
196} and Starred Question No. 684
answered on 22nd March, 1966. Be-
sides M,fs, Duncan Stratton and Co.,
Ltd, in réspect of M/s. Manmohan
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Corporation India Ltd., and Richard-
sn Crudas Properties Private Ltd., it
had been alleged that the atcobunts of
these companies have not been pre-
pared and audited for the last few
years and that the account books of
the company were not available at
the registered office of the company
for inspectionh as required by Section
209 of the Companies Act.

These  inquiries /examinations  of
books are being made under the
powers conferred by Sections 234 and
209(4) of the Companies Act.

(¢) No final report has been recei-
ved.

Purchase Price of Rice and Paddy

*1348. Shri Surendranath Dwivedy:
Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to refer to
the reply given to Starred Question
No. 953 on the 5th April, 1968 and
state:

(a) whether any concrete measures
are being taken tp fix 8 uniform pur=
chase prite for rice and paddy for all
over the country;

(b) whether the prices were fixed
with the concurrence of the State
Governmets and jn case of which
States the Cenhtre was fniot in a posi-
tion to accept their viewpoint; and

(c) whether it is a fact that the
procurement of paddy and rice in the
surplus States is hawipered on account
of the lower price flxed in such
States in comparison to the defleit
Statea?

The Minister of State In the Minis-
try of Food, Agriculture, Communlty
Development ang Cooperation (Shri
Govinda Menon): (a) No, Sir.

(b) The purchase prices wete fixed
by the State Governments themselves
in consultation with the Government
of India.

(e) No, Sir.
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Harvesting of Summer Paddy

*1347, Shrimati Ramdulari Sinha:
Will the Minister of Food, Agricul-
tare, Community Development and
Cooperation be pleased to state:

(a) whether any attempt is being
made to popularise the harvesting of
summer paddy;

(b) if so, in what manner and on
what scale; and

(c) the average yield of summer
paddy per acre?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes.

(b) Communications Wwere sent to
all the Chief Secretaries of the States
in September, 1965, in respect of
emergency drive for bringing about
additional food production by special
measures. One of the measures sug-
gested was growing additional crops
ip irrigated areas in which connec-
tion it was suggesied that possible
areas might be quickly identified and
a programme drawn up for the next
winter and spring seasons.  Specific
suggestions were made regarding
possible areas in Hirakud command
arca jn Orissa and in Bihar. A letter
was sent to Assam in October, 1965,
to develop a special programme for
summer paddy cultivation in response
to which the Government of Assam
‘issued instruetions top all concerned
officers in respect of procurement and
distribution of sceds, pumps, etc. It
was reported that preparations were
made as early as November, 1965, and
that it was expected that the summer
paddy crop in Assam would be both
extensive ag well as intensive.

(¢) Information on the steps taken
and the results achieved have been
invited from the States of Asseam,
West Bengal and Bihar and will be
placed on the Table of the Sabha as
soun as it is recfved,

Accumulstion of Sugar Sische

#1348. Shri Jashvani Mehia:
Shri Narendra Simgh Mahida:

1888 (SAKA)

Shri Siddamanjappa:
Shri Sham Lal Saraf:
Shri D. S. Patil:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

Written Answers 12992

(a) whether it is g fact that sugar
industry is facing crisis due to the
accumulation of sugar stocks of more
than 12 million tonnes in different
factories all over the country; and

(b) il so, the sleps Government
have taken to remove the difficuities
of the Sugar Industry?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development ang Cooperation (Shri
Shinde): (a) Mo, Sir. The sugar
stock with the sugar industry on 15th
April, 1966, was 23-37 lakh tonnes.

(b) Action has been taken through
the Reserve Bank for provision of
more funds to sugar industry in the
shape of advances by scheduled
banks. The release of sugar for
domestic consumption has also been
increased from 206 lakh tonnes per
month in December 1865 to 2:49 lukh
tonnes in April 1966.

River Steam Navigation Company

*1349. Shri Indrajit Gupta:
Shri 5. M. Bamerjee:
Dr. Ranen Sem:

Will the Minister of Tramaport,
Aviation, Shipping angd Tourism be

pleased to state:

{a) whether the management of the
River Steam Navigation Company
have notified their Calcutta employees
that from February, 1086 onwards,
no salaries will be paid to them;

(by if so. whether these employees
have been laid off or retrenched;

(¢) whether it is now proposed fo
wind up the Company or to liquidat~
it or to revive ils operations as
Inland Water Carrier between West
Bengal and Assam; and
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(d) the proposals, if any, in regard
to the Company's dockyard at Raja-
bagan?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) No.

(b) 1218 employees of Rajabagan
Dockyard and 443 employees of the
Calcutta ghats have been laid off in
accordance with the labour laws. No
permanent employee has been ve-
trenched so far.

(c) and (d). The matter is under
active consideration.

Reorganisation of LCAR,

*1350. Shri 5. M. Banerjee:
Shri Mohammag Elias:
Shri Indrajit Gupta:
Shri Buta Singh:
Shri Daji:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that as a
result of the reorganisation of Indian
Council of Agricultural Research,
some 25 to 30 thousands of employees
have been asked to resign;

(b) if so, the reasons therefor;

(¢) whether such orders were
served on these employees vide Gov-
ernment orders dated the 21st Feb-
ruary, 1866; and

(d) the steps tuken by Governmenl
to save these employees?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shrl
Shyam Dhar Misra): (a) to (d). A
statement is laid on the Table of the
- House. . [Placed in Library. See No.
LT-6140/66).

QIR TOA 9T AT W FATC AT

*135 1. o gwH WA wo
ofy wifwre wer dvw
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Seeds Corperations

*1352. Shri Firodia:
Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, C ity Develop t and
Cooperation be pleased to state;

(a) whether it is proposed to sct
up Seed Corporations in all the States
in India;

(b) if so, whether they will be in
Public or Cooperative Sector; and

(c) when a final decision is likely
to be arrived at?

The Deputy Minister in the Minis-
try of Food, Agrkculture, Communily
Development ang Cooperation (Shri
Shyam Dhar Misra): (a) to (c). The
State Governments have been advised
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to set up State, regional or com-
modity-wise Seed Corporations for
dealing with procurement, storage and
distribution of seeds. They can be
either in Public, Cooperative or
Private Sectors. The matter is undel
the consideration of the State Govern.
ments.

Procurement of Rice

*1353. Shri P. K. Deo:
Shri Krishnapal Singh:
Shri P. H, Bheel:
Shri Madhu Limaye:
Shri Kishen Pattnayak:
Shri Tan Singh:

Will the Minister of Food, Agricul-
ture, Community Development und
Cooperation be pleased to slate:

(a) the total quantity of rice pro-
cured under the Compulsory Pro-
curement scheme from the Kalahandi
District of Orissa;

(b) the total quantity of wheat sup-
plied during the last two years by
the Central Government o the Orissa
Government for distribution in Kala-
handi District to tide over extreme
shortage of food there; ang

(c) the total yicld of rice during
the years 1964-65 and 1065-86 in Kala-
handi District of Orissa and the cor-
responding requirement of the people
in the District?

The Minisier of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) During the
current crop year, 95 thousand
tonnes of paddy had been procured
in Kalahandi District under voluntary
_monopoly procurement scheme till
Tth April, 1966.

(b) Government of India supply
foodgraing to the State as a whoic.
The internal distribution of supplies
received from the Centre and the
foodgrains procured within the State
to the different districts is arranged
by the State Government During
the years 1964 and 1965 the total
quantily of wheat supplied to Orissa

12096

was 1'280 lakh tonnes, including ‘he
quantities supplied to the roller flour
mills. B

(¢) According to the State Govern=-
ment, Kalahandi District produced
2'92 lakh tonnes in terms of rice dur-
ing 1964-65 and 1-05 lakh tonnes dur-
1965-668. No consumption survey af
foodgrains has been made and no
estimate is available of the require-
ments of foodgrains of the people in-
Kalahandi District.

Chief Ministers’ Conferenpe

*1354, Shri P. Venkatasubbaiah:
Shri Prakash Vir Shastri:
Shri P. C. Borooah:

Dr. Mahadeva Prasad:
Shri Daljit Singh:

Shri Jashvant Mehta:
Shri R. Barua:

Shri D, 8. Patil:

Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Baswant:

Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:
Shri Shree Narayan Das:

Will the Minister of Food, Agrieal-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether there has been a Con-
ference of Chief Ministers and State
Agriculture and Food Ministers
recently, to discuss schemes to boost
food production in the country;

(b) if so, the decisions arrived at
to achieve this objective; and

(c) whether any steps are proposed
to be taken to demarcate the res-
ponsibilities of Central and State
Governments and also to coordinate
their schemes to achieve maximum
agricultural production?

The Deputy Minister In the Minls-
try of Food, Agriculture Community
Development and Cooperation (Shri
Shyam Dhar Mista): (a) Yes, Sir,

(b) The High Yielding Varieties
Programme, its targets and measures
{or its implementation were approved.

(e} Yes, Sir.
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Cess on Agricultura] Farm Produce

*1356. Shri Subodh Hanada: Wil
the Minister of Food, Agriculture,
C uniiy Devel t and Co-
operation be pleased to state:

(a) whether Government
to enhance the ¢ess on
farm produce;

propose
agricultutal

(by if so, the reasons therefor; and

{c) whether this will be applied to
ull agricultural commodities?

The Depuaty Minister im the Minis-
try of Food, Agricaltwre, Community
De t and Cooperati (Shri
Shyam Dlur Misra): (a) The Produce
Cess Bill 1866 introduced in Parlia-
ment on 1-4-1988, specifies the rate
of cess to be levied on cotton, lac,
copra and oils, which were earlier
covered by the Indian Cotton Cess
Act, 1923, the Indian Lac Cess Act,
1930, the Indian Coconut Committee
Act, 1944, and the Indian Oilseeds
Committee Act, 1946, respectively.
The Agricultural Produce Cess Act,
1940, covers the cess on certain other
agricultura] produce. There iz no
proposal to revise the rate in the
Agricultural Produce Ceas Act, 1640,

(b) and (c). Do not arise,

fazdh ot wiw (wrae #een) ek &
fg srfmerenTy
1357. & foffe fwr :  #57 wwr,
wiw, amufew feem a0 e,
weat ag A A w1 T fr

(%) wwa=enr sifar & Wer o
w% ferfea el oT fof A
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Role of Panchayati Raj in Edacation

*1358, Shri P, B. Chakravertl: Will
the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

fa) whether QGovetnment have
considered the question relating to
the role of Panchayati Raj in educa-
tion;

(b) how far the Panchayati Raj
institutions are wel] organised at pre-
sent to shoulder the respomsibility of
educational administration; and

(¢) how far Governmeént have
accepted the idea of amoclating
Panch i Raj instituti with the

planning and sdministrétion of edu-
cation within their jurisdiction?

13000

The Deputy Minister im the Minis
try of Feod, Agricultwre, Com-
munity Developmest gnd Co-opera-
tion (Shri Shinde): (a) to ().
At present, primary education is
under the charge of Panchayat
Samitis in Andhra Pradesh, Bilhar,
Gujarat, Madras, Orissa and Rajos-
than, and of the Zila Parishads in
Maharashira. Secondary education
has also been entrusted to Zila Pari-
shads in Andhra Pradesh and Maha-
rashtra.

The whole gquestion of the role of
Panchayati Raj institutions in the
field of education is, among other
matters, under consideration by the
Education Commission; its recom-
mendations are awaited.

LA.C. EmploYees

*1359. Shri Madhu Limaye:
Shri D. C. Sharma:
ShH Ram Harkh Yadav:
Shri Mari Mamohar:
Shti Kajrofkar:
Shrl Parashar:
Shri M. C. Sey
Shri P. C. Boroeah:

Will the Minister of Trandport,
Aviation, Shipping and Tourlsm be
pleased to state:

(a) whether it is a fact that con-
troversy has broken out between the
Pilots and Air Corporstions Emp-
loyees' Union in the Indian Airlines
Corporation over charges of mis-
behaviour by Pilots towards the air
hostesses end the counter-charge of
insubordination against the latter by
the former;

(D) whether this dispute has affect-
ed flight schedules of the Indian Air
lines Corporation causing inconven-
‘ance to the travelling public; and

ie) 1 so, the steps taken to seitle
the dispute and improve the working
of the LAC.?

Sanjiva Reddy): (a) and (b). Yes.
Sir.
(¢) A settiement has been reached

with the Air Corporations Bmployees'
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Union, and services have been restor-
ed to normal with effect from the
24th March, 1966.

Credit to be linkeg with Marketing

#1360, Shri Linga Reddy: Will the
Minister of Food, Agriculture, Com-
munity Development and Coopera-
tion be pleased to state:

(a) the steps taken to link credit
with marketing in the country;

(b) the amount sel apart on the
construction of godowns for market-
ing purposes in the Third Five Year
Plan; and

(c) the extent to which credit
linking with marketing and the
godown facilities for the marketing
has so far been successful in the
country?

The Deputy Minister Iin the
Ministry of Food, Agriculture,
Community Development and Co-
operation (Shri Bhyam Dhar
Misra): (a) to (c). A statement is
laid on the Table of the House.
[Placed in Library. See No, LT-6142/
661.

Visakhapatnam Port Trust

*1361. Shri Indrajit Gupta:
Shri 8. M. Banerjee:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a)whether the term of office of the
Board of Trustees of Visakhapatnam
Port Trust expired on the 31st March,
1966;

(b) if so, whether a new Board has
been constituted from the 1st April,
1086;

(c) whether the new Board includes
labour representatives selected on the

basis of verflcation of membership of
the Trade Unions; and

(d) if so, the names of the labour
representatives selected?

APRIL 26, 1966
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The Minisier of Transport, Avia-
tion, Shippmg and Tourlsm (Shri
Sanjiva Reddy): (a) to (c). Yes, Sir.

(d) (i) Shri B.G.MLA. Narasinga
Rao.

(ii) Shri P. Manavallayya Naidu,

Fooq and Agriculiure Organisation
Sesslon

*1362, Shri P. C. Borooah: Will the
Minister of Food, Agriculture, Com-
munity Development and Coopera-
tion be pleased to state:

(a) whether a session of the Food
and Agriculture Organisation Work-
ing Party on Farm Management for
Asia was recently held in New Delhi;
and

(b) it so, the main observations and
decisions concerning India?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir.
The Third Session of the Food and
Agriculture Organisation Working
Party on Farm Management for Asia
and the Far East was held at New
Delhi on 11—20th April, 1966,

(b) A note giving the main recom-
mendations is laid on the table of the
House. [Piaced in Library. See No.
LT-6143/66].

Prices of Foodgrains in Different
States

*1363. Shri Jashvant Mehta: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the different prices of wheat
and cereals in different States at the
end of March, 1866; and

(b) the steps Government propose
to take to remove the disparity in

prices of wheat and cereals in dif-
ferent States?

The Minister of State in the Minis-

try of Food, Agricultare, Community
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Development and Cooperation (Shrl
Govinda Menon): (a) A statemenat
showing the whole-sale prices of
wheat and other cereals prevailing at
important centres in the different
States at the end of March, 1966 is
laid on the Table of the House.
[Placed in Library. See No. LT-8144/
€6].

(b) It is not possible to bring about
parity in foodgrain prices as conditions
vary from State to State.

Ernakulam Law College Stuflents

4339. Shri A. K. Gopalan:
Shri Umanath:

Will the Minister of Law be pleased
to state:

(a) whether Government are aware
that 40 students of Ernakulam Law
«College and a few law apprentices
offered a seven hour hunger strike at
the High Court, Ernakulam;

(b) it so, what were their demands;

(c) whether the students of Law
College have submitted a memoran-
dum to the Advocate General of
Kerala; and

{d) if so, what is the reaction of
Government thereto?

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): (a) Yes, Sir.

(b) Their main demand was that
the law graduates should be exemp-
ted from the Bar Council Examina-
tion.

(¢) Yes, Sir.

(d) By a notification of the Gov-
ernment of India dated the 15th De-
cember, 1965 issued wunder sectlon
49A of the Advocates Act, 1961, every
person who has obtained a law degree
from any Indian University on the
results of an examination held before
the 31st December, 1985 has been
exempted from undergoing a course
of training and passing an examina-
tion as required under gection 24 of
the Act

13004

Tourist and Handlorafts Corporation
*  in Kerala
4340. Shrli A, K, Gopalan; Will the

Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether a Tourist and Handi-
crafts Corporation is going to be
formed in Kerala;

(b) if so, the share capital envisaged;

(c) the developmental works which
the Corporation are going to take up;
and

(d) whether the tourist houses are
proposed to be brought under the
Corporation?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) The Kerala Tourist and
Handicrafts Corporation was regis-
tered on 29-12-1965 as a Private
Limited Company fully owned by the
Kerala Government.

(b) The share capital of the Corpo-
ration is Rs. 1,00,00,000- (one crore)
divided into 100,000 (ome hundred
thousand) equity shares of Rs. 100
each,

(¢) The Corporation will gradually
take up all activities relating to the
development of tourism and handi-
crafts in Kerala.

(d) The Corporation will imme-
diately take over the Mascot Hotel at
Trivandrum, the Bath House at
Kovalam, Aranya Nivas Bungalow at
Thekkady, the Tourist Bungalow at
Edapalayam and Class II Tourist
Bungalow at Thekkady.

Fishermen Colony near Ernakulam

4341. Shri A. K Gopalan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether the Deputy Minister
for Food and Agriculture visited
Menassery, Fishermen's colony near
Ernakulam, Kerala in 1864;
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(b) if so, the assessment made ubout
the losses suffered by the fishermen
due to cyclone; and

(c) the relief measures suggested in
this connection?

The Minister of State in the Minils-
try of Feod, Alrlenltnre. Community
Develop t and C tion (Shri
Govinda Mepon): (a) The Deputy
Minister visited Kerala shortly after
the cyelone Wwhich occurred in
‘December, 1885. One of the places
visited was Menassery.

fb_) and (c). 15 departmental and
7 privately owned boats were lost or

damaged during the cyclone which
occurred in December, 1965. Menas-
sery fishermen had interest in two

boats issued by the State Fisheries
Department on subsidy and hire-
purchase system. One of these has
been replaced by a new one and the
other is being repaired at the cost of
the Insurance Company.

The total loss to private parties on
account of boats damaged or lost du-
ring the cyclone is estimated to be
Rs. 3,17,328. The State Government
of Kerala are considering grant of
assistance from the ‘Distress Relief
Fund®.

‘Tapioca Cultivagion

4342. Shri Vasudevan Nair:
Bhri Warlor:

Will the Minister of Food, Agricul-
ture, Comsnunity Developmeni and
Copperation be pleased to state:

(a) whether there is a proposal to
start tapioca cultivation on a large
scale in the wastelands of Cannanore
District in Kerala State; snd

(b) if sp, how much land is avgjl-
able for this cultivation?

The Deputy Minksder in the Minmis-
try of Food, Agrigulture, Commanity
Bevelopment and
Shyam Phar Misra): (8) Yes. There
is a proposal under ¢onsideration of
the State Government.
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(b) A survey may have to be con-
ducted by the State Governmenl to
assess the eytent of area that may
become awvailable for the purpose.

Culivable Railway Lands

4348, Shri P. Kunhan: Will the
Minister of Food, Agriculture, Com-
mynity De t and C lion
be pleased to state:

(a) the total acreage of cultivable
land so far taken over by Govern-
ment from the Railways in Kerala;

(b) if so, the terms of the agrec-
ment;
(c) the method adopted by Govern

ment for the distribution of this land
for cultivation; and

(d) whether Government propose

to distribute these lands among the
agricultural labourers and small
tenants?

The Depuly Miister in the Minis-
try of Food, Agricwiture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) 217.48
acres.

(b) Np formal agreement has been
entered into by the Railway adminis-
tration with the State Government
in respect of lands handed over for
Grow More Food purposes. The
conditions under which -the lands were
handed over to the State Govern-
ment were that the State Government
would lease these lands to the inten-
ding cultivators for growing food
crops and that 95 per cent of the
lease amoynt realised from the culti-
vators would be cregited fo the Raii-
ways.

(¢c) and (d). The question of lease
of the surplys Raijway lands placed pt
the disposal pf the State Government
as per the provigions in the Kerala
Land Asmsmm Rules 1964 and the
question of gisposgl of the Railway
relinquished lapds as per the abave
rules are under the conslderqtlon of
the State Government.



13007 Written Answers VAISAKHA 6, 1888 (5AKA)

Kayamkulam Kayal Reclamation
fcheme in Kerala

4344. Bhri Vasudevam Nair: Wil
the Minister of Food, Agricaliure,
L ity Development and Co-
operation be pleased 1o state:

(a) when the Kayamkulam Kayal
Reclamation Scheme in Kerala State
is proposed to be implemented;

(b) if so, the estimated cost of the
scheme; and

(¢) how muck ,and is likely 1p be
available for cultivation from this
scheme?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (c).
Information is being collected from

the Government of Kerala and will
be laid on the Table of the Sabhi.

w-wuw awl, WAt faet aar fages
afafagl % fag @

4345. *it gerdrne wmee
ot ¥o fe arfew :

st amw, wiw, maofoe faem
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w1 Tar "wew gy gar  fowd w-
Tuw &%, W A g frew
(i) fagors afafaat #t o=@ 23 &
fag ¥ T 8 w0y e
g, o

(=) afz g, @Y 9= 9¢ w1 FEaE
T agn FRA F e 27

ww, sfrsmofes fos s wa
AEETC weATe § Iqwedr (st s
fra) - (¥) st T

(u) sw @ 7 Tz
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ld_.nr Mechaniseq Farm

4348, Shri Tan Singh: Will  the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to refer to the reply given
to Unstarred Question No. 250 on the
2nd June, 1964 and state:

(a) whether the contract signed on
the Tth May. 1964 between India and
U.S.8.R. for supply of Soviet Agri-
cultural machinery for the Jetsor
Central Mechanised farm  has  now
been implemented; and

(b) the rmpact of such import on
crop and fodder production at the
farm?

The Deputy Minister ip the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes.

{b) During 1964-65, an area of 4670
acres was put under cultivation. In
1965-66, due to the complete failure
of rains and lack of irrigation supplics,
an area of only 3388 acres could be
cultivated.

All India Centra] Lang Mortgage
Banks Cooperative Union Ltd.,
Hyderabad

4347 Shri D. 8. Patil: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

{a) the programme for issue of
loans and debentures to the Central
Land Mortgage Banks during the year
1966-67;

(b) whether the Central Govern-
ment have received any request from
All-India Central Land Mortgage
Banks Coopcrative Union  Lid,
Hyderabad for getting adequate re-
sources;

(c) if so, the details thereof: and

(d) the action taken by Govern-
ment thereon?

The Deputy Minister in the Minis-
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Bhyam Dhar Misra): (a) to (d).
A progremme of ordinary deben-
ture floatations of the order of
Rs. 35'65 crores during 1966-67, on the
basis of resources avallable, has al-
:ready been agreed to. Effort is being
made to locate additionat resources so
as to support a further programme of
.debenture floatations of the order of
Rs. 21'35 crores, raising the total for
the year to Rs. 57 crores. In this
connection, the All-India Central
Land Mortgage Banks Cooperative
Union Ltd. has submitted

a memo-
randum to the Central Government
requesting to arrange for additional

resources, Possibilities of obtaining
extra regources are being explored by
the Government.

Maharashtra State Cooperative Land
Mortgage Bank

438 Shri D. S. Patll: Will the
‘Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the programme of Maharashtra
‘State Co-operative Land Mortgage
Bank Limited, Bombay for issue of
loans and debentures for the year
1966-67;

(b) the likely assistance from the
Central Government;

(c) whether Government have re-
ceived any request for adequate res-
sources from the Bombay State Co-
operative Land Mortgage Bank Ltd.,
Bombay; and

(d) if so, the details of the request
and action taken thereon by Govern-
ment?

The Deputy Minister in the Ministry
of Food, Agriculture, Commaunity
Development and Cooperation (Shri
Shyam Dhar Misra): (a) The tenta-
tive programme proposed by the Bank
during 1986-67 is to float ordinary
debentures of the order of Rs.23'75
crores, in order to sustain a loaning
programme of Rs. 23 crores.

b) to (d). The public sector institu-
tions Hke the Life Insurance Corpora-
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tion, the State Bank of India and the
Reserve Bank of India, provide size-
able support to the debeniures of
Land Mortgage Banks, Support to
the debentures of Maharashtra Land
Mortgage Bank during 1966-87 to the
extent of Rs. 425 crores has already
been assured by these institutions. The
request of the Maharashtra State Co-
operative Land Mortgage Bank and a
similar request from the All-India
Cooperative Land Mortgage Banks
Union have been received by the
Government and possibilities of locat-
ing additional resources to support a
larger programme are being explored.

g9 w1 T
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Use of Milc, Buffalo for Ploughing

Purposes

4352, Shri Ram Harkh Yadav: Will
the Minister of Food Agriculture,
Community Development and Coope-
ratlon be pleased to state:

(a) whether Government are aware
of a plan designed by an Israeli ex-
pert of harnessing a single milch
buffalo to the plough and which is
being demonstrated in Nepal; and

(b) if so, whether Government pro-
pose to experiment the same in India?

The Deputy Minister in the Ministry
of Food, Agriculture, Community
Development ang Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
Government has no information at
present about the harnesg designed by
an Israeli expert and will try to ob-
tain it. However, some work
on designing and testing of single
bullock harness has been carried out
in India at  Allahabad, Lucknow,
Coimbatore and Indian Agricultural
Research Institute, New Delhi.

Dislocation of Alr Services

4553, Shrimail Ramdularl Sinha:
Will the Minister of Transport, Avla-
tion, Shipping and Tourism be pleased
to state the number of times there
were dislocation in Air Service due to
fog in the years 1064-65 and 1065-667

The Minister of Transport, Avlation,
Shipping and Tourism (Shri Sanjiva
Reddy): The number of Air-India
services dislocated due to bad weather
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during the years 1964-85 and 1965-66
was 64 and 65, respectively.

The number of LA.C. services de-
layed due to bad weather during 1964-
65 and 1965-66 is given below:

1064-65 ...................... 1286,
19685-86 (April, 1965 to
January' 66) ........ .... 826.

Kitchen Garden Competition, Delhi

4354, Shrimati Ramdulari Sinha:
Will the Minister of Food, Agriculture,
Community Development and Coope-
ration be pleased to state:

(a) the details of the procedure of
kitchen parden competition held re-
cently in Delhi;

(b) the names of the States that
took part in the competition; and

(¢) the number of persons awarded
prizes?

The Deputy Minister in the Ministry
of Food, Agricu'ture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (c). The
information is being collected and will
be placed on the Table of the Sabha
as soon as it is received.
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Import of Wheat-Corn from Uruguay

4356, Shri Ram Harkh Yadav: Will
the Minister of Food, Agriculture,
Community Development and Coope-
ratlon be pleased to state:

(a) whether the Government of
Uruguay have offered to send Wheat-
corn to India to ease its food shortage;

(b) if so, the details thereof; and

(¢) when the offer is likely to reach
India?

The Minister of State ip the Minis-
try of Food, Agriculture, Commaunity
Development and Cooperatlon (Shri
Govinda Menon): (a) No.

(b) angd (ec). Do not arise.

Supply uf Sugar to Orissa

4357, Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, C i Devel t and
Cooperation be

(a) the quota of sugar allotted to
Orissa State in January, February and
March, 1966;

(by the demand from Orissa during
these months;

(c) whether the request of that
State has been fully met; and

y
pleased to state:

(d) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Shinde):
(a) January 1966 4895 tomnes plus 223
tonnes for festival
February 1966 . 4895 tonnes
March 1966 . 4895 tonnes

(b) and (¢). No demand as such was
received, but the Government of
Orissa expressed satisfaction with the
quota allotted.

(d) Does not arise.

Forest Communications

4358. Shri A. V., Raghavan: Will the
Minister of Feed, Agriculture, Oom-
munity Development and Cooperation
be pleased to state:

(a) the steps taken by the Govern-
ment of Kerala to improve forest
communications in 1865-66; and

(b) the amount proposed to be spent
in each of the districts in this regard
during the year 1086-6T?

The Deputy Minister in the Minis-
try of Food, Agrioulture, Community
Development ang Cooperation (Shri
Shinde): (a) An amount of Rs. 4,51,000
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has been spent during 1965-66, for the
improvement of forest communica-
tions.

(b) For construction of 54'5 miles
of roads, an amount of Rs. 20:00 lakhs
is proposed to be spent. The distriet-
wise target is as under:—

Trivandrum Rs. o0.75 lakhs

Quilon Rs. 7.72 lakhs 10.5 miles

Kottyam Rs, 3,50 lakhs 19.00 miles
Ernakulam  Rs. 1.20 lakhs  4.00 miles
Trichur Rs, 1.78 lakhs 13.00 miles
Palghat Ra. 3.35 lakhs 8.00 miles

Kozhikode Rs, 0.75 lakhs
Cannanore Rs, 0.95 lakhs

Rs, 20.00 lakhs

Fodder Banks in Kerala

4359. Shrl A. V, Raghavan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the progress made in establish-
ing fodder banks in Kerala; and

(b) the steps taken to ease the fod-
der shortage there?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Bhri
Shinde): (a) No Fodder Bank was
proposed to be established in Kerala
under the Centrally sponsored scheme
for the establishment of fodder banks
on regional basis during the Third
Plan. The fodder bank set up in
Andhra Pradesh was intended to meet
the requirements of the southern
States including Kerala. Proposal for
establishment of such a bank was not
reccived from the Kerala Govern-
ment either.

(b) No report about drought condi-
lions and shortage of fodder has been

received from Kerala,
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Plantdtion of Taichum Native Seeds

4360, Shri Madhu Limaye:
Shri Yashpal Singh:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) how many acres were planted
with Taichum Native 1 seeds at
various centres in India during the
last kharif season;

{b) the maximum and minimum
yield per acre and the average yield
at these centres;

(c) whether Government have pre-
pared any plans for the extensive
planting of this variety of paddy dur-
ing the next kharif season; and

(b) if so, the targets fixed?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperatlon (Shri
Shyam Dhar Misra): (a) Seeds of
Taichung Native I (paddy) were

multiplied over an area of about 165
acres during the last Kharif season.

(b) The maximum yield obtained
was 8400 lbs while the minimum
yield, where the crop failed, was
about 400 lbs. per acre. The average
yield, which varied in different States
was as under:—

Andhra Pradesh 4000 lbs  per acre
Orissa 3,000 "
Madhya Pradesh 2,500 "
Maharashtra 2.500 L
Punjab 3,000

(c) and (d). Programmes have been
finalised by States concerned to cover
the following areas with Taichung
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Mative I variety of paddy during
Kharif—1866:—
(In Lakh Acres)
Andhra Pradesh 2.35

Madhya Pradesh 1.25
Maharashtra 1.85
Orissa 0.75
Funjab 0.25
Uttar Pradesh 1.00
Bihar 0.25
Rajasthan 0.01
Delhi 0.016
Goa 0.04
Assam 0.01

7.876

Pilot Projects on Co-operative
Farming
4361, Shri Vishwa Nath Pandey:
Bhri Gopa) Datt Mengi:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the number of pilot projects on
cooperative farming actually set up
during 1965-66, State-wise;

(b) the average yield of rice and
wheat per acre produced in these pro-
jects in each State; and

(c) the number of cooperative
farming wings that are to be estab-
lished during 1966-67, State-wise?

The Deputy Minister in the Minis-
try of Food Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) A statement
is laid on the Table of the House
[Placed in Library. See No. LT-8145/
66]. )

(b) The information is not available,

(e) During 1866-67 a -cooperative
farming wing is to be established only
in West Bengal. Ome such wing has
already been set up in each of the
other states in the Thirqd Plan.

Dry Dock at Haldia

4362. Shri Vishwa Nath Pandey:
Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased
to refer to the reply given to Unstar-
red Question No. 1124 on the 23rd
Novemher 1885 regarding dry dock at
Haldia and state;

(a) whether Government have since
considered the matter; and

(b) if so, with what result?

The Minister of Transport, Avia-
tion, Shipping and Tourlsm (Shri
Sanjlva Reddy): (a) and (b). The con-
struction of a dry dock at Haldia is
included in the Haldia project but it
is proposed to take it up later in the
secongd stage.

Tt | wfy war oy qrem o faww
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State Tonnage Clubs

4365. Shri Linga Reddy: Will the
Minister of Food, Agriculture, Cem-
munity Development and Cooperation
be pleased to state:

(a) the number of State Tonnage
Clubs in the country; and

(b) the extent to which they have
been successful in wushering in im-
proved gagricultural practices and
carry the results of research in agri-
culture to the fleld?

The Deputy Minister in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) It is under-
stood from the National Tonnage Club
of Farmers that there is one Tonnage
Club in Vijayawada and another in
West Godaveri District in Andhra
Pradesh, When a number of District
Clubs ere set up in due course, there
may be a Federation of these into one
State Tonnage Chub.

(b) Crop production seminars have
been held in Mysore, Madras and
Uttar Pradesh and these have had
some impact on hybrid cultivation.

Regional Directors of Compsny Law
Board

4366, Shri P, R. Chakravertl: Will
the Minister of Law be pleased to
state:

(a) whether QGovernment have
decided to delegate more powers
under Companies Act to four Regional
Directors of the Company Law Board;

APRIL 26, 1868
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(b) It so, the powers that the Re-
gional Directors would hereafter exer-
cise; and

(e) what is the right of appeal, if
any, against the decisiong of the Re-
gional Directors with regard to the
delegated powers?

The Minister of State in the Minis-
try of Law (Shri C, R. Pattabhl
Raman): (a) No further delegation
of powers and functions are wunder
contemplation for the present,

(b) Does not arise.

{¢) The Regional Directors exercise
their powers and perform the func-
tions delegated to them subject to the
control of the Board which may re-
view any case,

Tmport of Rice

4367, Shri Ramachandra Ulaka:
Bhrl Dhuleshwar Meena:
Shri Sidheswar Prasad:
Shri K. C, Pant:

Will the Minister of Fooll, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the total imports of rice made
during 1865;

(b) the names of countries from
which it was imported; and

(e) the total amount of foreign ex-
change spent thereon?

The Minister of State in the Minis-
try of Food, Agricu'ture, Community

Development and Oooperation (Shrl
Govinda Menon):
(a) and (b):
Countr tity i
i Voo M.T.
Burma 203.6
Cambodia 30.5
Pakistan 10.2
Thailand 203.4
UAR. 40.0
US.A. 286.5
Torar Rice:  783.2
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(c) Foreign exchange amounting to
Rs. 22'86 crores was spent by way of
cost of rice from Burma, Cambodia
and Thailand and freight on rice from
US.A in on-U.S. flag ships and from
U.A.R. and Thailand,

Rice from U.S.A, was received under
P.L. 480 and from Pakistan and U.A.R.
under irade agreements which provid-
ed for payment of cost in rupees.

Supply of Soviet Farm Machinery

4368, Shri Kolla Venkalah:
Shri M, N. Swamy:
Bhri Laxmi Dass:
Shri Onkar Lal Berwa:
Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Food, Agrical-
ture, Community Development and
Cooperation be pleased to state:

(a) whether there is any proposal
to obtain Soviet farm machinery for
use in India;

(b) if so, the specification of different
implements to be obtained; and

(c) the total cost of the machinery
to be obtained?

The Deputy Minister in the Minis-
try of Food, Agriculture,
Development and Cooperation
Shyam Dhar Misra): (a) Yes.

(b) and {(¢), DT-14 B tractors—2000
nos. together with spareg and imple-
ments, costing about Rs, 84 lakhs, and
Crawler tractors, costing about Rs. 50
lakhs, are proposed to be imported for
the present from U.S.S.R. during 1966.
The question of further import will be
considered later.

Sugar Mills in Punjeb
4369, Shri Daljit Singh: Will the
Minister of Food, Agriculture, Cam-
munity Development and Cooperation
be pleased to state:

ty
(Shri

(a) the total number of sugar mills
functioning in Punjab at present;

(b) the names of the places where
they are located; and

(e) the total production of sugar in
Punjab State during the last year and
during this year so far?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Eight sugar mills are
functioning in Punjab at present,

(b) These are located at Rohtak,
Panipat, Yamunanagar, Morinda,
Dhuri, Phagwara, Bhogpur and Batala,

(c) The total production of sugar in
Punjab last year (1964-65) wag 98,312
tonnes. The production during this
year has been 1,27,343 tonnes upto
15th April, 1966,

Minor Drrigation Schemes in Punjab

4870, Shri Daljit Singh: Will the
Minister of Food, Agriculture, Oem-
munity Development and Ocoperation
be pleased to state:

(a) whether Government have
sanctioned any Minor Irrigation
Schemes for execution this year in
Punjab State as an emergency measure
in view of the food scarcity conditions;

(b) if so, the detailg thereof;
(c) the total cost of the schemes; and

(d) whether Government propose to
bear the total cost of the schemes?

The Deputy Minister in the Ministry
of Food, Agriculiure, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (d). No
detailed schemes under the minor
irrigation programme were received
from the Government of Punjab
during 1985-66 under the Emergency
Food Production Programme. How-
ever, with a view to accelerating
minor irrigation programme, the Gov-
ernment of India had sanctioned addi-
tional Central financial assistance
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amounting to Rs, 25 lakhs for imple-
menting the following schemes in the
Punjab State in December, 1865:—

1. Emergent Lift Irri-

gation Schemes, Rs. § lakhs.‘
2. Pumpsets. Rs, 10 lakhs,
3. Private Tubewellg Rs. 10 lakhs.
Torar  HRs 25 lakhs.

The above amount is in addition to
the outlay of Rs. 199:00 lakhs approv-
ed in the beginning of the year
(1965-66) and the additional alloca-
tion of Rs. 50.00 lakhs made to the
State Government for minor irriga-
tion schemes in May, 1965. Thus, a
total allocation of Rs. 274.00 lakhs
wag made to the State Government
for implementing the minor irrigation
schemes during 1965-86.

The Government of India will bear
the expenditure on minor irrigation
schemes by way of loans and grants
on the basis of a set pattern of Cen-
tral financial assistance laid down by
the Planning Commission.

N.B.—Since the notice to this
Question was given in February,
1966, information in reply to the
Question has been given for the
year 1865-66.

EKerala Land Utilisation Order

4371, Shri Vasudevan Nair:
Shri Warior:

Will the Minister of Food, Agricul-
ture, Commanity Development and
Cooperation be pleased to state:

(a) whether there is any pr
to amend the Kerala Land Utilisation
Order in order to prohibit conversion
of Paddy lands into cash crop lands:
and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Food, Agriculture, Community Deve-
lopment and Cooperation (Shri Shyam
Dhar Misra): (a) Yes, Sir. The Kerala
Government has submitted a draft pro-
posal to amend and reissue in a con-
solidated form the Kerala Land Utili-
sation Order of 1058 to provide inter-
alia for effective prevention of con-

APRIL 26,

1866 Written Answers 13026
version of paddy landg ior other pur-
poses like mining of clay, etc., or for
cultivation of other crops.

(b) The revised Kerala Land Ulili-
sation Order proposes that:

“no holder of any land whether
as owner, tenant, or lessec, which
has been under cultivation with
paddy for a continuous period of 3
years shall convert or attempt to
convert or utilise or attempt to
utilise such land for the cultivation
of any crop other than paddy or
for any other purpose excepl
under and in accordance with the
terms of a written permission
given by the Collector of the Dis-
trict in which the land is situated.”

The proposals are under considera-
tion_

Indo-Swiss Dairy Project at
Mathuppelty

4372. Shri Vasudevan Nalr:
Shri Warior:

Will the Minister of Food, Agricul-
ture, Community Development and Co-
operatlon be pleased to state:

(a) whether the Indo-Swiss Dairy
Pro;lect at Mathuppelty m herala State
is proposed to be exp

(b) the estimated cost of the project;
ang

(c) the facilities provided by the
Swiss Government?

The Deputy Minister in the Ministry
of Food, Agriculture, Communit;
Development and Cooperation
Shinde): (a) Yes,

(b) For the first stage of the experi-
mental phase, the Government of
Switzenland contributed S. Frs, 1.22
million, whereas the Government of
Kerala contributed Rg, 885 lakhs. For
the secong stage of the same phase
the Swiss Government have agre
to provide S Frs. 2:13 million, the
share of the Government of Kerala
being Rs, 1665 lakhs. The cost of the
expansion programme will be worked
oul after 31st March 1967, when the
experimental phase will be over.

¥
(Shri
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(c) For the experimental phase, the
Swiss Government have agreed to
meet: :

(i) cost and transport charges on

essential equipment which is
not available in India, Slurry
plant and plough sets, arti-
ficial i ination equip! ts
liquid nitrogen plant and
the liguid nitrogen containers
have been imported, More
foreign implements and tools
like tractors, spades, melter
balance, microscopes, testing
centrifuge etc. are also ex-
pected to be supplied by the
Swiss Government;

(ii) cost and transport charges on
‘Swiss live-stock. 36 cattle of
Swiss brown breed have al-
ready been imported More
such cattle may be imported
hereafter;

(iii) the salaries of the Swiss ex-
perts;

(iv) the cosig of transportation
and subsistance of Swiss ex-
perts during their travel to
and from India;

(v) insurance premia for Swiss
experts.

Tuna Fish

4373. Shri 5. Kandappan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

fa) whether it is a fact that Tuna
fish ebounds in Andaman and Nicobar
waters; and

(b) whether there is any scheme for
commercially exploiting the same?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and C tlon  (Shri
Govinda Menon): (a) Yes, Sir,

(b) The schemes for the Fourth Plan
envisage fishing for Tuna from bases
in the Andamans,
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Kerala Inland Water Service

4374, Shri Yasudevan Nair:
Shri Warior:

Will the Minister of Transport,
Aviation, Shipping and Tourisy be
pleased to state:

(a) whether the Kerala Inland Water
service has decided to modernise their
fleet of boats;

(b) whether there is any proposal
to have new boats; and

(c) if so, how many new boats
proposed {o be built in 1966-677

are

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjlva
Reddy): (a) The State Inland Water
Transport Service, Kerala, has pru-
pared a scheme for reconditioning its
fleet of boats.

(b) No.
(e} Does not arise

Jayanti Shipping Company

4375, Shri Maurya:
Shri Kishen Pattnayak:

Will the Minister of Law be pleased
1o state:

(a) whether the Secretary, Depart-
ment of Company Law and Registrar
of Companies have received any com-
plaints, oral] or written (whether
anonymous or otherwise) against the
mismanagement of Jayanti Shipping
Company in general and the alleged
violation of foreign exchange regula-
tions;

(b) if so, the details thereof; and

(c) the action the Department of
Company Law and the Registrar of
Companies propose to take or have
taken in this regard?

The Minister of State in the Ministry
of Law (Shri C. R, Pattabhi Raman):
(a) and (b). Some anonymous and
some signed complaints against Jayanti
Shipping Company have been received
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by the Company Law Board. The
main allegations, inter alia are:—

(i) Excessive travelling expenses
have been charged;

(ii) Large amounts of brokerage
have been paid;

(ili) Investment of Provident Fund
money has been made im-
properly in violation of the
provisions of the Companies
Act;

{iv) Two balance-sheetg have been
prepareq for the financial year
1963-64;

(v) The company has obtaimed
huge loan from & company in
Bombay;

(vi) Income-tax has not been pro-
perly paid by the comp™ny
and its Managing Director;

(vii) Large amount of foreign ex-
change earned by the company
hag not been properly accoun-
ed for and the provisions of
Foreign Exchange Regulaliuns
have been violated;

(viii) The company has accepted
large amounts as deposits and
is not making repayment
thereof;

(ix) The appoimtment of the Lxe
cutive Director has been maae
irregularly,

(¢) Complaints relating to allege=d
violation of foreign exchange, non-
payment of Income-tax etc, have been
forwarded to the Departments con-
cerned for necessary action, Com-
plaints having a bearing on irregular-
ties under the Companies Act are
being enquired into and relevant facts
which may be brought to light by lhe
Committee of Inquiry already appoint-
eq by the Ministry of Transport ana
Aviation will be taken into account.

APRIL 26, T066
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Import of Crawler Tractors
4373. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka;
Will the Minister of Food, Agricul-
ture, C ity D and
Cooperation be pleased to state:
(a) whether any foreign exchange
has been made available to the Gov-
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ernment of Orissa for the import of
heavy crawler tractors during the
Third Five Year Plan period; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No, Sir.

(b) Does not arise.

Sugar Factories in Orissa

4378. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether the sugar factories in
Orissa have made requests recently
for their expansion in the near future;
and

(b) if so, the reaction of Govern-
ment thereto?

The Deputy Minister in the Minds-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). Of the two
working sugar factories in  Orissa
one has applied for its expansion.
This application is under considera=-
tion in consultation with the State
Government.

Development of Tourism in Orissa

4379, Shri Dhuleshwar Meena:
Shri Ramachandry Ulaku:

Wil the Minister of Traasport,
Aviation, Shipping and Towrism be
pleased to state the amount proposed
to be given to Orissa for the develop-
ment of tourism in that State during
1966-6T7

The Mimister of Transport, Avia-
tion, Shipping and Tourtsm (Shrl
Sanjiva Reddy): During the year
1886-87 it is proposed to complete the
construction of the Tourist Bungalows
{Class II) at Konarak and Rambha.
These buildings are being put up by

the Government of Orissa with 50 per
cent subsidy from the Centre. Part
of the subsidy has already been re-
leased. A provision of Rs. 15,000,—
hes been made in the Central Budget
to meet the expenditure on these
schemes during 1966-67.

No new scheme for Orissa has been
included in the Annual Plan for 1966-
67 of the Central Government. How-
ever, a scheme for the integrated
development of Konarak has been in-
cluded in the Fourth Plan.

Forests in NEFA

4380. Shri Rishang Keishing:
Shri D, C. Sharma:
Shri Rameshwar Tantia:
Shri J. B. 8. Bist:
Shri Liladhar Kotoki:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the revenue accrued from the

forests in NEFA from March, 1862
upto March, 1866; and
(b) the various schemes under-

taken to tap, develop and for the pro-
per upkeep of the forest resources?

The Depwty Minister in the Minis-
try of Food, Agricultwre, Community
Development and Cooperation (Shri
Shinde): (a)

Rs.
1962-63 36,68,460
1983-84 44,28,807
1964-65 57,34,500
1965-66 Information not available.

(b) Among the important schemes
included in the Third Five Year Plan
are:

(i) Raising of Economic and in-
dustrial plantations.
(ii) Timber operations and Forest

utilisation.

(iii) Preparation of Forest Work-
ing Plans.

(iv, Developmen! of Forest Com-
munications.

(v, Buildings.
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Cultivation of Paddy

4381, Shri Warior:
Shri Vasudevan Nair:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the press
reports of the 29th March, 19686 from
Kerala of 3 scheme to produce gpe
hundred thousand paras of paddy
more in the Chalakudi Block Deve-
lopment area; and

(b) if so. the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
Government have not seen the
Press Report referred to. Information
has been called for from the State
Government and will be laid on the
Table of the Sabha in due course.

Cooperative Banks in M.P.

4382, Shri Shiva Dutt Upadhayaya:

Shri Wadiwa:

Shri Hukam Chand
Eachhavaiya:

Shri Vishram Prasad:

Shri Parashar:

Shri R. S, Pandey:

Dr. Chandrabhan Singh:

Will the Minisier of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether his attention has been
drawn to the difficulties experienced
by the Cooperative Banks in Madhya
Pradesh for repayment of advances
to the Reserve Bank of India due
from them during the current year
in view of suspension of recovery of
dues from the cultivators on account
of scarcity conditions;

(b) whether the Government of
Madhya Pradesh in view of the diffi-
culties enumerated in part (a) above
has requested the Reserve Bank of
India for the advance of Rs. 3,56 crores
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from the Credit Stablisation Fund of
the Reserve Bank of India for making
the same available to the cooperative
banks; and

(¢) the steps Government
to take in the matter?

propose

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (¢). The
State Government of Madhya Pradesh
have indicated that 27 out of 43 dis-
tricts in the State have experienced
unprecedenteq failure of crops there-
by impairing the repaying capacity
of the cultivators. Applications from
27 Central Cooperative Banks cover-
ing 25 out of the 27 affected districts.
for loans amounting in all to Rs.
328.50 lakhs from the National Agri-
cultural Credit Stabilisation Fund,
have been forwarded by the State
Government to the Reserve Bank for
sanction, The State Government has
alsp conveyed to the Reserve Bank
its willingness to stand guarantee for
the loans to be sanctioned by the
Reserve Bank. These applications are
being considered by the Reserve
Bank.

National Highways in U.P.

4383, Shri Vishwa Nath Pandey:
Shri Yashpal Singh:
Shri Dharmalingam:
Shri Hukam Chand
Kachhavalya:
Shri Bade:

Will the Minister of Transport,
Aviation, Shipping and Tourlsm be
pleased to gtate:

(a) whether it is a fact that the
Government of Uttar Pradesh have
urged the Central Government to
declare some roads in the State as
National Highways in view of their
strategic importance;

(b) if so, the name of those roads;
and

(¢) the reaction
therato?

of Government
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

{b) (1) G.T. road between Ghazia-
bad ang Kanpur.

(2) Delhi,
Hardwar,
Pasg road.

Roorkee,
Niti

Meerut,
Joshimath,

(c) The proposals are still under
examination and final decision in the
matter will depend upon the avail-
ability of funds for the expansion of
the N. H. System in the Fourth Plan
and merits of these proposals vis o
vis other similar proposals in other
parts of the country.

Horticultural Graduates

4384. Shri Linga Reddy: Will the
Minister of Food, Agriculiure, Com-
munity Development and Cooperation
be pleased to state:

ta) the facilities given to Horticul-
tural Graduates to visit foreign coun-
tries for higher cducation;

th) if so. the deails thereof; and

() the number of graduates so far
sent abroad and trained?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (e).
Information is being collected and

will be placed on the table of the
House in due course.
Exploratory Tube-well Organisation
4385. Shri D. 8. Patil: Will the
Minister of Food, Agriculture, Com-
munity Development and Coopera-
tion be pleased to stale the details of
work done by the Exploratory Tube
Wells Organisation in the State of
Maharashtra in the year 1865-667

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): The Explora-
tory Tube-wells Organisation has done

no work in Maharashtra in the year
1965-66.

Road Works in Kerala

4386, Shri Mohammed Koya: Will
the Minister of Transport, Avlation,
Shipping and Tourism be pleased tu
siate:

(a) whethey the Central Govern-
ment have decided to drop rtoud
works costing about two and hall
crores of rupees in Malabar part of

Kerala:
(b} if so, the reasons therefor: and

(¢) the extent to which it will affect
the progress of the backward areas
of Malabar?

The Minister of Tramspori, Avia.
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) The Member is
presumably referring to the works
relating to the West Coast Road in
Malabar part of Kerala. The revised
estimate for development of the por-
tion of the West Coast Road in Keraia
forwarded by the State Government
wag for an amount of Rs. 0.23 crores,
This was reduced to Rs, 3.74 crores,
after excluding » provision of Rs. 2.49
crores for the construction of certuin
bypasses outside congested towns, an
independent road bridge over the
Balliapatam river across which thue
is already a rail-cum-road bridge, rc-
placing level crossings with aver-
bridges and certain other improve-
ment works.

(b) Exclusion of these works from
the scope of the project was  made
having regard to the facilities avail-
able on the existing road and for the
reason that the Government of India
decided to assist in the developmeni
of the West Coast Road as a fully
bridged, single-lane, asphalted
carriageway only.

(c) The works proposed (o be un-
dertaken on the West Coast road will
complete it as a single-lanc  black-
topped road and will thus fulfll the
objective of having a through route
along the West Coast.
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Report submitteq by Delegation of
American Food Processing Indastry

4387, Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether Government's atten-
tion has been drawn to the press re-
ports about the report submitted by

& delegation of the American food
processing industry which wisited
India recently, to the U.S, State

Department, about conditions in India;
and

(b) if so,
thereto?

Government's  reaction

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

(b We have asked our Mission in
Washington to send a complete text
of this report. The receipt of the re-
port is awaited.

freelt & wfafa oo wmm

4388. NI AW W FEAN :
st vy :

1w, gy, anprfee frew
AT EHETT HAT qg A WY F FGT
fE

(%) ¥ o 5% 2 f§ 30 =,
1966 ® WiewT TATGRYE, fawt ¥
OF TEAIaE AT ¥ I 9T 100
=fidi w1, fost & &= weft o @,
W fear mar ar; Wi

(w) afc g, @ vw¥ favg w0
wriamt 1 wE ¢ 7

L1 Fﬁr w fowre war
WEETC wrTeT | T W (o fe
W) c (%) o
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(@) sor § & veaw |
Supply of Fertilisers

4389, Shrimatj Ramadulari Sinha:
Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to stale:

(a) the terms and conditions on
which fertiliser is supplied to the
Corporations or private individuals
for distribution in each State; and

(b) the price structure of all fer-
tilisers in each State and the basis cn
which price structure is fixed?

The Deputy Minister in the Minis.
try of Food, Agriculture, Comununity
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
A statement giving the required in-
formation is laid on the Table of the
House. [Placed in Library. See No.
LT-6147/66].

Law for Giving Equal Rights to

‘Women

4390. Shrimati Ramdulari Sinha:
Will the Minister of Law be pleased to
state;

(a) whether it is a fact that the
Fifth Conference of the National
Fedzration of Indian Women held at
New Delhi recently has demanded the
implementation of law giving equal
rights to women and if so, in what
manner;

(b) the laws under which equal
rights have been conferred on women
at par with men: and

(e) what is the implementation

machinery?

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): (a) This Ministry is not
aware of any such demand made at
the Fifth Conference of the National
Federation of Indian Women held at
New Delhi recently.

(b) Equal rights have been confer-
red on women by the Constitution
itself. Article 14 which is the basic
article regarding right to equality
provides for equality before the law
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and equal protection of the laws for
every persons within the territory of
India, whether such person is @ man or
a woman, or a citizen or an  alien.
Then, by way of illustration of this
basic principle, article 15 prohibits
discrimination against any citizen
on grounds inter alia only of sex; and
article 16 provides for equality of
opportunity in matters of public em-
ployment and prohibits diserimination
in respect of any employment or office
under the State on grounds inter alia
only of sex. Not only that, by clause
(3) of article 15, it is made clear that
special favoured treatment may be
provided for women. Then, article 39
lays down as a directive principle of
State policy that the State shall, in
particular, direct its policy towards
securing that there is equal pay for
equal work for both men and women
and that the health and strength of
women workers, among others, are not
abused.

(e) The hinery to lement
these constitutiona] provisions are the
various organs of the State and if
there is any infringement of the
fundamental rights  relating to
equality before the law, it is the duty
of the judicial organ of the State,
namely, the courts of law, especially,
the Supreme Court and the High
Courts to get right such infringement.

Subsidiary Port to Bombay

4391, Shri Dighe:
Shri Mukane:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether Government gre consi-
dering to open a subsidiary relief port

with a view to reduce the pressure on
Bombay Port; and

(b) if so, the ports being surveyed
for the purpose?

The Minister of Transport, Aviation,
Shipping and Tourism (Shrl Sanjiva
Reddy): (a) and (b). The Bombay
Port Trust's Consulting Engineers have
been commissined to prepare a Master

Plan for the future development of
Bombay Port. As partof the Master
Plan, investigations are in progress as
to the feasibility of siting additional
Port facilities in the Nhava-Shewa
area on the eastern side of Bombay
Harbour, off the main land.

The details of the Scheme for the
development of a satellite port at
Nhava-Shewa have not yet been
worked out. Certain natural advanta-
ges which make the site suitable for
development of port facilities, wiz.
natural deep water, possibility of
providing an easy accesg by road and
rail, availability of power and water
supplies  within easy reach, large
areas of undeveloped land in the
immediate vicinity for the develop-
ment of port-based industries ete.
have led to the conclusion that
the future development of the port
should take place at this site rather
than at the present dock system, which
offers very limited scope for further
expansion, owing to the highly conges.
ted development ull around and the
heavy pressure on the road and rail
approaches. Investigations are, there-
fore, in progress as a part of the Mas-
ter Plan for working out detailed pro-
posals for the development of a satel-
lite port at Nhava-Shewa, After the
necessary technica] and economic in-
vestigations are completed, the exmct
nature and scope of the facilities re-
quired to be provided and the econo-
mic lay out of the facilities, which will
be suitable for meeting the require-
ments of the anticipated traffic, will be
determined. A clearer picture of the
development scheme wil] emerge after
April, 1967 when the Master Plan will
be ready.

The sch for the uction of
a satellite port at Nhava-Shewa is
estimated to cost Rs 168 crores. A pro-
vision of Rs. B.5 crores has been in-
cluded in the Fourth Five Year Plan
programme of Bombay Port.

Fertilisers for Tobaoco cultivation in
Andhra Pradesh

4392. Shri P. Venkatasubbalah:
Will the Minister of Food, Agricul-
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ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that there
is a lack of adequate supply of che-
mica] fertilisers for cultivation of Vir-
ginia Tobacco in Andhra Pradesh;

(b) whether thiz has resulted in
fall in production of tobacco; and

(e) if so, the steps Government pro-
pose to take to increase supply of
chemical fertilisers to the tobacco
growers in Andhra Pradesh?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (c¢), The
information is being collected and
would be placed on the Table of the
Sabha in due course.

Milk Dairy at Dehra Dun

4393. Shri Baswant:
Shri Vishwa Nath Pandey:
Shri Onkar Lal Berwa:
Shrl Hukam Chand
Kachhavaiya:
Shri Bade:

Will the Minister of Food, Agricul-
ture, Community Developmeni and
C tion be pl d to state:

(a) whether it is a fact that a milk
dairy will be set up at Dehra Dun
(U.P.) with the assistance of the New
Zealand Government;

(b) if so, when and on what terms;
and

(e) the total amount of expenditure
involved?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri
Shinde): (a) Yes.

{b) The Dairy equipments have al-
ready arrived at site from New Zea-
land. There are no terms attached to
this assistance, The New  Zealand
Government have gignified their assis-
tance in the form of cash grant and
equipment  manufactured in  New

APRIL 26, 1966
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Zealand valued at £70,000 or Rs. 9-34
lakhs approximately.

(c) Rs. 20-80 lakhs.

Supply of Wheat to Nepal

43M. Dr. Mahadeva Prasad:
Shri Onkar Lal Berwa:
Shrl Hukam Chand
Kachhavalya:
Shri Bade:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that India
has any proposal to send U.S. wheat
to Nepal; and

(b} if so, the reasons therefor?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) and (b). Yes,
Sir. The Government of India have
agreed, as a specal case, 1o sell to the
Government of Nepal, at the specific
ruquest of the latter, 5,000 Metric tons
of imported U.S. wheat to help the
Government of Nepal to tide over the
current food shortage in that country.

Delimitation of Legislative and Parlia-
mentary Constituencies

4395. Dr. Mahadeva Prasad:
Shri Ramanand Shastri:

Will the Minister of Law be pleased
1o refer to the reply given to Unstar-
red Question No. 82 on the 15th Feb-
ruary, 1966 and state when the final
orders rcgarding the delimitation of
Legislative and Parliamentary Consti-
tuencies in respect of remaining States
will be published?

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): Since the 15th February,
1966, the final Delimitation Orders in
respect of Assam, Gujarat, Rajasthan
and West Bengal have been published.
The final Delimitation Orders relating
to West Bengal have been placed on
the Table of the Lok Sabha on the
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1st March, 1966 and those relating to
Gujarat are being placed on the Table
of the Lok Sabha on the 26th April,
1966. The final Delimitation Orders
relating to Assam and Rajasthan will
shortly be laid on the Table of the
Lok Sabha.

The Orders in respect of Bihar and
Uttar Pradesh are expected to be pub-
lished by the 10th May, 1966, and those
in respect of Manipuar cnd Tripura by
the 15th May, 1866. The Orders deli-
miting the parliamentary constituen-.
cies of Delhi, however, will take four
or five months more as the total num-
ber thereof is not yet determined.

Gift of Cows from Australia

4396. Shri D. C. Sharma: Wil] the
Minister of Food, Agriculture, Com.
munity Development and Cooperation
be pleased to state:

(a) whether the Government of Aus-
tralia have given a gift of certain
number of cows to the Government of
Madras through the Central Govern.
ment;

(b) if so, the number and other de-
tails of the gift; and

{v) the expenditure which the Gov-
ernment of Madras had to incur in
obtaining the gift in India by way of
travelling expenses ol these cows and
attendants, etc.?

The Deputy Minister in the Minis-
iry of Food, Agriculture, Community
Develop t and Coop (Shrt
Shinde): (a) and (b). An Australian
Society "For Those Who Have Less”
made a gift of 75 Holstein cattle to the
Government of India. Out of these 6
heifers and 4 bulls were allotted to
the Gowvernment of Madras.

(¢) Rs. 14,695 on ocean freight and
incidentals. Ng charges on attendants
were paid by the State Government.

tion

Natlonal Road Board

4397. Shri P. C. Borooah: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether Government’s attention
has been drawn to the demand of the

403 (Ai) LSD- -4

Federation of Indian Automobile As-
sociations voiced at the recent Annual
General meeting of the Federation held
at Bombay about the formation of a
National Road Board;

(b) the other demands voiced at the
mecting; and

(c) the
thereto?

reaction of Government

The Minister of Transport, Aviation,
Shipping and Tourism (Shrl Sanjiva
Reddy): (a) to (c). Government's at-
tention has not been drawn to these
demands of the Federation of Indian
Automobile Associations. A copy of
the seventh annual repor! of the Feder.
ation containing their suggestions has,
however, been obtained, These sug-
gestions will be examined and appro-
priate action taken where necessary.

Trainer Alreraf

4398. Shri P, C. Boroocah: Will the
Minister of Transport, Aviation, Ship-
ping and Tourlsm be pleased to state:

(a) whether il is a fact that there is
an acute shortage of trainer aircraft
in the country;

(b) it so, whether the Department
of Civil Aviation and the Hindustan
Aeronautics are separately designing
and planning to manufacture such an
aircraft; and

(¢) the reasons for not co-ordinating
the efforts of the twp Departments in
the venture?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) to (c). There is a compara-
tive shortage of trainer aircraft suit-
able for civil Flying Clubs, particular-
ly for advanced flying training. The
Civil Aviation Department have under
design and development a trainer air-
craft for this purpose. The question
of standardisation on a single aircaraft
for training purposes to be used by
the Flying Clubs as well as the Indian
Airforee is under consideration.
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Coastal Highways in Gujarat

4399. Shri Jashvant Mehta: Will the
Minister of Transport, Aviition, Ship-
ping and Tourism be pleased to state:

(a) the amount allotted for Coastal
Highways in the Gujarat State In
1966-67;

(b) the reasons for the delay in
execution; and

(¢) when these would be completed?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) to (¢). Presumably the
Hon'ble Member is referring to the
Coastal Highway suggested by the
Government of Gujarat for improve-
ment from Baroda to Maliya along the
Saurashtira Coast, This is a State
road and its improvement is primarily
the responsibility of the State Govern-
ment. They have, howevr, been re-
questing for Central aid for financing
this work and have furnished some
data meant to provide the economic
justification of this project. Those data
are being examined. The Central as-
sistance, if any, will depend on the
overall financial resources earmarked
for road development in the Central
Sector.

Zonal Horticaltural Institute in
Mysore
4400, Shri Linga Reddy: Will the

Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether the Government of
Mysore have sent any proposal for
the location of a Zonal Horticul-
tura] Instituwte in Mysore State;

(b) if so, the broad details thereof;

(c) the action taken thereon; and

(d) when the same will be start-
ed?

The Deputy Minister in the Minis-
try of Food, Agriculjure, Community
Déevelopment and Cooperation (Shrl
Shyam Dhar Misra): (a) to (c). The

AFRIL 26, 1866
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Government of Mysore has not sent
any proposal for the location of a
Zonal Horticultural Institute in the
State. 1t is, however, proposed to
set up the IC.AR. Institule of
Horticulture at Hessaraghatta (My-

sore State). The proposal has been
apcepted for inclusion in the 4th
Plan. The Institute will undertake

rescarch on horticultural problems of
fundamental as well as applied
nature and will cater to the needs
of South India.

(d) The Institute is likely to be
started during 1966-67.

New Aircraft for LLA.C. and Air India

4401. Shri P. C. Borooah: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to refer
to the reply given to Starred Ques-
tion No. 1072 on the 12th April, 1966
regarding the purchasc of aircraft by
ILA.C. and Air-Indip are state on what
routes and in which reglons these
aireraft are proposed to be put into
service?

The Minister of Transport, Avia-
tion, Shippin= and Tourism (Shri
Sanjiva Reddy): The three additional
Fokker Friendships are proposed to
be put on T.AC's services to Nepal
from Delhi, Banarag and Calcutia
and in Saurashtra region from Bom-
bay which still continue to be ope-
rated with Dakotas. I{ is also pro-
posed to cover some routes in the
eastern region, if further capacity is
available.

The two Caravelle aircraft will re-
place the Viscounts op the trunk
routes where they are operating be-
cause of the withdrawal of Boeing
and the loss of one of the Caravelles.

The HS-T48 aircraft when deliver-
ed will replace the Dakotas in the
western and the eastern regions.

Effective from 1st October, 19886,
when the first of the two additiorial
Boeing aircraft is expected to be-
come operational, Air-India propose
to operate one additional service
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between India and UK. via Middle
East|Europe, one additional service
between Bombay and Mairobi and
extend the present Singapore ter-
minator to Sydney wvia Perth. The
second aircrafi wil] be used exten-
sively for crew training and practice
flights and would be used for inter-
national planned routes from the 1st
April, 1967. Air-India may be able
to provide daily operations between
Bombay and Calcutta on behalf of
LAC. from 1st January, 1867,

from the Central Road

Fund for Orissa

4402. Shri Ramchandra Ulaka;
Shri Dhuleshwar Meena:

Will the Minisier of Transport,
Avialion, Shipping and Tourism be
pleased to state:

Allocation

{a) whether all the &mount for
the works sanctioned under the Cen-
tral Road Fund for Orissa State
during the Third Five Year Plan
period had been given;

(b) if so, the details thereof; and
(¢} if not, the rcason: therefor?

The Minister of Transport, Avia-

tion, Shipping and Tourism (Shri
Sanjlva Reddy): (a) Yes, Sir,
(b) New works estimated tp cost

Rs. 424 lakhs were sanctionej in
Third Plan. The ‘spill over’ in the
Third Plan from the Second Plan
amounted to Rs, 38-38 lakhs. Funds
aggregating Rs. 59-42 lakhs were re-
leased by the Government of India
during the Third Five Year Plan as
shown below:—

Year Releaser
196 1-62 . Rs. 13.86 lakhs
1962-63 . Rs. 10.68f lakhs
1963-64 . . Rs, 6.75 lakhs
1064-65 . . Rs, 11.13 lakhs
1965-66 . . Rs, 17.00 lakhs

Rs. 59.42 lakhs

(e) Does not arise.
Major Bridges in Orlssa

4403, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Transport,
Aviation, Shipping and Tourlsm be
pleased to siale:

(a) the nimber of major bridges on
National Highways completed in Orissa
State during the Third Five Year
Plan pe.ied; and

(b) the target fixed and the alloca~
tion made and ulilised?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Seven major bridges
each costing over Rs. 5 lakhs were
completed on National Highways in
Orissa in the Third Five Year Plan
period. Construction is in advanced
stage on another six bridges which
will be completed during the current
vear.

(b) Information is being collected.
It will be laid on the table of the Lok

Sabha shortly.

Bombay-London Air Service

4404. Shri D. C. Sharma: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether Air India propose to
operate a new jet flight between
Bombay and London with a hall at
Teheran from October, 1966; and

(b) if so, the details {hereof?

The Minister of Transport, Avia-
tion, Shipping and Tourism  (Shri
Banjiva Reddy): (a) and (b). Yes, Sir.
Air-India propose to operate an addi-
tional service to London with a halt
at Teheran from October, 1966. The
time-table and other details have not
yet been finalised.
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Strike at Cochin Port

4408, Shri Kella Venkaiah:
Shri M. N, Swamy:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether any strike of the
Cochin Port workers had taken place
during the first week of April, 1966;

(b) if so, the number of Port
woerkers who resorted to the strike;

(¢) the reasons advanced by the
workers for the strike and whether
any advance information had been
given by the workers about the strike;
and

(d) the action takeh by the Port
Authorities to meet the demands of
the workers and to avert the strike?
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) to (d). Under the orders
issued by the Ministry of Transport,
certain categories of the Cochin Port
employees, including the ‘marine and
flotiila staff, are entilled to payment
of twice their normal rates of wages
for work on holidays and weekly ‘off’
davs provided that where an employee
is given an alternative day off in place
of the weekly day of rest or the holi-
day, the extra payment to him is
limited to only hall the normal time
wage. As a ‘day off’ could not be
given to the marine crew of the Port,
it has been the practice to grant them
twice the normal rate of wages for
work on holidays.

Recently, however, it was noticed
that some workmen had been taking
casual leave immediately after work
on holidays. The Port Authorities
felt that, in such cases, it would not
be correct to certify ihat the workmen
could not be given a ‘day off’. The
workmen and the Union concerned
were, therefore, informed that, if the
workmen applied for casual leave
within a week after the holiday work,
they would be granted ‘day off’ for
the holiday work plus half-a-day's
wages instead of the casual leave. The
workmen and the Union contended
that for work on holidays they should
be granted compensation according to
rules and that the proposal of the
Port Administration to grant ‘day off’
instead of casual leave applied for by
the workmen would not be acceptable
to them.

The Cochin Port Employees' Union
sent a letter on the 30th March, 1966,
stating that they would advise their
workers not to work on holidays and
weekly ‘off days unless their request
was accepted by the Port Authorities.
Accordingly, the marine crew num-
bering 150, who were posted for duty
on the holiday on the 2nd April, 1988,
stayed away from work which result-
ed in the stoppage and movements of
ships. The matter was discussed with

15052

the Union representatives in the pre-
sence of the Assistant Labour Com-
missioner, Ernakulam. The Union
agreed to advise the workmen not to
avail of casual leave indiscriminately
and the Port Administration agreed
that casual leave would not auto-
matically effect compensatory off, As
the difficulty in granting compen-
satory off within a reasonable time
was due to shortage of staff, this
matter has been gone into and the
proposalg to augment the strength of
crew to the extent necessary are be-
ing placed before the Port Trust
Board.

faesft W v orewe T

4409 T WiETT AT W
ot oy :
it T sres
=t TR W TEE

1w, ¥, m faww
AT HEFI AT AF TATH FT FA FIA
fs :

(%) fesslt & 7197 sraeay Amp
B & AT WATH T TET a9 FA
7 fraw ofe froene e w
"

(&) v7% favg war swaEEr a1
Ty

wra, ¥fy, smafas faww oo
HEETT AW § v welt (off ffae
') (%) sa

(&) ¥ wrem i & ety
Y T F )
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International Civil Aviation Organi-
sation

4410. Shri Firodia: Will the Minister
of Transport, Aviation, Shipping and
Tourism be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to invite Inter-
national Civil Aviation Organisation
to hold its nexi session in India next
year; and

(b) if so, the main object of calling
the session in India?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) and (b). It has
been decided to invite International
Civil Aviation Organisation to holqg its
next major Assembly Session due to
be held in 1968, in India. No Assem-
bly Session of International Civil
Aviation Organisation has so far been
held al any place east of Rome. The
he ding of the Session in India would
not only be a matter of prestige to
India, but also be advantageous to
India from the civil aviation point of
view.

Fertilizer Promotion Corporation

4411. Shri Firodia:
Shri Yashpal Singh:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that there
is a proposil to set up a Fertilizer
Promotion Corporation;

(b) if so, the main objects of this
Corporation; and

(¢) when the final decision is likely
to be taken?

The Deputy Minister in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) The recom-
mendation made by the Committee on
Fertilisers in this behalf is under
consideration,

APRIL 26, 1966

Written Answers

13054
(b) The objects of the Fertiliser

Promotion Corporation suggested by
the Committee are as under:i—

(a) taking charge of massive pro-
motion programme throughout
the country tu ensure the con-
sumption of large quantities of
fertilisers programmed to be
made available in future by
organising an effective demons-
tration programme;

(b) giving free assistance to far-
mers by providing soil-testing
services and agronomic advice
on the use of fertilisers and
other related inputs in an inte-
grated programme with the
h.elp of farm information ser-
vices;

—

special attention to difficult and
remote areas where feriiliser
use is at a low level by easur-
ing adequate supplies and
undertaking a purposeful pro-
motion programme;

(c

(d) planning the procurement and
despatch of fertiliser supplies
handled by the Central Fertili-

ser Pool;

(e) import and distribution of ade-
quate guantities of other ferti-
lisers as a seeding programme
for popularisation of new high
analysis complex fertilisers;

import and distribution of ade-
guate quantities of fertilisers
(inciuding potash) until the
indigenous production is ade-
quate to meet the local demand;

(f

(g) ensuring adequate supplies at
reasonable prices in difficult and
remote areas even in a compe-
titive market by taking over a
small percentage of indigenous
production when indigenous

producers are unable to meet
this responsibility adequately;
and
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(h) countering situations of tempo-
rary shortages by moving sup-
lies to such areas from imports
or from indigenous production
at reasonable prices.

The Commitiee has also recommend-
ed that while the immediate challenge
of pushing fertiliser use should be met
by the formation of the Fertiliser
Promotion Corporation, as soon as this
organisation is able to build up its
field agencies all uver the country, it
should be enlarged into a National
Agricultural Services  Corporation
before the end of the Fourth Plan.
Such an Agricultural Services Corpo-
ration can coordinate agricultural
supplies as pari of a programme for
promotion of improved agricultural
practices for ensuring results in agri-
cultural production

(e} A decision in the matter is likely
to take some more time,

Inter-State Soil Conservation Board

4412, Shri Hem Raj: Will the
Minister of Food, Agriculture, Com-
munity Developmeni and Cooperation
be pleased to state:

(a) whether any proposal has been
received by Government from the
Punjab  Himachal Inter-State Soil
Conservation Board for the locafion
of a research centre either in Punjab
hill areas or in Himacthal during the
Fourth Five Year Plan; and

(b) it so, the action taken thereon?

The Deputy Minister in the Minlstry
of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir.

(b) The Board has been requested
to send contour maps of Darla Ghat
Area near Bilaspur in the Sutle)
Water-shed where it is proposed to
set up g centre to enable us to
examine the case. The Board has
also been advised to approach the
State Government in the first instance
to set up such a centre,

Re. C.A. 13056
Egg Powder Manufacturing Plant in
Kerala

4413. Shri ‘A. V. Raghavan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether it is proposed to set up
an egg powder manufacturing plant in
Kerala; and

(b} if so, where the same will be
located?

The Deputy Minister in the Ministry
of Food, Agriculture, Community

Development and Cooperation (Shri
Shinde): (a) Yes,
(b)Y The Kerala Government have

suggested establishment of the plant
at Chenganoor.

12.01 hrs.

RE: CALLING ATTENTION
NOTICES

(Queries)

Mr. Speaker: I have received Cal-
ling Attention Notices from several
hon. Members—there are about 15 or
16 of them......

Shri P. K. Deo (Kalahandi): Sir,
before you take up the Calling Atten-
tion Notice, I want to bring to your
notice that I have submitted an ad-
journment motion about the alarming
situation in my State where people
are dying....

Mr, Speaker: Order, order. I have
already asked him not to raise it here.

Shri P. K. Deo: There could not be
a more appropriate occasion to censure
the Government. The Minister of
Agriculture took the responsibility....

Mr, Speaker: Order, order.
A & & ¥ e o W ds ad
Frowywg . ...

Shri P. K. Deo: I respectfully sub-
mit. ...
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Mr. Speaker: I most respectfully
ask him now to sit down,

ot wrgt (Fewre) : waw wEET,
I AW & oW oA 4 owmE oww
=

Mr. Speaker: I have received
notices from about 15 or 16 hon. Mem-
bers about the fire in a bogie of the
Kashi Express. I have also received
intimation from the hon. Minister that
he wants to make a stalement suo
motu. He may make that statement
and then I will allow guestions to be
put.

st wrgt SR, www weEg,
SHT G q FT AT I HGH 2 |
FAFT W9 AT &Y oAg & 7

Mr. Speaker: Order, order,

12,02 hrs.

STATEMENT RE: FIRE IN A BOGIE
OF KASHI EXPRESS

The Minister of State in the Minis-
try of Rallways (Dr. Ram Subhag
Blngh): On 25th April, 1966 at about
1423 hours, while train No. 47 UP
Varanasi-Bombay Express was run-
ning through Ugrasenpur station on
the Janghai-Allahabad section of
Lucknow Division on the Norlhern
Railway, the engine crew while look-
ing back noticed some  passengers
jumping out from th2 train and gesti-
culating for the train to stop. The
train was therefore immediately
brought to a halt at KM 16/8 near the
Down Outer signal of Ugrasznpur
station. It was then found that a
third class coach marshalled fourth
from the train engine and eighth from
the brake van was on fire,

As a result of the accident two per-
sons were killed on the spot, and one
at Phulpur while being taken to Al-
lahabad for medical attention. Eight
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persons  sustained grievous injuries
and 25 simple.

The injured were given first aid on
the spot by the Guard of the train.
Immediately on receipt of the infor-
mation about the accident, medical
van accompanied by four doctors was
rushed from Allahabad which reached
the site at 17°15 hours. The civil
surgeon, Allahabad also rushed to the
site with three ambulance vans.

One injured was discharged on the
spol after rendering medical atlen-
tion. Four injured were admitted io
Civil Hospital at Phulpur and the re-
maining 28 in hospitals at Allahabad.

The cause of the accident j5 under
investigation by a Commitiee of
Senior Officers.

Shri Linga Reddy (Chikballapur):
Is it true that the passengers tried to
stop th: train but the chains were
not working; if so, will the Govern-
ment take precautions to see that the
chains are in proper condition before
the train starts?

Dr. Ram Subhag Singh: It is true.
We accept that the chain  was not
working. Now we are going to in-
troduce it there also. As the House
knows because it was  announced
here in this House in 1962 and prior
to that also on several occasions, that
wherever there have been a  larger
incidence of chain pulling the chains
will be disconnected, This Varanasi-
Allahabad section was one like that
and therefore it was blanked off in
1962. Ewvcn then, we are now going to
introduce it there.

Shri P, C. Borooah (Sibsagar): 1
coild not follow the statement made
by the hon. Minister. He says that
when the train left Phulpur station it
wag quite all right. Then, suddenly,
this has happened. May I know whe-
ther there can be any sabotage in this
case also?

Dr. Ram Subhag Singh: No, Sir.
This iz under inquiry. We could not
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attribute sabotage motive in

Sxeax st Wil (weihTg) ;g ¥ v

e. There can bz short circuit of . . ,
:7:ctricity oer sol:ne nimi?l.r :lusel. l;t FieT g1 dwdt & o i & oo
is under investigation. &iwT ¥ sgaedy wew w7 4 7 &

st wiet ®™ qTm (wET)
Hell #gRA 7 aaewr fF A s
7§ W A9 ¥ fawen @ f qiw AR
& W 35 qraw gu & 1 & ST A
fe e & &t ot 21 e weEm
T Al & WeT & 1@ § Fu ger
& & wifs 751 gaead g ff 5w
|y A OF JF ¥ Ay I o
A \TET WA aAvar gur ar o &
MEr TF FT A0T FHZAAT T YA FY
TN, qE AW A geT faar g wRI A A
A T FZ AF T wEE g q o
& s wgen fF 9w e § oww {
IARI TFA FT T AEA AAAT ZHT
o |

o W gom fag :owEA # S
HTU Y a1 g8t T ¥ gE Avaem §
& T wrEan § 6 A v A 2
AfF amr 9T @9 AT Eiw ST oA
% &l g A fewsfey
#< fear mar 9v | F@T aF T AT w5
wara ¥ fF wmare § feem 2 fF
qr wrEdt 7% §, ¥ wWeare awi w1
FTEA TG AT | A 7 A A
A wax & Az T gy & e A wet
7t § | 9g 9T W e &1 g
Y ar fix w7 @ & A7 IWIA A
FEQ AT AR TAETE | §EQ HIE qTEA
T W G dATET AT F 1 Oge
o W fewwfog wx far oA
wifs g ¥ 2 fr 9w mifear aga
Y ot off | Farel WY Tl & A
7 g, TIA F FIO A7 wAN F FTO,
at & swe ®t fad g faer 2
¥ faamm o 1€ &0 T8 a1 o
aw ToTq & WA A AW e g
aa A % &

Tmfedi # e W wiwy qfvors
fra a5 & 1 feg df wrer @
wafey wer AE w7 aifzd, a7 w06
% AEqT TG § | qw |\ g
g Wt fra w60 e s o far
27 ¥ AT 7 & fr Ay @i oHr

& =@t sy fomi 5 ol o g Wit
v afefeafmr 7 dar &

o W guw fwg & svwat
TERT ¥T 4F @ AT g R e
7 s 5w ol wrEy aw A e
wfgd w7 w1 & gw 7 @ 97 fa=e
72 7 & fF o awar %1 fo & 31
fogr i ar wE

ot T ¥ g (qrcEEr)
W 5l AERT 7 JaemT e e &
IR g5 FAETQ A 4 f5 @
Wit 7Y g | & o wwar g e
AT AL § I A F R /L F AT 9
& Frow 77 ¥ 1 Wl afz I s @
W & & famT £23 & w7 i fead
@ & e 7

TWo Twm g fa . oww ¥ o
@ O & | W AW ¥ A g W
%1 & | AT gW S Ew a1 # e
gt e, BT IH q@AET | 9 '
AT AT g A g IF s 9 Wi
FreEwE W1 &0 | qer man fEogw oA
WO g & fad @ fear L L

waw wEEw . qer T fe o
TH & F@A §F W AT M

Mo TR g oy a9 aE A
, W R wrd Y 9Er ¥ ogw A qan
wmaT | AfE SRIT S fR ot
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[=Te T gw7 fag)
2% 9 qqET T A & 1 39
ST R
FAR e -

st fawmare owag  (FRMgE)
a1 AWt AErEw A @mermn, aw i
T & W, W oagt o § o
ot o w2 &7 Ay A & 0 & S
WA g & 9w & amew & W A
w1 FER 4% ag & TRfawer A A
Tar a1 f5 9w = ¥ w a4
W T omvE A 4, ' s
Y Y a9E ¥ W AT FY guEAT
gt ¥ fom & o9 Al A #
A & T &, /T 59 F1 a7 wfatwn
gER R

o W g fag © 37 & AT wA
fasht ¥ S9% WA I =S A@ §
@ My a1, W A FA9 A ¥ afew
st # o W@ A Ty g oAy A A
& FYE T d=r AE 2T 1 3 oAm
& s & = faaE 9w g7 ey
St T2wr O wAT O | Tafey G A
w7 T §, dfEw A= F @ oArd
T AT G qF AR

ity (femme) - O mfem %
I A, fad g¥zAT &1 AvamEeT
S o T w1 it @i AT doer &
wodT &, a1 07 =23 {1 § fa ofey
d% g o At afqw a4 % 0f &),
qUT WA AT FET 31 AT WO
OB &1 TEAATH &7 & TH1 TEAT FT
qaar TaT s faed affmden gf
I GFAAT A FT @A AT gv o
% fodt s e s T @r 8

W T gum T« 7Y 7w A v
ware aEt g fE oY FEE Fe g
g T qATF W | AT ag Fr Ao
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Wo Q®o 1 T gwT 41 WX TAAY
AT 11 TAAE, 1965 FT gE 47 |
FEd AT 11 AT, 1966 B T
bt 5 ag s amow & ar a8 | oo
a fegw sm amw v | grfE
A v F qg § A & 9w F A g
fe wmH A wE fedae T A
T |

o Wl ;T dAweAr F e A
e, et ¥ Qv Gt i |

o T gun fag : a7 o fm A1
a4t o fem # # Arge SemA
1 arqg @Y 4|

Shri P, R. Chakraverti (Dhanbad):
In view of the sad experience of yes-
terday and on another occasion :n
Bihar where the passengers were
robbed, th: miscreants went away and
the passengers could not get any re-
lief because the chain was out of
order, may I know whether Govern-
ment will take all these facters into
account and make it safe for the pas-
sengers by again  introducing the
alarm chain and cancelling that order?

Dr. Ram Subhag Singh: I have al-
ready accepted that we are going to
changz that order. About the mis-
creants, the hon. Member represents
that part of Bihar and he should also
do something about it.

o T HANGL Afgan (FiamaT):
WEAe WEIRG, #AY 9gr ot § wrewr
gor fadg qwiw W g fF e
o FWT FYHT "7 § A WA arfee
W wEAE w g fag S
BRA g FY A w1 fram wd
Tg weeT T4 & | 9 W7 vt § a7
¥ gl FT AT w7 AF @ Y
¥ v oy & fF wraee T g fag
ot § AT gg wu 5 omEr a1 s
e IR WA PR, I
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T ¥ TR AW owEEE & A gk
AfeT w1 qw AT F ag A @
IR gE A e § P g arAg fw
I AT TwAT & W AL [
# W17 g aeg A ol wwadr gf @,
AT W I g2 FT AARAAT g Ay
F% & fara & av a1 I a1 arfew

o 3% a7 # faag wer § 0l s
R qiT T Aifear F wEA F g
fFaa a7 e fravm & i 39
T WA AT g &, I A
IAY FET gg AT & e = o
| I wAEAar &1 & WA
< fafaees wgar ar @ vzan, & [
fF 52 ¥ & faffees aq @1, 7 &
T W A T, A A e ¥
fafreze a8 a1 1| 79 AT 9T FY
Fgre & ST weer g1 qifwaTHe 1 Wi
& WTHET =TT WA AT |

WMo T FAET wfgan : arfaamiz
o A ATCR A9 AHA

st o No wAl (F99T) : woTH
WErET, ag ot 9 7T a1 9 sy
ot ot 7T ¥ W A 35 ST 91
T T WTEEfEOEATA g T & A
ik @Y fawe of@ & @ & s
g & wf § oAk S Ao §
gt fafeom =g fFm oomaw &
LU A

o T gwn fag o fafeer &
wt A AR agam fF e weEre
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& o § W gAe) uaw-afwar I
¥ L ¥ o g 4T awAew § a@w )
% gf@e & faay ot § sa%r gw
| gfaar 33

st oSt Tw | (weEl)
Wt wgT & A fF f ¥ I
o gEy Wil F A3 J9 @
W A w1 fred gu dm aw e &
agra, &t & Jrran agan g e 9w aw
e fFE T & 99 W9 2T 9
fesd ¥ foaa wredt ¥ formdt s &
" W §Ew o § 7

o Tw gum TRy : zEw fag
& g wgw g aifE @ woee
wd gEa A gt o ag faew
|7 g1 gu A faas 7t § s
AR AT aar & & |

Shrj S. M. Banerjee (Kanpur): From
the reply of the hon, Minister it ap-
p.ars that this has been taken very
lightly. May 1 draw your attention
io this? This was Bombay bound
Banaras Expruess, running from Bana-
ras to Bombay—an express train and
not a passenger train, A  decsion
was taken in this House—rather Lhe
Minister said it before— that on those
trains wher: chain-pulling is Jone
more by miscreants, the chain muy be
blanked off; it was defincly decided
here that no chain should be biunked
off in express or mail trams. | would
like to know whether the Railway
Minister still feels that there is no
failure on his part in this matter, I
fecl that there has been a failure on
fhe part of the Railway Ministry.

1 would also like to invite your at-
tention to another report in The
Statesman about robbery in a Train—
six people were robbed.

Mr, Speaker: No robbery here.

Shri 8, M. Banerjee:......because
the alamn chain had been blanked
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out. I would like to know whether
the Railway Ministry is not directly
responsible for this failure and for
the loss of lives of those peopl. and
whether there would be an wguiry
into the whole affair by a high-powe-
red commission, and how many
chains have been blanked off.

The Minister of Railways (Sbri S.
K. Patil); Every day there are hund-
reds of cases—not one or two—of
failures of wvar.ous kinds; this House
has discussed them often and some-
times questions were asked as to why
a research section should not be crea-
ted; it has also been created. There-
fore, there is nothing that there has
not been any failure on the part of
personnel.  What my colleague had
said was that, so far as those parti-
cular accidents were concerned, Lhere
was no failure on the part of person-
nel. The question is that we have got
to strike a balance. Four years ago,
in 1962, when there were a serles of
chain-pu'lings causing so much of in-
convenience and delay, after much
discussion it was decided in those
years that the chain should be hlan-
ked off gver the section where these
things were in a large number. (in-
terruptions). Unfortunately that used
to be this section, i.e., beiween Bana-
ras and Allahabad. The pity of it is
not that the chain was permanently
blanked out, but only that section is
blanked out; immediately when the
train comes to the other parts, it
begins to operate. But I find on an
enquiry today—becausg (lis had hap-
pened—that it is a very Serious thing
because the passengers must have
some sectiity. It may happen—the
chance may be one in a hundred—
lnat some persong might be using it
in a frivolous manner, but because
some people do it in a frivolous man-
ner, surely it is not justified that the
others should not have that, We have
taken a policy decision when this in-
cident occurred that this blanking off
must stop, no matter how much in-
convenience we have to suffer because
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even those who might have jumped
out of the train and died, did so be-
cause they wanted to save their lives.
Therefore, we have taken that devi-
sion.

st gmaw ey ()
TS ¥ wfgar ¥ wF¥ d\T Wy oA
gn & fx wi= st # AW Fr
fewraa 7 # s AT W wEE
& 91 #Y Frwrom i Jrw? = o FEr
W A & a1 9 s A i ¥
o oA & W A F feet
¥ ot wiw a@ o, T s
FOTE? TARI AT FTFTHRIT ?

Shri S. K. Patil: Should 1 reply?
Some years ago there was a fire in a
First Class compartment and an hon.
member of this House died.

12,19 hrs.

PAPERS LAID ON THE TABLE

Krrara MoTon VERICLES RULEs, 1961

The Minister of Transporl, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): 1 beg to lay on the Table a
copy of Notification SR.0O. No. 45|66
published in Kerala Gazette dated the
15th February, 1966, making certain
amendment to the Kerala Motor Ve-
hicles Rules, 1961 under sub-section
13) of section 133 of the Motor Vehi-
cles Act, 1939, read with clause (c)
(iv) of the Proclamation dated the
24th March, 1965, issued by the Vice-
President, discharging the functions
of the President, in relation to tihe
State of Kerala. [Placed in Library,
See No. LT-6134/66].

Essentran Commonimies Act, 1955
The Minister of State in the Minis-

try of Food, Agriculture, Communiiy
Development and Co-operation (Shri



13067 Papers laid
Govinda Menon): 1 beg to lay on the
Table a copy each of the {following
Notifications under sub-section (6) of
section 3 of the Essential Commodi-
ties Act, 1955:—

(i) G.S.R. 556 published in Ga-
zette of India dated the 16th
April, 1986.

(ii) The Indian Maize (Temporary
Use in Starch Manufacture)
Order, 1966, published in
Notification No. G S.R. 579
in Gazette of India dated the
14th April, 1966. [P!aced in
Library. See No. LT-6135 /66].

Druimrrarios Commission Acrt, 1961

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhl Ra-
man): ] beg to lay on the Table &
copy each of the following Orders
under sub-section (3) of section 10 of
the Delimitation Commisison Act,
1961 —

(i1 Order No. 1B of the Delimila-
tation Commission published
in Notification No. S.0. 1141
in Gazette of India dated thc
6th April, 1966, amending its
order No. 1 published in S.0.
874 in Gagzette of India dated
the 21st March, 1963.

(ii) Order Mo, 2B of the Delimi-
tation Commission published
in Motification No. 8.0. 1142
in Gaz:tte of India dated the
6th April, 1966, amending ils
order No. 2 published in S.0.
2443 in Gazette of India daled
the 26th August, 1963.

tiii) Order No. 6 of the Delimita-
tation Commission determin-
ing delimitation of Parlia-
mentary and Assembly Cons-
tituencies in the State of Gu-
jarat published in Notifica-
tion No. 5.0. 1021 in Gazetle
of India dated the 26th
March 1966, [Pluced in Lib-
rary. See No. LT-6136/66].
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Shri §. M. Banerjee (Kanpur):
Shall we have the report of all the

States on this question?

Mr. Speaker: A quocstion has been
asked whether we shall get th: re-
port of all the States,

Shri C. R Pattabhi Raman: I have
already: nnswergd this guestion which
wag raised earlier.

oft v daw oww (aTaEsr)
3o 929 & fratew el 1 dwie
o &Y T & AT Pt Far wrer & e gas
[HWR? qF 7 aomar v g
s qienfs ag = g7 &1 g & fe

Wl 3w faie wfeml § s

ST G # 3THT WA & 39 H fe

A& # 9r W F WK 37 qTHeT 9 v

LI SRR

Mr., Speaker;
U.P.

Shri C. R. Pattabhi Raman: I have
alrcudy mentioned the names of the
Statcs where they are due, and how
we are hurrying it up.

His question is about

Shri Speaker: The hon. Member
is asking about U.P. and why it has
been delayed......

Shri C. R. Pattabhi Raman:
already answered about U.P.

I have

PupLtc NOTICE REGARDING IMPORT
PoLicy FOR NEWSPRINT ror 1066-
67 IN RESPECT OF NEWSEADFRS
AND PERIODICALS

The Minister of Information and
Broadcasting (Shri Raj Bahadur): I
beg to lay on the Table a copy of
the Public Notice regarding Import
Poli y for newsprint for the year
1966-67 in respect of newspapers and
periodicals. [Placed in Library. See
No. LT—BI‘.!T;‘W].

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of clarification. If
you will be pleased to scan the item
carefully you will see that the Minis-
ter has laid on the Table a copy of
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the Public Notice regarding Import
Palicy for newsprint. You were pleas-
ed to hold some years ago when I first
raised this point in the House, in 1963,
1 believe, if not earlier, that Govern-
ment should announce their policy,
import policy or other, in the House
first, and accordingly, since then,
since 1963, the Commerce Minister
has made it a point and made it a
rule that his policy statements are
first laid on the Table of the House
and then given to the press.

‘This item reads a copy of the Public
Notice’. That means to say that it has
alrcady appeared somewhere, and the
Minister is laying a copy of it here
on the Table of the House. May I
request you, Sir, to give your ruling
on this whether the impori policy
statement should be made somewhere
outside, and a copy given to us later
on?

Shri Raj Bahadur: This has lo be
issued as a Public Notice later on, and
a copy of it has first to be placed
before the House, and that has been
done.

12.21 hrs.
RELEASE OF A MEMBEH
(Dr. Sarapisg Rov)

Mr. Speaker: 1 have to inform the
House that 1 have received the follow-
ing teleprinter message, dated the 25th
April, 1966 from the Government of
West Bengal, Calcutta;—

“Dr. Saradish Roy, Member,
Lok Sabha, who was detained
under Rule 30 of the Defence of
India Rules, 1962, was released
from detention on the 23rd April,
1966 at night.”.
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1221} hrs,
ESTIMATES COMMITTER
HUNDRED AND SECOND REPORT

Shri A. C. Guha (Barasat): I beg
io presenl the Hundred and Second
Report of the Estimates Committee on
the Ministry of Education—Univer-
sity Grants Commission,

12,214 hrs,

PUBLIC ACCOUNTS COMMITTEE

Firriety Repony

Shri Morarka (Jhunjhunu): [ beg
to present the Fiftieth Report of the
Public Accounts Committee on Export
Promotion Schemes and the allied
matters with reference the para, 88
of the Audil Report (Civil) on Reve-
nue Receipts, 1965,

12213 hrs.

COMMITTEE ON PUBLIC
TAKINGS

UNDER-

TweENTY-FOURTH Roront

Shri Surendranath Dwivedy (Kend-
rapara): I beg to present the Twenty-
fourth Report of the Committee on
Public  Undertakings on Neyveli
Lignite Corporation Limited.

12.22 hrs,

RE: RAILWAY ACCIDENTS
IN ASSAM

Shri Ranga (Chittoor): May I make
one small intervention? My hon.
friend Dr. Ram Subhag Singh has
returned from Assam. As you know,
the House is worried very mu:h about
what has happened there during the
last week., May I suggest that he
may take the earliest possible oppor-
tunity to make a statement?

“‘r. Speaker: The hon. Minister may
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make it in the afternoon or tomorrow.

The Minister of State in the Minis-
try of Rallwayg (Dr. Ram Suobhag
Singh): If you want, I can say some-
thing orally just now, but if you
want it in writing, I shall give it in
the afternoon....

Mr, Speaker: He may have the
statement prepared, and the statement
might be made.

Shri Hem Barua (Gauhati): I have
glready submitted a short notice ques-
tion on this particular matter about
his visit to Assam....

Mr. Speaker: Would the House like
1o take it up on a short notice guestion
or would the House like a statement
to be made?

Some hon. Members: Let a state-
ment be made.

Mr. Speaker: By what time would
the statement be ready? I think he
might make it about 4 pm......

An hon, Member: He may make it

tomorrow.

Mr. Speaker: Very well; he might
make that statement tomorrow after
the Question Hour.

1224 hrs
*DEMANDS FOR GRANTS—contd,
MinisTRy oF EXTERNAL AFFAIRS—

Mr, Speiitker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of External
Affairs. Now, Shri Krishna Menon.

Shri Kapur Singh (Ludhiana): At
vwhat time would the hon. Minister
bt
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Mr. Speaker: I am calling the hon.
Minister after Shri Krishna Menon,

Shri Krishna Menon (Bombay City
North): Mr. Speaker, Sir, it is with a
degree of retience, but at the same
time, with no sense of reservation,
that ! venture to intervene in this
debate. Reticence, because factors
that must determine the dimensions
and the orientation of foreign policy
have undergone certain changes is
the world which in the course of
things cannot receive consideration i
an all-over debate of this kind.

1 want to say at once that I have
little doubt that the Minister of Ex-
ternal Affairs at the head with all the
expertise at his disposal as well es
the staff of men whe have the ex-
perience of having worked under one
of the foremost statesmen of the
world for over 15 years, would have
looked into these matiers in necessary
detail and relevant conlexts, But
that does not absolve the responsibility
of o Member of Parliament or even a
member of the public examining
these issues.

Therefore, reticence arises from the
fact that there are so many things
and their involvements are so many
there is not the time 1to deal with
them. I shall only touch them as I
EO on.

The serund thing that I would like
to say is this. I join in the tribute, the
well-deserved tribute, that has been
paid to the Prime Minister for her
great personal success. and I join in
the gratification that all of us feel on
her debut in international affairs on
her own. But policy at personal
success is not the same as policy.
This is in no way to denigrate from
the assessments of or from the yet to
come consequences of what she has
accomplished.

Our P:I'!me Minister would not be
the first person to be in this position.

Moved with the recommendation of the President.
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Eisenhower and Khrushchev meeting
at Camp David thought they had
solved the problems of the world
And soon came the U-2. Kennedy
went to Vienna, and despite the Bay
of Pigs scored a personal success. But
the position of the world in regard to
the world deadlock continued to be
unabated and severe. In the case of
our Prime Minister, she has made it
very clear before she went, during
her stay in the United States, and
afterwards, that she did not go there
to discuss details of policy, of polities
ur economics or of aid, but it was
really to promote good relationship,
which some people imagined had
unaergone a change, between the
United States and ourselves, And it
would be not in our interest that
issues of that kind should cloud the
major questions, that is to say, whe-
ther the visit should have been can-
celled. whether some one should have
come here or we should have gone
there. If those issues cloud the main
fa:tors, then the main factors do not
come jnto light. Therefore, leaving
these things aside, I shall deal with
the questions of policy.

Policy issues cannot be separated
from the Foreign Minister. I want to
congratulate the Foreign Minister ang
express my  appreciation on two
matters. One is that he hag said that
he is not abandoning our policy of
non-alignment. One might wonder
why il 15 necessary to keep on repeat-
ing it every time. That in itself
casries its own import ‘The second
thing is that our policy in regard to
Vietnam has not changed.

Now there are two difficulties which
one encounters which I shall deal
with afterwards, after dealing with
the policy matters in reference to the
Prime Minister's statements. First, I
for one, as the rest of the couniry,
would accept fully and with great
respect the reassurances that she has
thought fit to give to this land that
there is no “sell-out” gnd that there
are no fundamenta] and basic changes
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in policy and so on. But there again,
we have to look into the content . of
things as they are. First of all, it is
not unusual, but it does create diffi-
culties for those who have not been
able to follow, when we read for the
first time about changes in policy or
decisions from the government of
another country rather than from ours,
Secondly, we glso have had a full
report of the Prime Minister's visit
to the United Stales, and I have
no reason lp think she would
keep anything important away from
this House. Therefore, when equally
well-placed statesmen in other parts
of the world make statements of a
diametrically opposite character, we
are thrown into confusion.

We have had two or theree instances
of that kind, One is that of the Vice-
President of the United States. While
the Prime Minister assures us—as I
said, 1 accept it without any reser-
vation whatsoever—that  there have
been no dis.ussions on our policy, our
affairs are our own—she laid stress
on this question of self-respect and
selfsufficicncy. But there is Mr.
Hubert Humphrey making us rather
nonplussed. It may be the impact
that television makes on men before
it. He =aid in regard to the discus-
sions with the Government of India—
not only with the Prime Minister that
‘They had gone into the whole matter
of development of the economy and
the social and political structure’,
These are not my words; they are in
quotes. He said, 'They have gone
into the whole matter of development
of the economy and social and politi-
cal structure’. There is no harm in
discussing with a foreign government
academically the political structure
of any country, but if it means that
that discusslon is relevant {p the re'a-
tions that exist, then certain conse-
quences follow.

Secondly, there appears a report In
this morning's papers with regard to
a gentleman, whose name {s famillar,
Mr. Eugene Black, a great man In his
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own way, supposed to be the first dip-
lomat in economic affairs of any di-
mension. He will come here, we are
told not as part of the World Bank,
but as one deputised to do so by the
President of the United States. That
rather lends colour to the fact that
the World Bank is another name for
the United States. He comes here as
Depuly to the President of the United
States for what purpose? In order to
consider the questions of joint pro-
jects between Pakistan, and ourselves.
I am sorry my hon. friend Dr. Lohia
has not been consulted on this matter.
Joint projecls between Pakistan and
ourselves in regard to what? Not
with regard to the withdrawal of
troops from the Ichchogil Canal, but
in regard to a Brahmaputra project
which is to last for 15 years.

After all, the President of the
United States is gquite free to survey
the world and to prescribed for it
But it is quite another matter whe-
ther wc accept ‘the prescription.
What is the background of this mat-
ter? The Ministpr of Planning ar-
rives in New York and soon after-
wards there is ap announcement by
the World Burk that they would pre-
vide the money for these joint pro-
jects. There have been talks about ii
oo, between the Bank President and
the Minister. It iz quite true that
Mr. Asoka Mehia has said that the
climate is not suitable. To my mind,
the expressior. that the climate is not
suitable is worse than not saying
anything at all. That is to say, thc
difficulty is only of a temporary kind.

These are basic matters, thal we
should go into economic co-operative
effort with our neighbour, Pakistan,
who should have been a good neigh-
bour but has not been. Until condi-
tions change in the world we cannot
contemplate being involved in oil and
gas exploration ir. the Rajasthan and
Punjab frontier, or become involved
in powcr projects in the Brahmputra
valley. With the experience of what
has hapened in difficult times; these
are things not only in themselves
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causing conslernation, but the idea
that these things are discussed at
great length, and decisions are reach-
ed and that we should come to know
about it afterwards, is something that
causes concern,

The House is bound to ask, entitled
to ask, why one is so suspicious aboul
them. In my limited experience,
when we entered into the Indus
Waters Treaty, this is how it began.
There was not going to be an agree-
ment, but we were just going to ex-
plore. This is what was said. But
why should we explore what experi-
vnce lells us would be a snare and &
delusion?

Along with the announcement in the
American newspapers that Mr. Black
is coming here as Dapuly of the Presi-
dent of the United States, therc is a
more or less inspired report. It says
that the Prime Minister during her
visit to the United States had already
made a public offer for cconemic co-
operation with Pakistan, And inere-
fore, withoul being legalistic, vne can
say that if the Prime Minister has
made ap. offer and the other side uc-
cepls, then it becomes a concluded
contract. But whal has happened?
The Prime Minister made no offer.
All she said was that we gre always
prepared to discuss economic affairs
and settle them with Pakistan. That
is not an offer aboul the Brahmputra
valley. That just shows that if peo-
ple wan! to decide our affairs instead
of their own, they can use any phra-
seology, anything that comes outl in
this way.

So, we are in u situation now Lhal
with regard to joint projects, Mr.
Black is coming ard then there is Lo
be “exploration”, exactly as happened
to the Indus waters. We offered
them water; we said we had no obli-
gation to give them water, neither
legal nor moral, but on humanitarian
grounds we would store the water and
then give it to Pakistan. They said
they could not trust us. In the end,
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under the Indus Water Treaty on
which we spent millions and millions
of our dollars, it now transpires that
ultimately one of its results has been
the Ichchogil Canal.

Then we come to this much-debated
problem about what is called the
Indo-American Fund. It is said that
money, wherever it comes from is
money which is good enough. That is
quite true up to a point, but leaving
alone the ethics, morals and politics
of it, we are concerned about this one
issue. When the P.L. 480 agreement
was made, there was no revelation of
the details to this House. I do not
know whether even the members of
the Government at that time know
of them, but the idea was that corres-
ponding to the lease-lend arrange-
ments, they would not come in the
way of the currency position of this
country or the constitutiona] laws of
the United States. That is an ar-
rangement whereby the moment an
order is made for foodgrains or long
staple cotton or whatever it is, the
rupee content of it is paid into the
Reserve Bank into the account of the
Embassy, out of which 12§ per cent
can be taken for the expenses of the
Embassy and 8} per cent for loans to
private industry. The remainder was
to be frozen money. That is to say,
it will not interfere with the volume
of our currency. If it adds to the
volume of our currency, there will be
inflation without our having to do
anything with it. The control of the
value of the money would thus be in
foreign hands. But this understand-
ing has suffered from breach now
more than before. In the first year,
Shri Morarji Bhai was there and he
took out a few crores; last year Shri
Krishnamachari took out Rs, 181
crores out of it and this year the
Finance Minister has taken out Rs. 243
crores or so. It is a very subtle way to
add to our revenue from American
resources by private negotiation out
of the finances of the U.S. Ambassa-
dor. That is the position. This is a

APRIL 26, 1086

D.G. (1988-67) 13078

matter which should be discussed on
the Finance Bill. That apart, if this
money is to be frozen and should not
be allowed to interfere with the
standards of our life by the fall in
value, it should not be used for any
purpose. Even when it went into
government securities, government
securities do not sit idle; they are
used in the cconomic development of
the country. Over and above that,
we go to the other aspect of it. I
make no bones about this; I think it
is as humiliating a proposition as the
VOA. At the last moment, though
the VOA business had gone very far,
the first Prime Minister of India put
his Toot down and stoppad it with the
result that the cultural infiltration and
the attempt to have a certain amount
of control that way disappeared. It
is wrong to say that there are other
foundations. No doubl, there may be
other foundations, Indian or otherwise,
They have nothing to do with the
government; they give money. But
this is a semi-government founda-
tion. I am not going into the details
of the organisation; that can be done
afterwards. [ believe myself that
this is an intrusion into the cultural
and intellectual development of our
country and highly resented by the
people who have anything to do with
education. It is no answer to say that
you will have well-bound books, pro-
jectors or reactors or whatever they
may be. The volume of this and is
such and there is a case where guan-
tity makes all the difference, more
than quality itself. The volume of it
is so much. The money put at the
disposal of this fund is either almost
as much or nearly as much as what
is at the disposal of the University
Grants Commission. If this was an
entirely neutral kind of assistance,
putting on one side the economic
effects on the rupee, the proper thing
would have been to hand it over to
the UGC, a technical organisation or
to the Education Minister or whatever
it iz and work under the laws of the
country. These are the factors which
one has to deal with regard to policy.
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The Prime Minister also assured us
that there was no question of foreign
control whatsoever, that nothing
would be done, nothing has been done
and nothing will be done which im-
pinges on our self-respect or our self-
reliance. With regard to the first, I
believe it is a case where there is no
sense of collective responsibility be-
cause a senior member of this gov-
ernment has told this House that self-
respect doeg not come into question
on the procurement of food or other
supplies. [ suppose it is an internal
matter in the Government to work it
out for themselves; perhaps one could
be self-respecting and the others not
so, so that you can take a look on
which side you are.

So far as self-reliance is concerned,
Mr. Speaker, I will take it up here.
There was a time when in this House,
the Planning Commission for years
said about the “take-off stage” and
self-generating economy. These are all
current coin. Now the reason for
looking elsewhere for assistance is
that we cannot take off by ourselves.
Since the expression “take-off" comes
from aviation, you cannot “take off”
except against an adverse wind. If
you take off with a favourable wind,
you crash; the aeeroplane goes the
wrong way and turn: round. Why?
Because it wants wind to bite into
it. Therefore, this idea that we can
be depending for ten years is like
a drinking man who says: let me
drink for three days; after that T will
give it up. That is the position. Our
economy would become dependent.
This is not the place for that, and I do
not want to go into the detalls. The
question is this. Do we want to be-
come another Brazil or do we want
to remain India? This is the ques-
tion which we should ask for our-
selves. I leave it there. 1 do not
want to go into the details.

The Prime Minister rightly warned
us against defeatism, against saying
that things are bad, this, that and the
other. Times without number in this
House, people have been commenting
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on our public relations. I was one of
those people who have stood up and
said that there is no use blaming
public relations. There is nothing 1o
be gained by blaming exterfial publi-
city. Public relations are only the
reflection of policy. In this matter,
there i; a different situation. “Who is
the one, who are the agents who are
spreading defeatism, who are telling
the world that we ®¥c suffering from
famine, that the people are starving
in the streets, who is it that spreads
the information that led that 4,000
children parading the streets of Ams-
terdam to collect some money for us,
poor Indians? Who asked President
Johnson to say that 12 million child-
ren are starving? What are the real
facts?

Who have been saying that the po-
pulation is expanding at a rapid rate?
1 do not want to enter jnto any con-
troversy about it. But I would say
that the estimated population in the
third Five Year Plan—I had occasion
to study it—was about 491 millions.
And our population has not increased
to that proportion. I think it is time
that we said that the increase in agri-
cultural production in this country is
far higher than the rise in popula-
tion. On the one hand, it is said that
there has been no attention paid to
agriculture. But agriculture goes inio
motor-car  production. Of  course,
motor-cars canrof be produced wvery
easily. The whole description is given
in the United Nations report, as to
how agriculture is closely tied up with
industry. It goes on to say that agri-
culture has been neglected. There
has been a fall in production. The
Prime Minister herself has contradict-
ed these trends on the radio the other
day. Now, the third Five Year Plan
is over. What is the position? Our
agricultural advance has been 75 per
cent during these years, which is far
more than the corresponding increase
in production in any other country at
a similar stage of development.

development has
It is quite

Our industrial
been in the same way.
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true that, in industrial development,
there are occasions when there gare
certain troughs in the general conve-
yor belt of production as such.
Therefore, if there is any defeatism
created, what is the use? The idea of
famine reminds me of a book of Mr.
Bowels where it is stated that some-
body from some small republic in
Europe went to the State Department
of the United States and said that it
wanted money. They asked him,
“Have you got any communists?”’ He
said “No, we are rot communists; we
are a catholic State.” Then they said,
“We cannot give you money as you
have no communists tp cambat.” He
said, “What shall 1 do?” They told
him, “You go to France. They may
give you somec communists.” Thig is
a story: I did not origimate it. The
poor man went to France, but they
said, “We have not got enough of com-
munists for ourselves.” “So, we can-
not give you any”. So, this story of
saying that thc people are dying of
famine, that the famine can be cured
by fertilisers—which would not comc
on to the ground, for it takes seven
years to come up—is a propaganda
against ourselves by ourselves. We
are always adepts at conveying other
people’s propaganda  against us.
Therefore, it is defeatism. The Gov-
ernment must take the responsibility.
The Food Minister must take the main
responsibility. Personally, 1 do not
trust these figures because these
figures are varied so many times. If
the figures given by the Food Ministry
are accurate, thep, there is enough food
in this country mathematically for
everybody, but probably it sticks
somewhere. It is probably shared by
the rats- the four-legged rates shar-
ing it with the two-legged rates, and
s0 we do not get it

Now, I will come to the Foreign
Minister, 1 share with the Foreign
Minister ard the Government in
thinking that we have not departed
from our policy of non-alignment and
India's concept of non-alignment. But
1 believe myself that non-alignment
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has unfortunately become a word of
currency with people who would not
look behind them. Il means the
maintenance of an independent foreign
policy. In brief, it is this. There is
no time for me to go into it in detail.
So long as a cduntry is economically
dependent—economic dependence goes
not mean that we must go into a state
of economic immaculate conceptin. It
really means that our survival, ou
capacity to develop must not be called
off by somebody as they were called
ofl at the time of trouble with Pakis-
tan—we would have been  friends
putentially, one with the other—if the
calling off is by someone else, then
we have no control over it. Therc-
fore, so long as there is economic
dominadtion, so long as the mears of
production and distribution in the
country, so long as the credit-worthi-
ness of this country is also firally
dependent upon somebody else, we
suffer.

Then we are told about the World
Bank. The World Bank is an inter-
natiopal institution. That is why Mr
Black being sent by the President of
the United Stales and not by the
World Bank. The World Bank lends
us money, ard if a banker lends us
money, then, we must listen to the
banker. Here—we are in this House
—and in the country generally, though
there is nv uranimity of opionion,
there is a large preponderance of opi-
nion, about community control of
banks I do not want to use the word
‘natioralisation’ which  upsets some
people. Now, what would be the
point in nationalising all banks and
then handing over the whole thing to
the World Bank? It would be very
difficult. Therefore, the content of
policy ir. economic terms—this is
what is important.

Now, 1 would say that the day of
imperialism is not over. The emplre
comes in by the back-door, by the
front door and by the side door. We
have only to take the instance of
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Congo. Economic imperialism means
the expansion of economic power, and
though nobody in this House would
accept it, people who know and have
written about it have said that there
is imbalance in the world. The richer
nations are getting richer ard the
poorer nations are getting poorer,
and so long as the particular imba-
lance continues, and it will continue
because of this type of foreign aid.
It will be difficult. It is not only a
question of aid from the United States.
Giving of money in this context is

not & matter of philanthropy. Gov-
ernments are not philanthropic. Gov-
ernments are national corporations

seeking to advance nationdl interests.
They have nol got a body which you
can kick nor a soul which you can
damn. Therefore, they have no con-
science in that way. It is never mere-
ly economic dependence: that is to
say, unless we are able to privide the
material that we require for keeping
our machines going, certain  other
consequences follow. Therefore, the
content of this non-alignment must be
understood, as I josi now read out
from Vice-President Humphrey who
said he discussed political institutions
with the Government of India—politi-
cal institutions in respect of export
and import policies. We were told
by the World Bank yesterday—not
by Prof. Ranga, but by the World
Bark—that controls on steel are not
necessary. Who are they to say this?
After all, the issue within a short time
would not be between communists and
non-communists, socialists and non~
socialists, left and right, but it will be
between nationalism and non-nationa-
lism. Do we want to remain as
Indians or do we want to be domi-
nated? That is going back to 20 years.
Now, the nations want to throw away
colonialism: Africans call it neo-
colonialism. 1 do not like it myself.
But anyway, it intrudes in this way.
The people who cannot control their
own lives always want to control
other people’s lives! Tt proceeds in
this fashion.

1 will not take any more time on
this. I only want to say this. While
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we worship at the shrine of pon-
alignment, if we throw away the con-
tent of it, by enabling the man who
calls the tune to pay the piper—the
man who pays the piper calls the
tune—then, there would be no non-
alignment. We have the right to
vote as we can, but we will not vote
as we like. This has beeri the posi-
tion. There were 23 Latin American
States who were nol independent for
a long time. There was a time when
these 23 states voled as one vole be-
fore some of them became affected by
world and internal conditions.

What is more, let us come to the
more cynical part of it. So far as the
United States are concerned, you do
not get any more money by being

readily amenable. We only receive
aid, if you take and if you assert
yourself. That is the experience of

Brazil and other countries. It has
nothing to do with ideology as such.

Let me now turn to the question of
Vietnam. 1 welcome the statement
that there is no change in our policy
in regard to Vietnam. But I think the
Foreign Minister owes it to us to say,
what is our policy in Vietnam. What
iz our policy in Vietnam? Ours is a
country where the Government to-
day is represcnted by a party: that
was the nrational movement. In these
days, when the interventionists were
destroying the new Republic of Spain.
We gave them whatewer we could; it
was only moral support at that time.
We thought it right to do so at that
time despite the consedquences. Viet-
nam is not a mation which was born
just yesterday. The Vietnamese have
‘been a people for the past 2,300 years
or so. The territory—which was then
krown as Nam Viet—was first con-
quered by the Chinese I believe in

110 BC. It took the Victnamese 900
years to throw off the Chinese.
‘While 1 have no brief to speak for

them, I might say that gven if it took
9,000 years the Vietnamese will throw
the present interventionists out.
Because that is their history, their ex-
perience. So far as Vietnam is con-
cerned, I would like to tell the Foreign
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Minister that this repetition of the
phrase that we shall discharge our
responsibility as Chairman of the
Commission will not do. Our res-
ponsibilities as Chairman are not dip-
lomatic. As Chairman of the Com-
mission, we are disabled from
bringing about diplomatic negotia-
tions, But as a country, Wwe are
responsible. We have a duty to seek
to try about peace. As Chairman of
the Commission, we are not fulfilling
our duties by not telling the world of
the degree of foreign arms and inter-
vention—Chinese or American—tHow-
ing in there. We are signatories Lo
the Geneva Agreement. We accepted
responsibilities of supervision and con-
trol in the Commission. ‘Though we
were not members of the Geneva con-
ference, on our own volifion, we added
a corrigendum to the final Act in 10854,
we have committed ourselves. Here
is an Asian country, Mr. Speaker,
where the Dulles' doctrine of Asians
against Asians is frutifying itself.
where innocent men, women and
children are blown to smithereens dav
after day At the same time thes2
people without all the sophisticated
arms that the interventionists have,
have stood up to the mightiest military
power of modern times and have
stood. I think the largest volume of
opinion against American interven-
tion in Vietnam is in the United
States itself. When there was a war
in which a country is heavily invalv-
ed no national would repudiate the
Government in toto. That has been
the experience of history. When you
look at the public polls in the United
States, you see that 54 per cent of th2
population support Johnsons policy,
and this is often projected as wide-
spread if not overwhelming support.
What happens to the other 46 per cent.
If the government can get only 54
per cent for waging war, it is not a
war that has a nations full-fledged
or preponderating support.

We are told by someone, whom I do
not want to quote as authority, but
it will ba useful to know what he has
said—I mean Mr. Galbraith, the for-
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mer U.5. Ambassador in India who
knew all about us, but wery lLittle
about himself. He says, the U.S.
apparently have no business to be in
Vietnam. What is more, he says, the
people fighting in Vietnam, meaning
not the Americans, but the South
Vietnames>, are fighting under the
orders of an external agency. He
does not mean China. Of course, it js
not for us, as Mr. Frank Anthony was
saying the other day, to be didactic
about this, but we have a responsi-
bility in this matter not only on ac-
count of the participation we took to
terminate the war in Indo-China in
1954, when the guns were silenced for
the first time on 11th August, 1955
after 25 years. It may be askued, how
canp you do it when the Russians do
not want it, when Ho Chi-Minh dues
not want it and So on. But this was
the position in Geneva in 1954 ‘o
begin with. The French did not want
it. The British did not want it be-
cause the French did not want it. The
Chinese did not want it. The North
Vietnamese did not want it. But
ultimately there came about a differ-
ent situation., I cannot give you the
figures of Amocrican forces there.
Some people say it is 100,000 and
some say it is quarter million, but
that ig considerable force ig there, In
that sense it is more serious than in
1954, Otherwisa, from the diplomatic
point of view It is no more impossible
of solution now than it was before.
To be active for peace in Vietnam is
in our interest as well as that of Indo-
American relations, in the long run.

Reference has been made to the
Tashkent Declaration. To the exteat
pasaible, the Tashkent accord has been
performed. The declaration does not
refer to the situation in Kashmir. I
have also heard from these benches
constantly that the contours of world
affairs have changed and the two blocs
do not exist. There is no greater
fallacy than this, in our approach to
world affairs becauge today the world
is still governed by the conflict bet-
ween these blocgs by bloc policy, by
the policy of bases, i.e., encirclement
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and all the rest. There was a meet-
ing of the CENTO where the Foreign
Minister of Iran pledged aid to
Pakistan. Mr. Bhutto tells America
and the world that their alliance with
China has not in any way diminished
their closeness to America. And,
what is more, it has brought them
closer! It looks as though there is
some arrangement in this matter.
Therefor: where is the erosion of bloc
policies and the balance of pawer?

A more sinister event recently is
the emergence of what is called the
Islamic Pact. We neglect at our peril
our understanding—Ilet alone our res-

ponsibilities of the position in the
middle-east. I will not go into thz
historical background of this to 1ihe

time of Alexander. But even from
the time of thz Ottoman Empire, the
middle-east has been the gateway to
India. It is so today irrespective of
the fact that the Suez Canal is not as
important to the west as it was a
hundred years ago. This policy has
expressed its:lf in many ways. Thore
was the Fertile Crescent, the Jordsn
River Valley Scheme; there was what
Dulles call.d the power vacuum that
was Glub Pasha, that is the CENTO
and there was the Bagdad Pact. 'I'here
have been various other machi-
nations. Again today there i emorg-
ing what is called the Islamic Con-
ference or pact, Pakistan being one of
the principal sponsors. Islamic Con-
ference is only another name for
CENTO. CENTO is in turn only an-
othor name for the western allianca.
This western alliance is on the fron-
tiers of India. We may not forget
this. We are not up against Pakistan
as she was, but we are up against
Pakistan plus the West plus China.
This is all one combination. 1f proof
is required for it, we need only read
the speech of Mr. McNamara, the
strong man of the American Govern-
ment—I meap no disrespect to Mr.
Johnson. The latter perhaps thinks
we are a body of workers of General
Motors.

Mr, Speaker:

now.

He must conclude

VAISAKHA ¢, 1888 (SAKA)

D.G. (1966-67) 13088

Shri Krishna Menon: 1 am just

finishing. .

So far as American arms are con-
cerned, the same theory comes back
that they must treat Pakistan and
India as two peas in a pod, i.e. with
equality. India is to have eartn-
moving machinery while Pakistan is
to have spares. I hope the spares
will spare us, That is all I can say.

I now come to our inadeqguate ap-
preciation of the importance of Afro-
Asian relations. It is not sufficient to
say we have our ambassadors. Afro-
Asia is not a continent territorily. 1t
is a continent in the sense of political
geography as such, not geography of
the ground territory. Our allieg sre
there. We have to work until the
time comes when India can be looked
up to by them not as g leader—that
would be a wrong thing for us to
ba—_but as a source of strength and
a fellow struggler in the way of
emancipation from the scourges of
ages. That is to say, we have to play
our part in the resistance against im-
perialism, reaction, racism and for
unity, peace and progress. It is pot
suffic.ent to say that we vote against
colonial oppression and that kind of
thing. We will be deluding ourselves
if we think that we enjoy today the
same r.gard and respect in the African
nations as we did before. It is all due
to our education, The time should
come when our schools and colleges
are able to recognise that the African
is not just picked up by a missionary,
washed and given tinned meat, but he
represents an ancient civilisation who
in their day carried such things us
m:tallurgy to the far off South
America and so on. Today we have
also a situation where our relations
with Africa are not of a character
which gives strength to what is called
the non-aligned group. If a country
which has a place and prestige, f a
country with significance, does mnot
play that part. the world is the poirer
for it. We hear less about these
things. Even in this House, there
are many who say that we should not
have any military alliances. But in
th: next breath they say, we must
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have the atom bomb. How can we
have an atom bomb and not have any
military alliance? There is nn way
of doing it.

S¢ far as our foreign policy is von-
cerned, I will not be disrespectiul to
the Foreign Minister and say il 's a
drift, because a drift has at least got
some direction. It is more irue o
speak of it as flotsam and jetzam. If
there is direction, it appears to come
by pressure or pulls from outside. I
think it is time the country s=sserted
itself, played its full part, pulled its
full weight and instilled jn all Afro-
Aszian nations and ourselves, not leasl
the faith and feeling that we are not
sitting back gnd watching and that
China has not knocked us flat. China
today, to us, is a military question
and not one of world diplomacy. We
may not like what Mr. Bhutto says.
But Mr. Bhutto is the Foreign Minister
of a great country. What he says, his
voice, counts at the present time,
Therefore, we cannat ignore it. When
he turns round and says tha! their
alliance with China has broughi their
closer to America, it is time for us
te think.

13 hrs.

The Minister of External Affairs
{Shri Swaran Singh): Mr. Speaker,
Sir, this debate on our Demands was
spread over three days and cpeeches
have been madc on these three days
covering several points. [ am grate-
ful to the hon. Members who have
participated in the debate and have
touched upon several useful and im-
portanl aspects of international
affairs. In the course of my rcply, it
will not be possible for me (o repiy
to all the points that have beer rais-
ed, and T will confine myself to cer-
tain important matters which are m-
portant from the point of wiew of
discussion that has been raised and
are also important from opur national
point of view,

Sir, the onc subject which has,
naturally, exercised the minds of hon.
Members fromy both sides of the House
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is our relationship with Pekistan.
On this matter, it is not my intention
to go over the whole area, but I
would like to briefly recapitulate the
cvents after the Tashkent Decleration,
In the course of this Session itself
there was a full-dress debate gn the
Tashkent Declaration, and 4 15 notl
necessary for me to repeat the many
things that had been said on that
occasion and to give answers o
several pointg of criticism or clarifica-
tion about the Declaration. We have
to see our relationship with Pakistan
after the Tashkent Declaralion. How
has Pakistan conducted herself after
signing the Tashkent Declaration? It
is, no doubt, correct that for some
weeks after the Tashkent Declaration
the Pakistan leaders made speeches in
their own country which were in »up-
pott of the Tashkent Declaration, in
support of the spirit of the Lashkent
Declaration, in support of the com-
mon desire of both the countries to
reverse the trends that unfortunately
had bedevilled the relations between
the two countries and lo improve
those rclations. But 1 am sory to in-
form the House that after about three
or four weeks the Pakistan leaders
started making public statements
which were a complete reversal of
lhe policy to which they had subs-
cribed when they signed the Tashkent
Declaration, I do not wani o go into

details, but it is a fact that
Pakistan  leaders had agreed
when they signed the Tashkent

Declaration that the Press, Lhe padio
and the public platform would be
used in both the countries for wnprov-
ing the relations and not to highten
tension and animosity between the
two countries. Anyone has to pick up
the newspapers which are published in
Pakistan—and I would like to «dd
ihat there is a great deal of conirol,
almost complete control over the
rress by the Pakistan Goveramcni—
lo find out the exact pasition, The
Pakistan Press could not adopt 1
hostile, anti-India attitude if it did
not have the support of the Govern-
ment of Pakistan,
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Then, again, it had been agrecd that
the complications that had been caus-
ed by the conflict, the unfortunate
conflict, between India and Pokistan,
they would be undone as a vesult of
discussions and agreement between
the two countrics. In earnest of our
desireg to implemant  the Tashkent
Declaration, we, from the Indian
side, proposed that there should be
a meeting at ministerial level between
India and Pakistan, and we took out
lo Rawalpindi some weeks ago une of
the most high-powered delegations
that had ever left this country to any
other foreign country—we had three
Cabinet Ministers, 5 Secretaries to
Government and several other ex-
perts. We had gone there viith the
desire to settle all those pcints of
difference which we had agreed to
discuss according to the Tashkent
Declaration and to initiate action 1o
implement such agreements that might
be arrived al. We noticed, however,
when we went to Rawalpindi, that
Pakistan leader and ministers were
not at all interested in implementing
the Tashkent Declaration, they were
net prepared to honour the obiliga-
tions that they had taken upon them-
seives under the Tashkent Declara-
tion.

Shri Harj Vishnu Kamath
angabad): Power failure,

(Hosh-

Shri Swaran Singh: All the time
they were raising this point that
Jammu and Kashmir is the only

matter that requires discussions bet-
ween the two countries, and unless
this is discussed and some progress
made there is no use of discussing anv
of the pther matters

13,07 hrs,
[Mr. DEPUTY-SPEAKER in the Chair]

This, to say the least, was a com-
plete disregard of Pakistan's obliga-
tions under the Tashkent Declaration.
I would like to remind this hon. House
of the very admirable speech by my
hon. {riend opposite, Shri Frank
Anthony, when he pointed out that an
analysis of the Tashkeni Declaration
shows that the two countries had
never said that they will discuss
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Kashmir as the only issue or as the
important issue or as the first issue
for improving relations between the
two countries. In fact, all that was
mentioned about Kashmir wagz that
this mailer was raised and both coun-
tries reiterated their well-known
positions on Kashmir., And, our
position on this question of Knshmir
ig well known, and I have reiterated
more than once on the floor of the
House that Jammu and Kashmir is an
integral part of India. In view of
this. thare was nothing new that could
o¢ discussed, after a lapse of four or
ive weeks, on Kashmur,

At Tashkent, the two countrivs had
ugreed Lo discuss, had agreed 1o seltle
several other matters including coo-
nomic matters, confiscation J pro-
perties, resumption of normal com-
munications, resumption of air flghts
oetween the two countries, pnd seve-
ral other matters. It was a complete
surprisz to us to find the Pakistan
leaders adamant, and we came back
under this impression that they arc
not interested in honouring their obli-

gations under the Tashkent Dec-
laration.
Notwithstanding that, we did not

want to close the door, and we gaid
that we will be prepared to discuss
these matters further and we bad
agreed to meet again., There has,
after that, been no move from Pakis-
tan side to indicate that they are
prepared to come to Delhi for any
further talks.

Shri Harl Vishnu Kamath: They are
moving militarily now.

Shri Swaran Singh: Not only that.
The Pakistani leaders have been
searching for some excuse to blame
India for not honouring the Indian
obligations under {he Tashkent Dec-
laration, and in this they have signal-
ly failed. The only thing that they
have been able to point out is (hat
India at one tiMie did not vacate those
30 or 36 acres of land by the 25th
of February as had been agreed upon
between the two countries. Now,
this position has been explained by
the Defence Minister on the foor of
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unis House. 1 am mentioning this
only to point out that there could not
be any more flimsy excuse for Pakis-
tan to accuse India, that India was
not honouring her obligations under
g Tashkent Declaration. 1t is in-
tercsting that Pakistan has again Ie-
verted to its familiar theme of
describing India as aggressor, know-
ing full well that it was Pakisian
that had started the trouble by first
sending armed  infiltrators into
Kashmir and then marching its armed
torces with heavy armours in the area
of Chhamb.

In this they are receiving c¢n-
couragement from their new-found
friend and ally, China. It is in-
teresting that Tashkent Declaration
was hailed as a positive contribuiion
to peace by almost all countries of
the world. This is one of those rare
sccasions when countries which are
generally opposed to each other in
tneir postures in international life
have supported the Tashkent Declara-
tion and described it as an act of
statesmanship between two countries
where a conflict had been resolved,
and where they had expressed then
aciermination in future to T™aolve all
their differences and disputes by
peaceful means, There was, however,
one solitary exception to this, and it
wus the Government of the People's
Ropublic of China, which described
this agreement between India znd
Pakistan as having been brought
about by compelling Pakistan, It is
quite interesting to see the comments
of China on that occasion. They vsed
the phraseology with which we are
all familiar, namely, that the United
States’ imperialists, combined with
the revisionists of USSR, twisted the
aru. of Pakistan to make her bow
before india. It is a strange
description. This shows how adept
they are in distortion while present-
ing their picture. Bul it was obwvious-
ly done with a purpose, It was to
create a feeling amongst Pakistanis
that though they have signed the dec-
laration, it is not something to which
they need stick to. Therefore, in the
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course of the last visit of the Chinesa
leaders, they projected the Chinese
picture as the sole saviours of Pakistan.

It is for Pakistan to decide as to
what type of relationship they want
tw have with the People's Republic of
China, but it is amazing that Pakistan,
which ig a member of many defence
pacts like SEATO and CENTO, shoule
extend guch inspired so-called people's
response with all the fanfare of
publicity end a large number of
people turning out in the streets, and
trying to create the impression
amongst the peopl: of Pakistan that
the Chinese are their fast and slead-
fast friend and, perhaps, their only
saviours.

The Chinese leaders have also used
this occasion to make anti-Indian
speeches, In the joint communiques
and also in their statements in recep-
tions they have again reverted to
describing India as the aggressor.
They have sajd that there are com-

mon links between Pakistan and
China and that when one of those
countries is faced with, what they

describe as, aggression, both countries
will help each other,

Shri Hari Vishnu Eamath: Is there
a new slogan in Pakistan, about which
1 have heard, Pindi-Chini bhai bhai?

Shri Swaran Singh: I do not know.
If that is there, I am sure after this
mention by the hon. Member, probab-
ly they will give that up. Because.
whatever we suggest or Shri Kamath
suggests they are not likely to accept
easily. Pakistan has unfortunately
become a pathetic psychological case.
If any suggestion is given to them
with the best of intentiong and with
extrem. good faith by India, some-
how or other, they react rather in a
very amateurish manner. This pos-
ture which borders almost to a sort of
alliance—you may call it defence
alliance; they have actually used such
expressions which are generally found
in certain pacts between countries
which are described as defence pacts—
does not leave any doubt in anybody's
mind about Sino-Pakistan collusion.
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These are important events which
we cannot ignore, especially the hos-
tility of China toward India, which
they have shown in all parts of the
world. The supply of militars
equipment by China to Pakistan ana
the public display of Chinese-built
tanks and Chinese-built aircraft at
the time of their parade in Pakistan,
out and out support by China to
Pakistan on their position on Jammu
and Kashmir, all these are circum-
stances which gome countries even now
choose to soft-pedal or not take full
note of, but we in India are fully con-
vinced that these are unmistakable
proofs of a deep conspiracy between
China and Pakistan to the detriment
of India. In this background, we
have to view our relationship with
both our neighbours in formulating
our policies and postures towards
both Pakistan and China.

We, on our side, are continuing to
hope that Pakistan, even at this stage,
would honour the g¢bligations and
commitments they have made under

th: Tashkent Declaration. We, on
our side, have made the posgition
clear. Our Prime Minister has made

clear statements on many OCCASIONS
that we adhere to the Tashkent Dec-
laration in letter and in spirit. How-
ever, unilaterally we will not be able
to make much advance unlesg there is
responge from Pakistan. We do con-
tinue to hope that, notwithstanding
their  internal difficulties, which
Pakistan may be facing, or at any rate
which some commentators have des-
cribed as important considerations
why Pakistan is adopting the present
hate-India attitude. ...

Shri Eapur Singh: How do you
propose to prevent a breakdown uni-
laterally?

Shri Swaran Singh: There may be
some extrnal instigation and undoubt
edly there is; I have referred to some
of them in the remarks that I have
alrcady made. But it is our earnest
hooe that the people of Pakistan will
realise the importance of having
good-neighbourly relations with a
country like India, because India has
made the position guite clear that
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r:dia wants .ty develop friendly, good-
neighbourly relations with Pakistan.
We will persevere in our efforts to
implement th: Tashkent Declaration
and to impress; upon Pakistan the
necessity and the desirability of doing
the same. At the same time. we have
‘0 continue to MakKe OUr own arrange-
ments and preparations for streng-
thening ourselves in everything. We
cannot 1gnore that in view of our ex-
perience in the past. Militarily,
economically and psychologically, 1n
every way, we have to strengthen our-
seives in order to meet any contin-
rency that might arise.

Shri EKapur Singh: Sir, I hate to
interrupt the Minister of External
Affairs, but he has said that he relies
on the people of Pakistan for the
maintenance of good ncighbourly re-
lations as well as the maintenance of
the Tashkent agreement, in spirit and
letter.  The people of Pakistan are
already friendly to us; it is the Gov-
ernment of Pakistan which is creating
all this trouble. Why do we not make
a proper distinction betwcen the peu-
ple and the Government and then
address ourselves to the proper party?

Shrl Swarap Singh: 1 am thankful
to Sardar Kapur Singh for reminding
me that the people of Pakistan are
not unfriendly to India. It is neces-
sary for us to stress that from time
to time because even the people are
sometimes fed on slogans which were
rajsed by both the Pakistanis and the
Chinase during the last visit of the
Chinese leaders. This is the strategy
which ig adopted by the Pakistani
leaders to project to the people of
Pakistan that China perhaps is their
mairg or only supporter. Therefore,
the common hostility of the Pakistani
and Chinese leaders ag the cement-
ing factor between China and Pakistan
is always exploited by the leaders of

Pakistan and China. This has to be
encountered always....
Shri Hem Barua (Gauhati): Some-

body in Rawalpindi has already
named a child after the name of Mr.
Liu Shao-chii He is Liu Shao-chi
Ahmed.
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Shri Swaran Singh: It is necessary,
therefore, that we have to explain
this correct position and our correct
attitude so that the people of Pakistan
should continue to hold the view that
we believe they held so far, that they
have nothing to gain and everything
to lose by an armed conflict betwcen
India and Pakistan.

It is amazing that the Chinese state-
ments of support to Pakistan against
the %0 called Indian aggression and
on Jammu and Kashmir should be
more vociferous, more loud, than even
the Pakistani stand. These are the
instruments that are generally cm-
ployed by the Pakistani leaders to
instigate the people of Pakistan and
alsg for several other purposes.

1 do not want to recount the ex-
perience of other countries in relation
to China. It is for the leadevs and
people of Pakistan, if they so desire,
to benefit by the experience of the
deepening relations between the pre-
sent lzadership of China and those
countries, their governments and their
people.

The internal contradictions that arc
there in the Pakistani posture of
sticking to the defence pacts and ol
hoping to get massive economic aid
from the western democracies on the
one side and, at the same time, of
getting military aid and having closer
tie-ups with China, on the other, is a
matter which will be for the leaders
of Pakistan to explain and it is for
the other countries o decide whether
they should accept the explanations
of Pakistan in this respect. We, on
our side. cannot lake an academic or
a theoretical view of this. This is a
matter which is very much a live
matter for us and it casts the res-
ponsibility upon us of strengthienine
ourselves in every way, going ahead
with our preparations in as best a
manner as possible, getting help from
all quarters wherever we can get help
and, al the same time, continue to be
ready to settle all our disputes and
differences with Pakistan by peaceful
means. “This is the essential ingre-
dient of the Tashkent Declaration—
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our determination to resolve all
differences and disputes with Pakistan
by peaceful means.

There is nothing that exists today
between the two countries or that can
arise between the two countries which
cannot be resolved by peaceful means
and we will always continue to take
this line of showing sur determination
to resolve all the disputes and differ-
ences by peaceful means, We hop:
that Pakistan also will have to change
its present attitudes and poslures of
blackmailing others and will revert 1o
the path of reason: it will see wisdom
in improving relations between India
and Pakistan.

This is all that | wanted to guy on
these two issues which are of a grave
concern to us and of which several
hon, Members had made a pointed
mention, There are other issves and
I would like to mention those briefly.

Here, 1 would like to say Lhat our
Prime Minister's last visit to Paris,
Washington, London and Moscow was
a very successful visit. Several houn.
Members have paid their tribute to
the manner in which our Prime Minis-
ter upheld the honour and dignity of
our country and explained our view-
point in very clear and dignified tones.
I am sure that the House would join
me in paying our tribute to the excel-
lent work and resuits that have flowed
from thig visit.

But whereas there was almost com-
plete unanimity in expressing this
approbation, I am sorry that Professor
Hiren Mukerjee and, may be, one or
two other lone voices, raised certain
doubts. I do not want to go into de-
tails but I would like briefly to men-
tion the points that have been raised
not so much in relation to the Prime
Minister’s visit but as important mat-
ters of policy upon which we have
to clarify our position and reiterate
our attitude.

1 was amazed to find that there was
some indication in Professor Hiren
Mukerjee's speech that we are not as
enthusiastic about the policies of
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prace and non-alignment and of anti-
colonialism that we have always pur-
sued. I am sorry that this should have
been said because I can say with a
great deal of happiness and, if 1 may
add humbly, pride that we have slead-
fast'y adhered to the pursuit of poii-
cieés of non-alignment and peace which
we have followed all these years and
of which our late Prime Minister .und
leader of our country, Shri Jawaharlal
Nehru, was the architect. It is un-
imaginable and unthinkable that the
Prime Minister or anyone of us should
ever think of deviating from the pur-
suit of those policies.

What was the content of thet? On
anti-colonialism, on the queslwn ol
Rhodesia which is the most importar!
question, T claim that the Indian atti-
tude in this respect has been in line
with the most progressive counires in
any part of the world including Alrics,
From the very beginning we ook
decisive steps in relation to Rhodesio.
As soon ag the white racist govern-
ment declared independence illegalix
in a unilateral fashion. we broke ofl
diplomatic relations and we cut oft
all economic relations although we
had a sizable trade and a luvourable
trade balance with Rhodesin. We did
not count our rupees and we cut ofl
our trade rclations because we wanted
to demonstrate ouyr so’idarily with
the African people; we wanted to
demonstrate 1o the white racist regine
our strong feelings in this respect.
Even thereafter, in the United Nations,
I mysclf and my colleagues :(t  the
fime of the General Assembly made
very forthright statements which wero
greatly appreciated by all the Afrviean
leaders. Even a few cays back, therc
has again been a reselution in the
United Nations and India was une of
the co-sponsors of that. We have
always urged that it is imperative that
the while racist regime, which hag as-
sumed power illegally. should be end-
ed and if the economic pressures and
other pressures that the wor'd is
mounting against them do not fructify.
there should be no hesitation even
with regard to the use of force tn rnd
this regime. I cannot Imagine o
elearer stand and notwithstanding
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that, I am sorry 1o note that Prof.
Hiren Mukerjee thought it nccessary
to mention Rhodesia in the course of
his speech as a  point of criticism
against us.

Again on anti-culonial issues, in re-
lation to South Africa for ending that
government’s policies of apartheid, for
working to end colonialism in Mozam-
bique and Angola and for lending all
possible support to the {reedom
fighters there, and also in rcgard to
Arab countries where still the last
vestiges of colonialism are still there
and also in several other parts of the
world, we have, in a very persistent
and consistent manner, always work-
ed for ending these last vesiiges of
colonialism and we think that, having
ourselves attained independence from
colonial rule, it is also our duty, and
we will not consider any sacrifice loo
great, to discharge our responsibilities
and our obligations to those brothren
of ours who are stil' groaning under
foreign domination,

mention  was made
back-sliding—-1his

Then again a
that there wag a
was the expression that Prof, Hiren
Mukerjee used—on Vietnam, [ made
the position quite clear when Mr, Hem
Barua was speaking yesterday that
the Press report of our having convey -
¢g to anyone that the report dovs not
express our  position correctly  was
incorrect and this newsy is also incor-
veet that anybody in the  Ministry
was reprimanded or taken Lo tusk
for incorporating this in the report. 1
said that vesterday when Mr  Hem
Barua was trying to build an argu-
mont on that basis. I want to reile-
rate the position that the report should
be read as a whole and we should not
pick up paragraphs here and  there
and pread them.

On Vietnam we have explained the
position quite clearly and in thig con-
nection T was a little sorry and T was
also surprised when Mr. Krishna
Menon, whose specch T heard with
great attention—there are parts in his
speech with which I fully agree--said
that although the Minister has said
that there is no change in the policy,
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|Shri Swaran Singh]

we do not know what that policy is.
Our policy is clearly stated in the
report and I would like again, for the
purpose of clarification, to reiterate
the stand which we have always taken
in this respect. We have always taken
the view that a military solution of
the unfortunate situation in Vietnam
is not possible. We have alwuys taken
the view that the only way to resolve
the dispute is to go back to the Gcneva
Agreement and in this, I would like
to inform the House that there is a ray
of hope because all parties to the
Geneva Agreement, fortunately for the
world community and for them. con-
tinue to take the attitude tha* they
adhere to the Geneva Agrecment, It
is no doubt correct that each sid- is
blaming that the other party is
breaking the Geneva Agreement, hut
each signatory to the Geneva Agree-
ment takes the view that they adhere
to the Geneva Agreement. Sc. the
Geneva Agreement and its implemen-
tation, is the only hope and we will
very strenuously work for starting any
talks which might see the end of these
difficulties.

Shri Krishna Menon: What have we
done for starting these talks?

Shri Swaran Singh: I would like to
assure Mr, Krishna Menon that we
have never hesitated to do the reces-
sary work nor prepare the ground
or sound the parties for slarting talks
in any fruitful manner. We do not
claim that we succeed every time;
sometimes the situation is such, and
he himself is fully consious of the com-
plexity of the situation, But in ainat-
ter like this we do not take the atti-
tude that nothing can be done; we do
continue to hope that something can
be done and it should be done and we
are exploring all possibilities from
time to time by contacts with various
Governments to find out if there could
be some method of starting talks and
starting a dialogue. . . |

Shri Daji (Indore): The stand of the
U.S, is that they were not a party to
the Geneva Agreement and. therefore.
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the Geneva Agreement doeg not bind
the U.S. What hag the hon, Minister
got to say on that?

Shri Swaran Singh: Our stand on
that 1issue is quite clear that  the
Geneva Agreement is the Agreement
which can be the basis, and perhaps
the only basis, for a settlement of the
dispute. Omn that issue I do not know
what is the exact attitude of the Unit-
ed Stateg Government. but [ do know
that, although the United States was
not a signatory to this, they have
made statements where they have ac-
cepted the Geneva Agreement in sub-
stance and they have never made sny
statement that they are not bound by

the Geneva Agreement. (Interrup-
tions) .
Shri Krishna Menon: The Geneva

Agreement prohibited entry of any
foreigners exceot g body of friendly
people,

Shri Swaran Singh: It s correct.
That is what I said when I madr 1he
statement that, fortunately for every
one, cach party says that they are
bound by the Geneva Agreement and
they will honour it, but each party
ig accusing the other that the wolher
party is breaking the Geneva Agree-
ment. One party says that the Ameri-
can troops are there and there is the
allegation by the others that outside
help is inducted, which changes the
complex of the military balance. I
do not want to go into the details
thereof because we ourselves. . . .

Sbri H, N. Mukerjee (Calcutta Cen-
tral): He is equating the Americuns
presence in South Vietnam with what-
ever suspicions he is inviting—God
knows for what reasons—about other
foreign interests operating there. For
a long time India has not said a word
about the withdrawal of American
troops who are there to the extent of
200 to 300 thousands; for a long time
India has not said a syllable about the
use of napalm bombs and poison gases
about which  allegations are being
made; for a long time nothing has been
said by India and he says that it is
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not soft-pedalling, it is not back-slid-

Shri Kapur Singh: All the time in
his speech the Minister is presuming
hat South Vietnam ig in full accord
with the Geneva Agreement. [ want
to ask whether it is not a fact that,
at the time of signing of the Geneva
Agreement, South Vietnam refused
to append its signature to the clause
which divides South Vietnam from
North Vietnam.

Shri Swaran Singh: It is not for me
to adjudicate about the attitude of the
various countries and to express my
own opinion. QOur attitude on this
issue is quite clear. 1 would also like
to say categorically in reply to what
Prof Hiren Mukerjee has said, that 1
am not trying to equate anybody; I am
only stating the position which is taken
up by those countries for the informa-
tion of the House and for the informa-
tion of the country; it is necessary for
al! of us to know what each side says;
vou may not agree; you may not ac-
cept that, but there is no use saying
that.

Shri H N. Mukerjee: What is our
policy at thig present moment in re-
gard to this?

Shri Swaran Singh: It is surprising
that Mr, Mukerjee should feel excited;
although he himself says that our
policy is clearly mentioned in the
report, what he says is that somebody
is back-sliding on that report; if he
has gone through the paragraphs, he
knows that all that is bothering him
is mentioned in the report. . . .

Sbri H, N, Mukerjee: Please do not
send summaries of world press com-
ments any further, The whole world
is talking about India backsliding.

Shri Swaran Singh: I do not know
which world is that.

Shri Krishng Menon: [ would iike
the hon, Minister to reply to the point
just now mentioned that South Viet-
nam was not & party to Geneva Agree-
ment.

VAISAKHA 6, 188 (SAKA)

D.G. (1986-8T) 13104

Shri Swaran Singh: He himself was
present at that time. On the factual
side it was for him to clarify. 1 would
like to make the position gquite clear
that our position on this question of
Vietnam has been very clearly stated
from time to time. I have again
enunciated with utmost clarity that
we fee] strongly and we continue to
hold the view that (i) a military solu-
tion is not possib'e, (ii) the only possi-
ble solution is that the Geneva Agree-
ment should be implemented and (iii)
there shou!d be peaceful talks, dialo-
gue in order to end this.

About the presence of foreign troops
in any part of the world, we have wul-
ways taken the position, which conti-
nues to be our position, that the
presence of foreign troops in any part
of the world in any other country is
something to which we are totally
opposed. All that is mentioned in the
Report. I do not know why Mr, Hiren
Mukerjee should feel so much excited
about it.

Shri H. N, Mukerjee: You arc very
discreet.

Shri Swaran Singh: We have always
taken the view that, if heightened
form of armed activities continue,
there cannot be any ta'ks. Obvious-
ly, for any talks to start this should

be stopped.

Shri Fem Barua: You have zaid in
your Report that the American troops
should be withdrawn,

8hrli S8waran Singh: You have fo
read the whole of the Report—ithe
earlier paragraphg and also the later
paragraphs—in order to find out the
full impact of that. We have tried
to present it In as objective a man-
ner as possible and I stand by every
word that is mentioned there. There
is no use pressurising me either from
one side or the other. We have taken
a very clear line and we will continue
to take that line.

Shri Bhagwat Jha Azad (Bhagal-
pur): We are only strengthening you;
we are not pressurising you.
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Shri Alvares (Panjim): Are there
two lobbies, one for the Americans
and the other for Vietnam? Who is
pressurising you?

Shri Swaran Singh: You nave the
privilege to say anything you like. I
will hesitate to tread on this rather
dangerous ground. [ will leave the
hon. Members opposite to decide as 1o
which lobby is for whom. I can as-
sure them that there is no lubky on
this side, '

Shri Hem Barua: Therc is a lobby
behind you. ®hal is that lobby for?

Shri Swaran Singh: There is only
one lobby, which is the nationa] lobby
and that is in the interest of India.
That is the only lobby to which &'l of
us belong on this side of the House.
It is for you to decide amongst your-
selves by peaceful means as to whaut
are the lobbies.

Sh:i Harl Vishnu Kamath: Don't
look behind; look forward: look
ahead.

Shri Swaran Singh: [ would Lke 1o
say a few points about our Arab
policy. Something has becn said by
Shri Krishna Menon. [ agree with his
analysis that in relation to the Arub
world we have pursueq a policy  of
strengthening our friendship with the
Arab world. We are very happy tha
the Arab countries who expresse:
themselves at the time of the Casa-
blanca conference have taken an objec-
live view cven on such controversial
issues as Indo-Pakistan conflict, May-
be, certain countries in the Arap world
do not fully agree and we have al-
ways expressed our view point with
regard to them. Let us not forgel thal
there is in the Arab world = strong,
resurgent. progressive force, a  force
which is pitted against the type of
this new development, about  which
Shri Krishna Menon made 3 pointed
reference, new ideas of Islamic pacls
uand the like. These are directed real-
|y against this progressive Arab forces
Let us try to understand the situation.
We should thereforc condemn it not
only on the ground that these  ure
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theocratic ideas, but also because Lhey
are opposed to the progressive ideas,
and we should continue to work for
ensuring that these efforts do  not
succeed. Our attitude has been to
strengthen our friendship with the
Arab countries. The Arab countrics
have always brought about a great
deal of understanding in appreciating
our attitudes, and in this respect we
have good relations, both economic
and political. We work together in
the Uniteq Nations and in several
other fields in a very fricndly manner,
This hag to be strengthened,

1 am sorry that in this connection
Mr. Trivedi, who is not here now,
made a statement without wverifying
the facts, when he said thal we send
on]y Muslim Ambassadors lo ihe
Muslim countries. 1 must confess that
1 have never considered this matler
from that aspect. It had never occur-
red to me that in making an appoint-
ment to a particular country the per-
son's community should be the con-
sideration. When I chccked up the
list, it was surprising to find that out
of 13 countries who are members o©f
the Arab League, there are only in
three countries Muslim Ambassadors
and in the other countrics we have
got non-Muslims. Out of 23 nun-Arab
Muslim countries there are only §
countries to which we have gol Mus-
lim Ambassadors accredited and in the
17 other countries we have gol non-
Muslims as our Ambassadors. In
making these appointments, it s
mainly the suitability of a particular
Ambassador that is considered and
it also depends upon the exigencies of
service. The communal consideration
does not enter into our consideration
while making these appointments.

To be fair to these countries, 1 would
ulso like to say that they themselves
have mentioned to us that they would
not like us to fee] that a Muslim
Ambassadoy of India will in any way
have a better chance of being accept-
able or being effective as compared {0
a non-Muslim Ambassador. So it is
neither in our thinking nor in the
thinking of the countries to which
these Ambassadors are accredited. 1
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am sorry that, belonging as he does
to a communal Party, Jan Sangh, he
should impo:: svech communal con-
siderations and should make a  re-
mark just off the cuff, without even
trying to verify the facts. 1 would
not have mentioned this, but I must
be frank with the House, I must say
that while making the selections it has
never occurred to me that [ am send-
ing a particular Ambassador to a parti-
cular country because he happens to
be a Muslim, a Christian, 3 Hindu or
a Sikh. It was his capacily to func-
tion which was the sole consideration.
When Mr. Trivedi mentioned this, 1
checked up the list and this is the
result, This shows how unwittingly,
by making remarks we unnccessarily
excite communal feelings in the coun-
try and also try to project them to
other countries, the countries who
themselves are pursuing policies which
are nationalist, which are secular,
which are non-communal. We should
try to encourage the pursuit of such
policies rather than to try to influence
them in the wrong direction by mak-
ing speeches here which may have
adverse effect upon their thinking and
upon our relations with them,

1 have tried to cover most of the
points and now I would like to touch
upon one or two small points. T have
already informed the House that we
have constituted a Committee to re-
view the working of the Foreign Ser-
vice.

Shri H. N, Mukerjee: What about
the recognition of G.D.R?

Shri Kapur Singh: What about the
recognition of Taiwan and Israel?

Shri Solankl (Kaira):

our relations with Israel?

What about

Dr. L. M, Singhvi (Jodhpur): We
should also be permitted to put ques-
tioms.

Shri Swaran Singh: It is quite in-
teresting that the demand for sll the
three is not from all quarters, [t is
also interesting to find that one group
asks for the recognition of Taiwan,
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another for the recognition of Israel
and the third for the recognition of
G.D.R. Even all the three are not
combined for all the three,

Shri Hari Vishnu Kamath: But you
cannot ignore them for that reason.

Shri Swaran Singh: I am only men=
tioning this. 1 am not using this as
an argument. I will come to that a
little later. We have constituted, as I
have said, a committee to review the
working of the Foreign Service and
we are hoping that they would pro-
duce a report which will help Gov-
ernment to improve the working of
the Foreign Service and our Missions
abroad. 1 would like to inform the
House that the response generally to
the questionnaire has been very good.
I think several hon. Members of this
House have already replied to the
questionnaire and I shall be wvery
happy to get further comments, fur-
ther views or further advice from any
sther hon. Member . . .

Some hon. Members; We have not
received it.

Shrl Swaran Singh: It may be that
some hon. Members may not have.
receivd it. They have circularised it
not to all but to a fairly large num-
ber of them. But I would arrange to
circularise it to the other hon. Mem-
bers who may be interested. Ifthey
could give me their names, we shall
send them the questionnaire . . .

Shri Bhagwat Jha Azad: It may
niot be sent to the Congress Party’
Members.

Shri Swaran Singh: They have cir=
cularised it to a large number of per-
sons from the Congress Party also.
But I shall see that this is more ' ide-
ly circularised, and any wviews that
are expressed will be most welt me,”
and we shall benefit by them.

Shri Hari Vishnu Kamath: V. hen
does he expect the report?
Bhri Swaran Singh: I would say

that some of the criticism that has
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Jbeen directed either against the For-
eign Office here or against our Mis-
&ions is, to say the least, not at all
justified, Let us mot forget that
sometimes when we visit foreign
countries and we try to explain our
wviewpoint, generally they are very
courteous, and it is quite a common
@hrase—many of us who have visited
other countries have experienced
this, and generally they say—‘Oh,
now, 1 have learnt for the first time
that this is the Indian position’ Let
us not always be just misled by this
tourtecus acknowledgment of learn-
ing for the first time the Indian view-
point. Sometimes, the countries have
got their own national viewpoints and
they have got their own postures,
and when you try to explain and
suggest and press, that may have its
effect, but let us not always come
back with this impression that ‘I
happened to be the first person who
has explained that viewpoint to them’,
This is a normal courteous way of
response and this should be taken in
proper perspective and it should be
viewed in a proper spirit and we
should not come to this conclusion
from that that the Missions abroad
have not functioned or have never
explained our viewpoint.

Shri K. D. Malaviya (Basti): May 1
humbly suggest to the hon. Minister
that all this is not as simple as he is
just trying to make it? There may
be some justification in our drawing
attention to certain aspects of func-
tionmg of the Indian Embassies
abroad, which need attention. That
was all that we wanted to say.

Shri Swaran Singh: I readily con-
gede that, and that is the reason why
we have constituted this committee,
and 1 have said already, and I would
like to repeat, that I have not got a
tlosed mind on that. I have already
benefited by the reports, for instance,
of the delegations of the Members of
Parliament who visit abroad. They
have suggested several points of
policy, even points of administration
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and points of functioning. I have
myself taken action in several matters,
based upon the reports which were
given to me, Even orally, several
points were mentioned to me in con-
fidence, and I have greatly benefited
by them. Shri K. D. Malaviya was
not in my mind when I referred to
this, but Shri Manoharan was in my
mind. He said that on a particular
occasion some Important dignitary of
another country had said that our
Ambassador had mever mentioned a
certain thing to him. Since a Mem-
ber of Parliament has said that, I shall
check it up.

Shri Shinkre (Marmagoa): He said
that our Ambassador also said thut he
did not know that fact. That was
the more important point.

Shri Swaran Singh: I shall check
on that., But I cannot believe that
these Ambassadors who are gupplied
with all the information are not
aware of any such thing. I wish that
Shri Mancharan had mentioned this
to me and had not kept it for the
debate. As soon as he had come back
from there, he should have spoken to
me, and at that time his memory also
would have been fresh. He could
have also written to me or spoken to
me. I have got very excellent rela-
tions with Shri Manocharan, and he
could have mentioned it to me, and by
this time I could have checked it up
and could have given him a reply
one way or the other. That would
have been better rather than to men-
tion it in this manner,

Shri Sham Lal Saraf (Jammu and
Kashmir): I think Shri Manoharan is
not correct. In the Ministry's report
and papers supplied, mention has been
made of it. I know it. Therefore,
Shri Manoharan was not correct when
he said that.

Shri Swaran Singh: This is an ans-
wer to what Shri Manoharan had
doubted.
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These are matters about which we
must take broadly an overall view
and not be jnfluenced top much by
incidents. There could be indifferent
representatives, there could be good
representatives and there could be
very effective representatives. But I
have no hesitation in saying that
under the guidance and leadership of
our leader Pandit Jawaharlal Nehru
and the inspiration that he always
provided to the members of the
Foreign Service at the headquarters
and in our Foreign Missions, they
have on the whole done well, because
this was a new field of activity for us,
and we entered the international life
and we played an important role,
und we shall continue to play an
important role in the international
sphere, al the same time always tak-
ing every possible step to strengthen
and improve our functioning proce-
durally and the like. As for selection
and training etc. this is a subject on
which the IFS Review Committee
will make their report, @and in the
meantime if there are any suggestions,
I shall be glad to consider them,

Naturally, as usual, publicity also
has come in. Some hon. Members on
this occasion, for a refreshing change,
have also said that in certain coun-
tries our publicity was good. This is
a matter to which we are constantly
giving attention, through the press,
the radio and the like, for both exter-
nal broadeasts and other purposes;
and some more steps would also be
taken. The Chanda Committee's
report has also been received, and
this deals with our external publicity,
so far as AIR is concerned. I am sure
that follow-up action will be taken so
that we can use our resources, limited
as they are, to optimum advantage so
that we can project the viewpoint of
our country and we may be able to
counteract the mis-statements of
which there are plenty in view of the
special position in which we find
ourselves on account of the hostility
of China and the hostility of Pakis-
tan against us; we have to be vigi-
lant all the time and do everything
possible to counteract these things.
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On the question of the GDR, what
we are proposing to do is that we are
developing our economic relations,
and we hope to establish an office of
the STC there before long, and this
will enable us to increase our trade.
Beyond that, 1 think that at present
the stage has not yet arrived when
we can make any further move.

Mr. Deputy-Speaker: If there are
any cut motions which have to be put
to vote geparately, hon. Members may
indicate them.

Dr, L. M. Singhvi: The hon. Minis-
ter had said that he would answer
queries at the end of his speech. That
was why many of us did not inler-
rupt while he was making his speech.
Those of us who did not ask him
questions during his speech should
be permitted to ask questions at the

end of his gpeech now. It is only
fair.
Mr. Deputy-Speaker: What is the

question that he wants to ask?

Dr. L. M. Singhvl: It seems that he
has left a number of loose ends flying
all around. He has not spoken, though
he said he would, about developing
greater relations with Taiwan or
Israel, and dismissed it by saying that
he would speak about it somewhat
later. He has not said anything about
the movement for Pakhtoonistan or
about human rights in Tibet. He has
not spoken even a word about a very
important matter raised by Shri
Krishna Menon, namely the Indo-
American Foundation. I know it from
very reliable sources that there was a
time when the Government of the
United States were agreeable to con-
stitute this foundation on the basis
of 10 Indians and ® Americans, where-
as now the position is that we are
going into this Foundation on an
equal basis of directorship or manage-
ment. These matters must be made
clear before the Demands are woted.

Shri Swaran Singh: I am grateful
to the hon. Member for reminding me
particularly about the economic part
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of Shri Krishna Menon's speech which
I had heard with rapt attention.

Shri Solanki: What sbout the first
part of the question?

Shri Swaran Singh: He himselt
said that a good part of that would
have to be dealt with at the time
when the Finance Bill would be dis-
cussed and voted upon. But I would
like to clarify one or two things
which it is very necessary for me to
do. One is about the Indo-US
Foundation,

14 hrs,

There has been a lot of misgivings
and a good deal of lack of apprecia-
tion of the true facts. With your
permission, T would like briefly to give
the information I have got about thic
Indo-American Foundation. As you
kow, PL 480 supplies of foodgrains
snd other agricultural commodities
are paid for in rupees and not in for-
eign exchange. The manner in which
these rupees can be used is determin-
ed by the various agreements relat-
ing to PL-480 supplies which are
entered into from time to time. On
an average, 80 per cent are made
available to the Government of India
in the shape of loans for flnancing
Plan projects and programmes.
Roughly 7 per cent has been kept
aside for making loans to industrial
units in the private sector which have
American collaboration gnd about 13
per cent pf the total amount remains
at the disposal of the US Government.

This 13 per cent can be used for
various purposes provided for in the
PL-480 Act and in accordance with
the agreement entered into with the
Government of India when the sup-
plies are made. Expenses of the US
Embassy, development of agriculture
and promotion of education are among
the wvarious items provided for in the
PL-480 Act. The amount of rupees
at the disposal of the US Government
has been growing as PL-480 supplies
have been coming in from year to
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year. As these amounts are invested
in government securities, interest also
is earned upon them. Then again, as
loans made for Plan projects are
repaid, the funds jncrease further,
The total amount at their disposal at
present is estimated to be above
Rs. 300 crores.

The idea of setting up a Foundation
for education out of these funds was
mooted over a year ago. In order
not to have an inflationary impact on
the economy, the intention is that the
entire amount transferred to the
Foundation would be invested in gov-
ernment securities . . .

Shri Krishna Menon: How is it?

Shri Swaran Singh: As a rule, only
the amount of interest earned would
be used by the Foundation for its
purposes. We welcomed this approach
as a constructive one (Interruption).
I am giving the facts. You can have
different views. But 1 think the
House should know the facts.

As the amount to be so invested is
to be the equivalent of 300 million
dollars, the sum normally available
for expenditure would be Rs. 5 1o
Rs. 6 crores. It is necessary to men-
tion this fact because an jmpression
was sought to be created that this
would be a major portion of the total
effort of the country on education. I
do not want to tire the House by
giving facts. But our total education
programme runs in terms of cost into
gseveral hundred crores—it is some-
thing of the order of Rs. 400 crores.
When we are spending Rs. 400 crores,
a sum of Rs. 4.5 crores annually
which will be utilised for certain
purposes like research or special
types of educational activities cannot
be regarded as something which will
topple our entire educational set-up.
I think it is very unfair to put for-
ward that argument.

Shri Krishna Menon; How can he
unilaterally make a statement of that
character. ... (Interruptions).
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Mr. Deputy-Speaker: Order, order.

Shri Swaran Singh: Concern has
been expressed about possible risks
involved if these funds were to be
used in a manner contrary to our
values and our policies or for pur-
poses of which we do not approve.
We have no reason to feel that in
making this generous amount avail=-
able, the President of the United
States hag any intention whatever of
influencing our internal policies. At
the same time, it is necessary as many
Members of Parliament and educa-
tionists have pointed oul, that the
actual agreement under which the
Foundation is set up should provide
adequate safeguards so that this dan-
ger is altogether eliminated for all
time. The actual agreement has yet
to be negotiated. We would certain-
ly pay the fullest regard to the con-
siderations which have been urged
when the draft comes to be discussed.

Shri H. N. Mukerjee: Will the draft
be discussed in Parliament? Before
they enter into the agreement, would
the draft be discussed here? 1Is he
giving an undertaking and assurance
that it would be discussed here
before Government go further?

Shri Swaran Singh: It is mot neces-
sary. Like all other matters, the Gov-
ernment will take all these into consi-
deration.

Shri H, N. Mukerjee: All what?

Shri Swaran Singh: All these points
of view that have been expressed
will be kept in view in finalising the
agreement. Government have to take
the responsibility. No agreement,
before it is entered into, can be dis-
cussed in Parliament.

Shri Bhagwat Jha Azad: Please
reply to the point. We appreciate
the attitude of the US Government
in giving this. We are only asking
information from the hon. Minister.
Why could it nmot be possible for the
US Government, believing in inter-
national co-operation and helping this
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country, to give this amount to the
University Grants Commission which
is dealing with higher education in
this country? Why do they want an
administrative body. As in other
spheres of assistance like irrigation
and others, why do they not allow
Indians to have a little wisdom to
administer this fund? That is the
basic question.

Dr. L. M. Singhvi: He might also
answer this. I know the Govern-
ment of USA was also at one time
agreeable to have 9 American direc-
tors on this, our share being 10 Indian
directors. Now the Government las
shown its agreeableness or inclination
to accept a proposition where they

would be on an equal basis. Why is
this so?

Shri Swaran Singh: These are mat-
ters of detail. I would request hon.
Members not to formulate their argu-
ments merely on the basis of press
reports. All these matters have still
to be finalised, and nothing has yet
been settled about the number or
about the other things. These are the
matters which have been discussed.

Shri Bhagwat Jha Azad raised a
basic point, why could the Education
Ministry not do it. I think this matter
had been under discussion between
the Educalion Ministry and the US
authorities for quite sometime, and
it was considered that a joint trust
or a joint foundation of this type
where the actual funcion has to fit in
with our own policies, programmes
and plans, should not in any way be
objectionable.  This was the view
taken by the Education Ministry.

Shri Daji: Why are they insisting
upon this? What is the objection in
giving the money to the UGC?

Shri Swaran Singh: This was a
matter which had been under discus-
sion between the two parties. As I
have already mentioned, we will keep
these essential thingg in mind.
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Shri Priya Gupta (Katihar): Do
they want to help us in our edu-
cational advance or do they want to
control our educational policy? If it
is the former, why should they ask
for a body of this type to administer
this fund? Why should they not give
the money straightway to the Govern-
ment of India?

Shri Swaran Singh: We have taken
help in various spheres like economic
development, establishment of plants
and the like. I am referring to ano-
ther point raised by Shri Krishna
Menon. But in accepting aid from
any country, we have always endea-
voured, and we will continue stead-
fastly, to adhere to the policy that it
is our policy that prevails. The other
party can make suggestions, the;r can
give us the benefit of their experience,
but the decision ultimately is ours.
Let there be no doubt or fear in any
quarter that in acaepting aid from
any couniry, whether it is from the
US, France, UK or USSR or any
other country, we will ever be in-
fluenced or will ever change our own
policy, either in the economic field or
in the international field. It is for
this reason that we should view it
with a certain measure of confidence
in ourselves rather than always ha\fe
a feeling that the other party 13
bound to influence us in some way oT
other, either directly or indirectly.

On the basic question, I agree h‘nlat
the real strength of the country lies in
developing our economy and making
it strong. That is the object before
the country. We have to develop our-
selves economically so that we are
not dependent on aid from any coun-
try. But so long as our development
effort can be accelerated by aid from
outside, we should not hesitate to
avail of that aid, at the same *ime,
always ensuring that we do not give
up our independence, our sovereignty,
our line of action and our policies in
this respect. This is the policy we
are pursuing.

Shri Erishna Memon: Mr. Deputy-
Speaker, he carmet meske a unilateral
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statement and leave it like that. He
says the funds will be invested in
Government securities and this does
not lead to inflation. Normally, in-
vestment in government securitieg is
for the purpose of the internal saving
of the country and not for the pur-
pose of borrowing ang this is like in-
vestment anywhere else. Therefore,
the inflationary effect is all the same,
irrespective of the object. So, if he
is going to lay dowp an economic
proposition of that kind, it cannot go
unchallenged.

Dr. L. M. Singhvi: He has npot
answered about Taiwan and Israel.
He said he would say something,

Shri Swaran Singh: On Israel there
is some confusion in the minds of the
hon. Members. We do recognise
Israel. Many of the hon, Members
have been saying that we do not
recognise Israel

Shri Hari Vishnu Kamath: Establish
diplomatic relations.

Shri Swaran Singh: There is an
Israeli Consul also in Bombay,

Shri Hari Vishnu Eamath; We
know that.

Shri Swaran Simgh: We feel that it
is not necessary to have Ambassadors
between the two countries, and we
have to look at the whole impact of
that upon our relationship with 2
large number of countries, and we
have to take a view which is in our
best national interests. We have
carefully considered it from time to
time pnd we continue to hold the
view that we cannot make any change
in our present policy in relation to
Israel.

So far as Taiwan is concerned, we
recognise the People’s Republic of
China.

Shri Hem Barug rose—

Mr. Deputy-Speaker: No
questions.

mors
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Shri Harl Vishnu Kamath: You
allowed other Members to raise
points. Why don't you allow him?

Shri Hem Barua: I have certain
submissions to make to you about
Israel. It is true that there is the
Indian consul in Tel Aviv or not.
question is whether we have un
Indian consul in Tel Aviv or not.
We do not have any. And the most
unfortunate thing is that when the
head of the State of Israel came, a
fleet of cars was put at his gisposal
in Calcutta, and a bill for Rs. 432
was sent to him.

Shri Swaran Simgh: That position
about our relationship we intend to
continue.

Shri Shinkre: Continue sending
bills?
Mr, Deputy-Speaker: I shall now

put all the cut molions to the House.

All the cut motiong were put and
negatived,

Mr. Deputy-Speaker: The gquestion

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted ty the Presi-
dent, to complete the sums neces-
sary to defray the oharges that
will come in course of payment
during the year ending the 3lst
day of March, 1887, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 16 ang 17 relating
to the Ministry of External
Affairs.”

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok

Sabha, are reproduced below—FEd.]
Demanp No. 16—EXTERNAL AFFAIRS

“That a sum not exceeding
Rs, 14,41,69,000 be granted to the
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President to complete the sum
necessary tg defray the charges
whioch will come in course of pay-
ment during the year ending iLhe
3lst day of March, 1987, in
respect of ‘External Affairs'",

Demanp No. 17—Ouer Revenuve Ex-
PENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

“That a sum not exceeding
Rs. 5,10,82,000 be granted to the
President to ¢ lete the sumn
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1867, in respect
of 'Other Revenue Expenditure
of the Ministry of External
Affairs'".

MiNisTRY OF IRON AND STEEL

Mr. Deputy-Speaker: The House
will now take up discussion and vol-
ing on Demands Nos. 65, 66 and 131
relating to the Ministry of Iron and
Steel, for which 4 hours have beed
allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the table within 15 minutes indicat-
ing which of the cut motions they
would like to move.

Demanp No. 65—MINTSTRY OF IRON
AND STEEL

Mr. Deputy-Speaker: Motion mov-

ed:

“That a sum not exceeding
Rs, 27,080,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of zay-
ment during the year ending the
31st day of March, 1967, in respect
of ‘Ministry of Iron and Steel'”
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Demanp No. 66—Opner ReEVENUE Ex-
PENDITURE OF THE MINISTRY oF IRON
AND STEEL
Mr. Deputy-Speaker: Molion mov-
ed:

“That a sum not exceeding
Rs, 6,13,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967, in respect
of ‘Other Revenue Expenditure
of the Ministry of Iron and
Steel' ",

Demanp No. 131—Caprrar OUTLAY
oF THE MiINISTRY OF IkON AND

STEEL

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 25,66,67,000 be granted lo the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967, in respect
of ‘Capital Outlay of the Minisiry
of Iron and Steel'".

Shri Buta Singh (Moga): I rise to
speak on the Demands of the Minis-
try of Iron and Steel.

The iron and steel industry is a
key indusiry of national importance.
Steel in its primary and secondary
furms conslitutes the basic material
for all types of capital goods, machin-
ery, toolg and implements, transport
equipment, roads and bridges, equip-
ment for irrigation and power eic,
The development of various indus-
trial activities in the country is iinked
with the development of this indus-
try. In an underdeveloped country
like ours schemes of industrialisation
presuppose the development of the
iron and steel industry. Our Gov-
ernment adopted an ambitious pro-
gramme for steel production in the
third plan. It wag decided to expand
all the three new stecl plants in the
public seclor, to establish a flat pro-
ducts mill at Bokaro, thus yielding a
production of 82 million tons of
ingot steel and 6‘8 million tons of
finished steel.
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‘The third plan provided for nearly
Rs. 640 crores for the steel develop-
ment projects in the public as well as
the private sector. We have failed
miserably to achieve the targets of the *
third plan. It seems that we
may not achieve more than T
million tons of ingot steel production
in 1965-86. Keeping in view the
activities of thesp three steel plants
in the public sector, I want tp make
some observations before this Hruse.

Everybody knows that the steel
industry in India is at the cross roads.
The demand for steel has visibly
slackened. The plants are finding it
difficult to work up to full capacity.
The outlook is not happy or optimis-
tic. It is not only a reflection of the
setback in our economy, it is also a
reflection on the working of tne steul
industry in this country.

We are daily informed by the press
that the biggest units in the puolic
sector, namely the Hindustan Sicel
Limited, are not only mismanaged,
but are the seats of politics. We do
not find accumulation of stocks in
the private sector. Why is it that
the plants of Hindustan Steel Limited
have large stocks,

Let me ask the hon. Minister a few
questions about the managemen!,
about the planning and about the
sthemes of these three plants in the
public sector. Is it a fact that a slump
has appeared in the hot rolled couils
of Rourkela ang that 50,000 tons are
being earmarked for exports? Is il
also a fact that the capacity of Bnilai
steel plant was expanded to 500,000
tons of rail making while the ordey on
it is only for 150,000 tons? Why was
this capacily created if it was not to
be utilised for other purposes? My
information ig that it cannot be used
for increasing the production of struc-
turals. Thus, the fixed element, ie.,
depreciation and interest in *he price
of rails will increase and eilhepr Bhilai
will make a loss and thereby the
general taxpayer will be burdened, or
the railways will be called upun to
pay a higher price, which wil! ggain
affect the taxpayer angd the lay man.
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The pig iron stocks are piling up
simultaneously. With the purchase of
pig iron from USSR, our Government
have not been able to dispose of the

" quantities which we have in our
stock. 1 also understand that the
s.ockyards of Hindustan Steel Limi-
ted—a costly experiment, which my
hon. colleague, Shri M. R. Masani,
while speaking on the General Budget
described as g Taj Mahal of the
modern Moghuls sitting on the other
side—are full of undisposed of
material, thus giving rise to additiona)
overheads, and that even sections re-
moved from the plant for export,
are lying at the ports and are not be-
ing lifted,

These are questions which the hon.
Minister must answer while replying
to the debate. The planning machi-
nery in the ministry of iron and steel
is the most defective. Is it because
there are too many organisational
arrangements for it and the steel min-
istry is unable to get facts directly
from the plants? Top many cooks,
parlicularly those who are neither
trained nor experienced spoil the
both. That is what is happening on
the steel front. The policy is being
made by people at the minisiry who
have no experience of steel making.
1 find that a senior TIAS officer from
a particular state was appointed as
planning officer in the ministry but
after less than a year he had changed
places with another officer who had
no experience of the working of any
steel plant. Among its liberal €00
persons it is difficult to find a person
who has worked in a steel planl. The
Chairman, the so-called chief execu-
tive as il appears from the report of
the committee on public undertakings,
became a steel expert one flne day
when he left being a chief secretary
to & state and found himself in Ranchi.
The financial adviser to him had
never seen a steel plant before he
took over.

Shri Kapur Singh:
seen steel.

Shri Buta Singh: He must have
seen steel but not a steel plant, let

He must have
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alone having worked in it. No other
technical officer exists in the supreme
direction of the HSL. None even
among the experienced ones who
have worked successfully in the steel
plants. The advice is also on a very
low level and since it is dependent on
the favours of one person it is likely
to be lackey in character, We have no
independent technical and economic
assessing auihority set up for the
management of these steel plants in
the public sector. In a sister minis-
try, namely, the railway ministry we
hav~a i __. 4 of experts known as the
rauway board. The members of the
board come through experience and
training; they are not recruited direci-
ly from the services as memers of
T.hat board. That is why :hat l'oard
s working with more success and is
vielding good results. One wonders
how our planning has gone. We find
difference of opinion arising between
the heads of these units. "These are
like difference of opinion un scientific
questions between an illiterate father
and his most modern, scientifically
educated children, the sort of differ-
ence which arises between supersti-
tion and science Last year, when
a team of members visited these un-
dertakings, we have had an opporiu-
nity of discussing planning with the
managers and experls and foreigners
and with the workers of these plants.
Everybody was unhappy. They wecre
full of criticism about the planning
of the ministry of iron and steel. 1f a
head office is to be respected, it is to
be knowledgeable, it has to  have
experience of the work which it is to
coniro] and il must be able to fur-
mulate such advice. At present the
situation iz quite otherwisr. The
closest analogy we have is that of the
railway board which I have already
ecxplained. The committee on public

undertakings says that they did
not find any syslem in budget-
ing ang also did not
find very harmonioug relativnship

between the units and the head office.
How can ignorance and knowledge
remain in inverted capacilies for =a
very long period without vausing
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some  estrangement between them?
Even with the besy will in the world
to respect an old superstitious father,
an obedient and scientifically educated
son will find himself in a position to
call in question some dictatorial man-
dates of the former in the flelds in
which he has no knowledge. When
we pattern our organisation on this
basis, what right have we to criticise
those technicians in the plant who
live with their machines and carry
a heavy daily burden to carry out the
whims gnd fancies of those who know
nothing about their calling. The com-
mittee on public undertakings gues
-on further and says and draws atten-
tion to a state of affairs but has hard-
ly touched the real problem. No
side need be taken in this matter, If
we correct two things, namely, pro-
vide a chairman who has run , plant
as we do in the railway board, and
give him a team of what my colleagues
in the committee call functional direc-
tors, we might have led the HSL
out of the morass of ignorance and
superstition. It is sometimes good
that controversies arise in the
managebent; that indicates a healthy
growth in the management. The main
point is in what sphere and on what
issues. When controversies arise bet-
ween those responsible for delivering
the goods and those directing them
but without proper experience, it is all
the more fortunate as it is an evidence
of the fact that the direction
must be made more close to the
experience required to run a plant,

I will make a suggestion that
apart from changing senior officers
in the directional sphere in the

head office, the minister might consi-
der staffing the head office exclusively
with plant based officers as in the rail-
way board; this helps to build a real
nexus between the itwo and creates
confidence among general managers
that their problems receive scientific
consideration. In its absence the con-
fidence is lacking and the head office
also to assert itself is  likely in all
organisations to follow a policy of divi-
ding the units, As you have seen,
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there were disturbances in Rourkela
and other public undertakings. This
is not peculiar to HSL; it is & human
trait,

A word about the board of direc-
tors. Is it a fact thai it consists of
people who in their official |ife are
either about ag senior as gencral
managers appointed to the wvarius
steel plants or juniors to themy Is
it also a fact that hardly one or two
directors attend meetings? s it also
a fact that the agenda for the meet-
ing is only circulated in the morning
when that meeting is called upon and
that only one or two directors who
come tp attend that meeting also com-
plained about the callous attitude that
the Govermment shows in the handling
of the Board of Directors?

1 want to ask another guestion, and
that is, is it alsp a fact that these
directors do not take any interest in
the proceedings of this Board. 1 will
now only make one more observation
and sit down. The Committee on
Public Undertakings stated in its
report that the Ministry and the
Hindustan Steel, Ltd., have gllowed
the plants tg increase their manpower
angd to be somewhat magnanimous
with their inventories. There is a
conclusion, somewhere, and I  know
that the members of that Committee
were not misled. I want to make It
clear that the manpower and inven-
‘ories were built up when the Min-
istry had direct control of the Hindu-
stan Steel, Ltd, by its Secretary, as
ex-officio Chairman of this Board. We
would like the Minister to investigate
and let us know the conclusion about
it. I also have information that the
manpower was also fixed during his
time, It wag added on when we had
functional directors. The plants had
practically nothing to do with it. If
they had, neither the functional
directors nor the Ministry have been
able to check it. The first check and
systematic studies were made in the
plants, under the decentralised
management. 1 would like the hon.
Minister to look into the observations
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and the reports submitted by the

Committee on Public Undertakings

and apply his mind to the warious

recommendationg made by the Com-
mitlee while replying to the debate.

Mr. Deputy-Speaker: Hon. Mem-
bers may now move the cut motions
to Demands for Grants relating to the

Ministry of Iron and Steel, subject to

their being otherwise admissible,

Shri A. V. Raghavan (Badagara):

I beg to move:

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100."

[High cost of production at Durgapur

Steel Plant (7)1.

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

[Need to effest economy in expendi-
ture at Durgapur Steel Plant (8)].

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

| Heavy losses incurred by the Dur-

gapur Steel Plant (8)].

‘“That the demand undar the
head ‘Ministry of Iron and Steel
be reduced by Rs. 100."

[Lack of effective control on the
working of the Hindustan Steel
Led. (10)].

“*That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

[Failure to check wastage in the Dur-
gapur Steel Plant (11)].
“That the demand under the

head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

[Need to wutilise the services of re-
trencheéd workers of the Bhilai Steel
Plant in the Bokaro Steel Plant
(12)1.

“That the demand under the
head ‘Ministry of Iron and Steel’
be “reduced by Rs. 100."

[Inordinate delays in the completion
of the varlous production wunits
(13)1.
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“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100"

[Delay in purchase of locomotives
resulting in  transport bottlenecks
and fall in production at Bhilai Steel
Plant (14)].

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

| Large scale rejection of rails manu-
factured in the Bhilai Steel Plant
(15)1.

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100.”

[Over-staffing in Bhilai Steel
(16)1].

‘That the demand under the
head 'Ministry of Iron and Steel
be reduced by Rs. 100.”

[Inordinate delay in commissioning of
several units at Durgapur Steel
Plant because of failure to build
up sufficient stock of raw material
(1m1].

“That the demand under the
head ‘Ministry of Iron and Steel’
be reduced by Rs. 100."

| Delay in reaching the rated capacity
by the rolling mills and accumula-
tion of steel ignots. (13)].
Mr. Deputy-Speaker: The
motions are also before the House.

Shri Kapur Singh: Sir, I challenge
a quorum,

Mr, Deputy-Speaker: The bell is
being rung, Now, there is quorum.

Shrimati Lakshmikanthamma
(Khammam): Mr. Deputy-Speaker,
Sir, in January, 19686, the Department
of Iron and Steel was reconstituted
and it came into existence ip the
place of the Ministry of Steel and
Mines. This Ministry, apart from the
other tasks entrusted to it, is also
entrusted with the work of establish-
ment of new steel planis in the pub-
lic sector. The importance of steel
cannot be overemphasised. Having
realised the importance of steel,
which in the mother of all other in-

Plant

cut
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[Shrimati Lakshmikanthamma)

dustries, the iron and steel industry
also provide the main foundation for
@ building-complex of industrial
structures, In fact, the country's
economic progresg is judged in terms
of the steel it manufactures and the
steel it concumes. Though in the firs:
Plan we could not start steel plants,
in the second Five Year Plan, we
have rightly started and decided to
start, new s.eel plants, and thus lay-
ing the foundation for the economic
independence of this country. Bhilai,
Durgapur and Rourkala plants have
now come into existence; though they
had to face certain difficulties in the
initial stages, they have now reached
their rated capacity. It is a gratify-
ing feature that we are slowly train-
ing our own technicians, and most of
our people are able to man these pro-
jecls {o a great extent.

Sometime back, there was & uote
that even for Bokaro, steps are being
taken to train our own technicians.
The other day, we had the railway
budget wherein the Railway Minister

said that they have attained seilf-
sufficiency in the railways. We are
self-sufficient in rails, wheels and

sleepers. In fact, there is an accumu-
lation of these materials which the
railways are not able to consume just
at present. This shows how this
mother industry, the stee] industry,
helps in our attaining self-sufficiency
in other spheres of our economic
activily. The steel target has Leen
estimated by the Steering Committee.
The Steering Group on iron and steel
which had leen set up, fixed a target
of 16 1o 17 million tons of ingot
stee] at the end of the fourth Five
Year Plan puriod, and 28 to 28 million
tons at the end of the fifth Plan
period. The National Council of
Applied Economic Rescarch alsp has
estimated the domestic consumption
of steel by 1981, that is, by the end
of the sixth Plan period, as 40 million
tons. With this point in  view, we
have been thinking of expansion of
steel projects, the existing projects.
as well as the setting up of new
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plants. It is gratifying to note from
the report that by the middle of 1966,
the construction of Bokaro steel plant
will start and by 1870-71, it will go
into production.

For sometime, there has been a
hesitation about the pruning of the
Plan—as to what items will be more
important and what should be drcp-
ped, in respect of the steel items and
all these things. But it is settled
now that there will not be any prun-
ing of the Plan, that the target fixed
for steel will not be cut down and
that the esiablishment of a new fiftn
uteel plant will also be taken up on
hand soon. Points as to where and
liow, and all these aspects are under
iiscussion. 1 hope the Minister will
ussure us that the fifth steel plant
will come up in the fourth Plan
period. Unless the fifth plant is set
up, it is not easy for us to realise the
targels that have been se{ up by the
National Council of Applied Econo-
mic Rescarch as well as by the Steer-
ing Group on iron and stecl.

There hasg been a concentration of
the steel plants in the north, especially
in the coal belt area. Two of them are
in the coal belt area, It was nol as
though these steel plants had to be
set up only in those areas. While
setting up the Bhilai plant, they had
decided to set the plant at a distance
from the coal belt area. There was
a discussion in the Planning Com-
mission that there may be a slight
difference in cost. It is not very
correct, because already, even while
setting up the Bhilaj steel plant, it
was decided that this will not be the
main consideration. There are so
many other considerations, which
should be taken into account for the
setting up of the fifth steel plant in
the south. We cannot coneentrate all
the industries in a particular area
only. There will be imbalance in the
development of different parts of the
country. So, it wag decided that the
fifth steel plant should be set up in
the south during the fourth plan
period. The target fixed was 1.5 to
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2 million tons, The basi¢ requure-
ments of a steel plant are availability
of raw materialg like iron ore, coal,
limestone, manganese and other minor
minerals necessary, adequate water
and power and an area of about 40,000
acres. Taking into consideration all
these things, the government entrust-
ed this work of setting up a fifth
plant to the British American Steel
Works for India Consortium. The
Consbrtium made a study of the
facilities available at Visakhapatnam,
Bailadila, Hospet, Goa, Salem and
Neiveli and submitted 3 report. Tak-
ing into consideration all the :elevent
considertions, the consorfium selected
Visakhapatnam as the best of all the
available locations. ‘Their financial
stake also is involved; it is not as
though they just give you the advice
for nothing. In choosing Visakhapat-
nam as the best of all the
available locations, the consor-
tium werz influenced by the following

considerations: Construction would
be the cheapest at Visakhapatnam,
the saving over Hospet  being
over’ Rs. 11,00 CTores. Opera-
tionally also, a plant at

Visakhapatnam would be most ccono-
mical. A coast-based plant could far
more surely be completed on a close
time schedule, by avoiding the need
to transport heavy -and bulky plant
equipment inland. There would be
considerable rupee saving by virtue
of shorter and fast haulage over long
and costly inland transpertation and
by way of less capital outlay, avoid-
ing the need for modification and re-
inforcement of road bridges. Also,
erection at Visakhapatnam would be
the speediest, and therefore, the plant
would be in production far ahead of
others and earn a huge income, more
particularly. the much-needed foreign
exchange. A deep water site, such as
Visakhapatnam facilitates mobilisation
of financial resources from USA and
other European countries, since they
have a genuire preference for 5 cons-
tal location, which is supported by the
fact that. durine the past 15 years,
gtee] plants have increasingly been
located on deep water throughout the
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world, gs for-example, in USA, UK,
Belgium, France, Italy, Japan, etc.

We have been talking for some time
about the shortage of metallurgical
and high-voking coal. This may
prove g difficulty and this also has 1o
be kept in mind in the further ex-
pansion of steel plants or erection of
new plants. In future we may huve
to import coking coal from countries
like Australia. In such a case, it is
always better to have g coast-based
plant near coast, so that it may be
easy to import such ilems like coking
coal. A deep water plant will also
be the most favourable position in the
importaiion of other raw materials
that may be required from time to
time. Pig iron, blooms, billets or
even finished producty could be ex-
ported more easily and economically
and thus provides an excellent source
for earning foreign exchange at the
rate of Rs. 400 per ton or Rs. 4 crores
for one lakh tons. This year it is
proposed to earn Rs. 12 crores by
exporting three lakh tons.

Mr. Raghunath Singh always pleads
for Visakhapatnam for his own
reason, as Chairman of the Shipping
Corporation. It is alsp an advantage
to have g steel plant near a coastal
shipping yard. The area's adaptability
to a large industrial expansion pro-
gramme and the expansion potential
of currently installed services and
utilities and the element of timing the
progress and growth in the grea with
the construction and commissioning of
a steel complex with all its many re-
quirementg are the other intangible
advantages which Visakhapatnam
alone commands.

A deep water plant offers manifold
advantages not now enjoyed by India
with all its steel-making capacity,
which is concentrated in inland plants.
While submitting their report, the
Consortium has also warned that Tt
would be bad to miss the opportunity
to have fifth steel plant on a deep
water site”, meaning thereby that
Visakhapatnam is the first and fore-
most choice.
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As soon as the reporl of the Consor.
tium was published the press, not in
Andhra Pradesh, but in India, the
leading dailies have supported it. The
Times of India, Bombay, dated 6th
July ‘65 said:

“The consortium's arguments
in favour of a coastal site have
some merit specially in view of
India's limited coking coal reser-
ves and their geographical con-
centration jn the Jharia Raniganj
region. The consorlium's second
choice has fallen on Hospet and
it is now for the Government to
take a final decision on the fifth
plant site, If the consortium be-
lieves that Visakhapatnam stands
a better chance of securing the
necessary foreign financial sup-
port and can guarantee a  closer
time schedule for a port-based
plani, these are obviously impor-
tant considerations that should
not be ignored.. Simullaneously,
there is no reason why the Chair-
man should not be also requested
to expedite ils proposals for
financing the project.”

Similarly, the Statesman wrole:

“The consortium, it should be
noted, is willing to back its judg-

ment regarding Visakhapatnam
with money for financing the
plant. A good deal of this money

is to come from banks and finan-
cial institutions abroad who will
want to be satisfled about the
plant’s viability. The Consortium
can be presumed, therefore, to
have made fully sure of the
technical and economic wvalidity
of its choice, even though this is
different from that of an earlier
expert committee which had opted
for Hospet.”

The Hindu of Madras wrote:

“With the recommendations of
the consortium to guide it, the
Central Government will now
have to decide on the location of
the plant. It is quite likely that
it may also show preference to
Visakahapatnam on the assump-
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tion prompted by the consortium
that the financing of this project
will present no problem because
of the readier appreciation by the
aid-giving countries of the ad-
vantages offered by a coast-based
steel plant.”

So also the Economic Times, Bombay
and all these people have backed it
for valid reasons.

Shri Daji: The mouth-pieces of big
business have all supported it.

Shrimati Lakshmikanthamma: We
do not know about big or small busi-
ness. But we know aboul the progress
of the country without mortgaging it
to anybody else, As I have already
said, financial stake of these countries
is involved as far as the recommenda-
tion recommending Vishakhapatnam
as the site for the fifth steel plant is
concerned. This is not a new thing.
This has been going on for a number
of years.

Then, as I have already remarked
in this House on an earlier occasion,
our late Prime Minister, Shri Lal
Bahadur Shastri, when he visited that
place, when our Minister of Iron and
Steel was also there at Hyderabad,
lakhs and lakhs of people came to
hear him. It was unfortunate that we
lost him in such a short time. It was
with great hope and joy that they
welcomed him. They heard him with
rapt attention. They expressed their
grievances and their wishes to him.
He was so mindful of what they said
that he then and there said—I do not
think in any other State he has public-
ly said like that—that he was going
to abide by this Committee’s recom-
mendations, He said he could not
have explained it in more clearer
terms. He said, when we appoint an
expert committee we make it a point
to see that we abide by that com-
mittee’s recommendation. Therefore,
after having created these new hopes
in the minds of millions of people
there in Andhra Pradesh, based on
the genuine and just demands of the
people there, if it is going to be
neglected now, I do not know what
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consequences will follow. I do not
want that what happened in other
States should be repeated in Andhra.
I do not wish them to be repeated.
But we cannot avoid such a situation
it you neglect this just demand of the
people of Andhra. Andhra is very
backward and it has been industrial
ly neglected all these years, If still,
after the assurance of the Prime Min-
ister, the Government is not able to
accede to this demand, the Gowvern-
ment alone will be responsible for all
that will happen in Andhra Pradesh.
Therefore, I would once again request
Government to consider all these
things and take an early decision on
the erection of the fifth steel plant.

Shri Daji: Mr, Deputy-Speaker, we
are discussing one of the most impor-
tant subjects, the basic industry of
iron and steel, on which will depend
the fate of the entire gronomic deve-
lopment of the couniry in the years
to come. As we are discussing it, I
am reminded of the discussions held
during the Second Five Year Plan.
Even then, I remember, certain pro-
phets of dismal gloom and certain
advocates of the private sector thought
that our steel target was too high and
we could do with a lower steel target,
However, they could not have their
way then, And, once again, faced with
the Fourth Five Year Plan, we are
witnessing a similar attempt, of the
same pattern. A temporary sluggish-
ness of the steel demand is being shown
up by the argument tha{ we do not
want more steel plants. Bokaro is
being attacked and the whole target
is sought to be scuttled. I am glad
the hon. Minister while replying to
one of the questions categorically said
that the sluggishness of the demand is
a temporary phenomenon and steel
would be and has got 1o be the sheet-
anchor of any industrial development.
After all, by industrial development
we mean and we desire an indepen-
dent industrial development. No
country can be independent industrial-
ly and economically if it has to de-
pend upon imports of basic materials
like steel, Therefore; I wish the
Minister well and wish the best in his
efforts to get an increased steel target.
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Though I am not so optimistic as he
has been thinking loudly in terms of
four or five steel plants,—that may be
a long-term project—steel must get the
necessary priority in our planning;
there are no two opinions about it.

But the point is, how do we set
about getting it? Partly, the criticism
about high cost in Bokaro is misplac-
ed, because it is for the first time that
in Bokaro we are essaying into new
realms, of relying upon our own indus-
trial machinery for building such im-
portant proje:ts as steel plants. In
fact, it should make us proud as
Indians. Now we are reaping the
fruits of hard toils in the Second and
Third Five Year Plans where we are
able to think in terms of manufactur-
ing a big chunk of machinery required
for the Bokaro steel plant. And, when
the Ranchi complex goes into full pro-
duetion, we will be able to produce
one steel plant every year from that
complex of our own.

Now, initially in the beginning of
production, the cost of production of
Indian material is slightly high, and
that is one reason why in Bokarg it is
high. But I do feel, apart from this
reason also, the estimates of Bokaro
should be re-examined, and I think
there are fields where we can make
economies and the cost in Bokaro can
be brought down so that the steel pro-
duced in Bokaro is made available
cheap to the people of our country.

But, when we are discussing this, I
must say that the Hindustan Steel
Limited, as it exists today, does not
shoulder the responsibility of Bokaro.
I am saying that Bokaro itself is pat-
terned on Hindustan Steel Limited.
Hindustan Steel Limited is like Auge-
an's stable and it will require a Her-
culean effort on the part of the Minis-
ter if he has got to clean that stable.
I know the Minister is lean but he has
a stout heart, and in the modern age
it is the brain that counts and not
the bran. I need not go into the de-
tails of the whole thing because the
report of the Committee on Public
Undertakings is already there, If I
had the time at my disposal I could
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have analysed the whole thing. The ¢tor. Now it has been discovered.

most important issue is, we have not
yet been able to settle the pattern of
Hindustan Steel Limited. We have
not yet decided as to on what pattern
we would like to have Hindustan Steel
Limited. Unless you are able to settle
the pattern, you cannot improve the
working of Hindustan Steel Limited.

I cannot leave the matier at that,
because there are certain glaring
things which must be brought to the
notice of the House and pla.ed before
the country. In these cases, responsi-
bility will have to be fixed and punish-
ment given. For example, it was
astonishing to us to know that the
loss in raw materials alone, in one
plant, in Durgapur alone, amounted to
Rs, 1 crore annually and this has
been going on, The other day, Hindus.-
tan Steel Limited, not the person con-
cerned, the person responsible in the
Secretariat, has been able to stop it.
Not only that, we found and we were
constrained to remark in our report
that most of these is deliberate and in
league with the contractors. If g
plant loses Rs. 1 crore in raw mate-
rials, how can that plani make any
profit. When we start fixing respon-
sibility, it seems no one is responsible,

After all, in the language of Gita,
everything is the work of God—
Brahma maya—and everything dis-

solves in that. When you examine a
Secretary or a responsible ofticer, he
ultimately lands us into the mysticism
of maya and no one seems to be res-
ponsible excepting the Almighty God.

An hon, Member:  When did you
read Gita?

Shri Daji: 1 read it in jail, thanks
to our Government,

The Minister of Iron and Steel (Shri
T. N. Singh): A good thing for you.

Shri Daji: Certainly, it is a good
thing. Today I am disclosing ano-
ther thing. In  Bhilai, iron gre to
the tune of 1,20,000 tons has been
over-written, given to the contractors
at the rate of Rs 850 or something
like. Something like Rs. 10 lakhs have
bee given as a present to the contra-

After all, it has got to be discovered
specially where it is a question of the
basic raw material. I understand the
books are being changed. If the Min-
ister can do it, he should go and see
the books Immediately, otherwise
he will lose the books also. Rs 10
lakhs has been presented to the con-
tractors. The contractor alone canno®
be responsible unless the highest
officers are also in support of this, It
is this kind of pillage of the public
sector by pettifogging officials, who
have no love for socialism or public
sector, that is responsible for blacken-
ing the name of public sector. Unless
we are able to strongly put it down,
we shall be only playing into the
hands of Swatantrites who are ideolo-
gically opposed to socialism. If you
really want to build up socialism, you
must build it efficiently and effective-
ly; otherwise we are not going to make
any headway.

Dr, M. S, Aney (Nagpur): What
about the Vigilance Commission?

Shri Daji: Il 1s slumbering under
the police guard posted at the gate.

15 hrs.

That is not all. There are so many
aspects of the problem which blare us
at the face. For example, take a
simple matter. What should be  the
price of gas from DVC to the Durga-
pur plant? It has been under negotia-
tion sin:e 1958, Both are public sec-
tor undertakings, both are under the
Government of India, Since 1958 letters
have been exchanged between DVC
and the Durgapur steel plant and yet
the price of gas has not been fixed for
the last eight ycars. Though under
the same Government, the two under-
takings are yet to settle it.

Shri T. N. Singh: Gas or electricity?

Shri Daji: Gas. Not only that. Rs,
85 lakhs have been lost by the Durga-
pur plant, Rs, 35 lakhs have been Jost
because something is fishy and the
gas is not likely to be fully utilized
as expected. I am giving you only
handpicked cases. We have examined
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all the plants in the Committee, I am
Eiving you the most glaring examples,
how the bureaucratic functioning of
our public undertakings is simply
strangulating the public undertakings
and stabbing them in the back.

Then I come tn another point. Durgg
Pur is being expanded. Before we
give thought to expansion, should we
not examine how Durgapur is faring?
Durgapur is an example of bad plan-
ning, bad execution and indifferent
functioning of the contractors who
built the plant, There are importani
lacunae in the contract, In the con-
tract we never gave the "“go clear” to
the contractor, atter seeing the work
done. The contractor said that the
work is completed and the plant is
ready and a certificate was given that
everything is all right and we gave
the money. Now what do we find?
The most paying department in Durga-
pur is the axle wheel plant, That
most paying department, the axle
wheel plant, is working up to 57 per
cent of the rated capacity. As long as
the axle wheel plant works to 57 per
cent of the rated capacity, Durgapur
can never run at a profit. The contra-
ctor has gone away, saying everything
is clear and no responsibility is now
attached to him because the guarantee
is only for six months. Within six
months even production did not start.
We are thinking of piving the expan-
sion work of Durgapur to the same
contractor without proper glmrantt?es.
That will mean that the expansion
programme wil] not be fulfilled.

Not only that. I want to say that if
‘Bokaro can be built by Indian talent,
‘Indian skill, depending on Indian men,
why should we give Durgapur as a
turnkey contract to an English firm.
Initially, it was different; we had no
experience in the line. Now, with the
Ranchi complex at our disposal, we
can build our own plants and carry out
expansion work. We need import only
such items which we cannot build
here? Why should we give a turmn-
key contract to a foreign firm? These
turnkey contracts in all future steel
plant contracts should be put g stop to.
I expect the Minister in the course of
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his reply to give an effective assur-
ance that he will see to it that he is
able to earry forward effectively this
policy.

Now, a few words about the general
policies of the steel plants, During
our examination in the Estimates
Committee we found that a gentleman.
very fortunate—I think all the twelve
stars must have conspired at his luck
—because within twelve months he
rose from a salary of Rs. 150 to a salary
of four ﬁg'ures-—-prmnnthn. promotion
promotion. And the Committee found
no valid explanation for this. It must
be a miraculously bright man for with-

in one year he got such rapid
promotions, There is certainly
something fishy and everything
is  not fair in the Kingdom

of Denmark. Therefore, I think it is
time the Government examined seri-
ously the recommendations of the
32nd Report of the Estimates Commit-
tee, given years back, on which the
Government is sleeping, the officials
are deliberately sleeping. What is the
recommendation of the Estimates
Committee? That a Personnel Commis-
sion on Public Sector Undertakings
should be set up on the lines of the
Public Service Commission so that the
recruitment policy can be rationalised.
I know that this suggestion is unpala-
table to the officers, who want to make
the publie sector undertakings a happy
hunting ground for their nephews,
nieces, in-laws and all soris of rela-
tives; everyone who passes out or does
not pass out if they arp their relations,
¢in join these public sector under-
takings and get promotions and double
promotions, We, as Parliament, has
got a right to go into these things. T
do not know why Government has not
taken action on the 32nd Report of the
Estimates Committee, which has gone
into this matter and given its report
years ago. Government has not given
any explanation, either to the Commit.-
tee or to the House for the non-imple-
mentation of those recommend tions
all these years. If a Committee of
the House is treated with contem;¢ by
Government, I think we in the House
are entitled to go into the reasons and
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ask for an explanation from the Gow-

ernment.

Coming to foreign investment we
are not against foreign investment.
But we are certainly againsi private
foreign investors, who are trying to
get a hold in our economy. Apart from
the economic consequence of private
foreign investment dictating or con-
trolling the economy of our country
the very method of their functioning
seems to be obnoxious. Here I would
like to draw the attention of the House
to a book written by a German
called German Rourkela. 1t is a book
written in German by a German who
headed the German Social Centre at
Rourkela. There was one copy of
that book in German available in New
Delhi and I got it translated by a
friend of mine which makes interest-

ing reading. He says in that book
that most of the Germans came to
India without thelr wives. I do not

know why they did not bring their
wives, They were welcome to do so.
I do not know whether the Govern-
ment stopped them from bringing their
wives. Anyhow, having come here
without their wives, they wanted some
wives. So, they started having affairs
with their ayas and maids, The book
says all this. After all, they have
come here without their wives!
After some time, they started exchang-
ing their ayas. The book mentions
. all this. They used to get drunk so
much that once they broke the entire
furniture of the German Social Cen-
tre. Not content with that, they
marched to the Indian Centre nearby
and broke the furniture there also.
The Director got alarmed, called them
and told them: you can get drunk and
do anything in the German Centre but
you cannot go to the Indian Centre
for destroying the furniture. Then he
installed steel furniture which cannot
be broken by the drunkards. Perhaps,
this did not satisfy them, So, the
Director put a barbed-wire fencing
round the German club so that they
will not go out. As the Germans were
not satisfied, they imported about two
dozen girls from Calcutta. Then the
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Germans said: you have imported only
24 girls whereas we are so_many. So,
what to do? A regular order book
was opened, saying on 12th such
and such girl was with such and such
man, on 13th such and such girl was
with so and so. All this is mentioned
in that book called Rourkelu German.
It is written by a man who headed
the German Centre in India.

Did they come here to import this
dirty morality into this eountry? By
talking of development of this coun-
try, they have imported this  dirty
western morality into this country.
After having done all these things,
after having abused our hospitality in
the name of helping us industrialise,
they had the temerity and gumption
to write this in a book, the forward of
which was written by an outstanding
writer of German literature of the
present time, Of course, the book is
presented in a different way. The
book is critical of the conduct of Ger-
mans while in India.

It all this went on in Rourkela, how
is it that the Indian authorities did not
stop it. That is what I want to know.
How is it that thev left the Germans
to do whatever they like? A German
who lived in Rourkela and saw these
things goes back to Germany and
writes a book about it and it is from
that book that we come to know of
this dirty drama that was going on in
Rourkela, Are we going to  continue
all these things? Should we not put
a stop to all this? If they still try
to indulge in these things, we may
continue to be semi-starved, we
may conlinue to be half-starved but
we will decline that capital which
brings with it a bad name also to our
country and make us a leughing
stock in the world. We do not want
this culture to be imported info our
country.

Two words more and I am done.
There are two things which require
immediate attention of the Minister,
‘and 1 expect him to take a firm step,
because I know that he is at least an
exponent of Socialism. How far he
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would prove to be a follower of Soci-
alism is a matter to be tested. One
of the two things that would require
immediate attention and policy deci-
siop, is this. The World Bank has
started pressurising from fertilizer to
iron. They want us to de-control all
varieties of iron. I want to know
Government's policy on de-control. Se-
condly, what is going to be Govern-
ment's policy on prices? Because, the
prices of iron and steel are going to
enter into every industry and are
likely to raise cost everywhere.

Here I would like to say one thing.
We are doirg a great injustice to our
public sector undertakings. At the
time at my disposal I do not think I
would be able to cover even one-tenth
of my brief. We are doing a great
injustice to our public sector enter-
prises. The accounts of Bhilai show
a marginal loss. But it does not reflect
the working of Bhilai plant, nor does
it contribute to the national cause.
Why? Because, when the Tatas
refused to make pig iron, when Bird,
and Company refused to make pig
iror, we asked our public seclor under-
taking at Bhilai to keep a certain
quantity of production to pig iron to
be given to the other foundries, It is
a national necessity. Pig iron is che-
aper than, steel and the margin of pro-
fit in pig iron is lower than that in
steel; therefore, Bhilai will show a
loss.

Therefore, when such directions are
given by the Government—the Gov-
ernment is entitled to give directions;
I do not say, they are not—the balance
sheet must show that for a national
reason the public undertakings had to
undertake this national duty and,
therefore, the results are not there; or,
it would be better if a new accounting
system is arranged. The Government
can arrange for some paper subsidy or
some other subsidy or write off the
loans to these undertakings, so that
the undertaking is able to reflect its
real contribution to the nation in the
balance sheet and Shri Masani is not
#ble to pick up the balance sheet and
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say that Bhilai is losing, Durgapur is
losing, Rourkela is losing.

Shri Ram Sewak Yadav (Bara-
banki): Mismanagement is glso there.

Shri Daji: I have already spoken of
mismanagement to the tune of Rs. 1
crore in one plant alone. But this
matter also has to be taken yp.

A price rise all along the line is
going to benefit only the private sec-
tor. It benefits the private sector
more than the public sector because
the private sector has got old written
down blocks and their production costs
are not so heavy. Therefore, a cost
study is required and after a cost
study Government should have a
more dynamic approach to the whole
cost structure in the private scctor as
well as in the public sector.

For example, we find that most of
the heavy investment is incurred on
the construction of houses. The Gov-
ernment of Irdia gives subsidies and
loans to the private employers for
building houses for their employees,
Why can we not separate this capital
expenditure on workers' housing from
the other capital expenditure so that
the cost of the end-product does not
get inflated? There are 50 many ques-
tions of economics of the public under-
takings thal require a re-examination,
but that cannot be dore as long as you
leave these matters merely to ICS
officers who have np faith, no dynam-
ism, either in public undertakings or in
the public sector. Therefore g com-
pletely fresh outlook is required. 1
think, the time has come when our old
stumblirgs and fumblings are over.
We can no longer claim what we used
to do in the old days, namely, that the
public sector is new and inexperienced.
The original mistakes, whatever be the
reasons, canrot be forgiven now be-
cause we have matured and we have
had sufficient experience. We can
learn from that experience and only if
we mean to learn, from that experience
and correct those mistakes, then anly
we can go forward.

Shri T. Subramanyam (Bellary):
Mr. Deputy Speaker, Sir, the produc-
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tion of iron and steel constitutes a
very important and a significant base
for our industrial development which
has got am impact on the production
in the agricultural sector also. In
1966 the availability of steel was 5.6
million tonnes; out of this, the indige-
nous production amounted to 4.5 mil-
lion tonnes and we imported about 1.1
million tormes. The availability of pig
iron was 1.2 million tonnes. A general
policy of decontrol was implemented,

In this context I would like to urge
upon the Government to keep a watch-
ful eye with regard to distribution
particularly for the small-scale and
village industries. I heard that pig iron
and steel were not available for certain
small-scale industries but some others
who had quotas and allotments did
not spend it properly. Therefore 1
woulgd like the Government to have a
policy of follow-up with regard to
distribution.

Distribution is generally done by
tate Governments; the Central Gov-
ernment merely allots it to the State
Governments on a broad-based policy,
but actually the quotas and allotments
are made by the State Governments.
Still, they must have some way of
keeping a check with regard to distri-
bution,

In 1965 we imported about Rs. 72
crores worth of steel and it is gratify-
ing in a very small way to know that
we exported about Rs. 11 crores worth
of steel. Imports were canalised
through the Minerals and Metals Tra-
ding Corporation.

The Hindustan Steel Limited, again
it is gratifying in a very small measure
to note, made a surplus of about Rs.2
crores. This surplus could have been
higher but for the fact that the loss
sustained by the fertilisers of Rour-
kela had also to be included and ac-
counted for. Therefore, this surplus
had been brought down.

Among the activities of Hindustan
Steel Timited were the operation of
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the steel plants and the coal washeries
at Dugda, Patherdi and other places,
and setting up of special alloy steels
plant at Durgapur and the expansion
of Rourkela to 1.8 million tonnes, of
Bhilai to 2.5 million tonnes and of
Durgapur to 1.6 million tonnes. These
expansion schemes are expected to be
completed during this year or by the
middle of next year.

The number of foreign experts also
is being reduced, but again some more
are being brought in for commission-
ing and maintaning the expansion
units. The fourth blast furnace at
Durgapur was expected to go into ope-
ration by the end of March 1966 and 1
would like the Minister of Iron and
Steel to let us know whether this
fourth-blast furnance has actually gone
into operation.

During the Fourth Plan period the
capacily of the Durgapur plant is ex-
pected 1o be expanded to 3.4 million
tonnes. The project report is under
examination. The Bhilai stee] plant
expansion is also expecled to be com-
pleled by the middle of 1966 and fur-
ther cxpansion beyond 2.5 million
tonnes is also to be taken up in two
phases, the first phase for coke and
iron making facilities and the second
phase for steel making facilities.

It is gratifying to a limited extent
to know that the Heavy Enginecring
Corporation at Ranchi is expected to
provide 43 per cent of ithe egquipment
and 65 per, cent of the structurals. 1
would like to know whether this pro-
gress is being kept up and when our
country is going to possess g self
generating and self-sustaining &co-
nomy.

Dr. M. 8. Aney: In what year? year?

Shri T. Subramanyam: That is what
I am asking. From the stage of
designing up to the stage when we are
able to run and maintain the factories
with our technicians and personnel as
also providing our own capital—we
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may get a little from abroad—when
we are likely to achieve that stage of
self-sustenance, I would like to know
from the hon. Minister,

The total demand of alloy steel du-
ring the Fourth Plan is expected to be
500,000 tonnes and the capacity for
570,000 tonnes has been licensed. It
is also good to know that indigenous
capacity (o produce ferro alloys, very
necessary for special steels, is also
being created.

In the Central Engineering and De-
sign Bureau at Ranchi we have got
very good engineers, brilliant young
people, technicians, graduate engineers
—about 370 were recruited in 1965—
operators and arlisans—587 people
were recruited—and apprentice ac-
countants—about 28 were recruited. I
would like that this Central Engineer-
ing and Design Bureau should be
developed intp a first-class design
bureau so that our engineers, techni-
cians and scientists, from the outset are
provided with every opportunity and
turn out into first-class people to help
in our industrial development.

The Bokaro steel project report pro-
vides for the establishment of g plant
with a capacity of 4 million, tonnes
stee] ingots per annum; to begin with
L7 million tonnes in the first stage.
At this stage I will make a reference
to the Mysore Iron and Steel Limited
at Bhadravati. All units of expan-
sion—1 lakh tonnesg capacity of mild
steel—have been commissioned and full
capacity is expected to be reached du-
ring this year; that is, 1966-67. The
production facilities will be converted
to produce special and alloy tool steel
of 106,000 tonnes ingots. And this
will be 77,000 tonnes of finished pro-
ducts. I hope it will be completed in
a couple of years; that is the pro-
gramme desigred at present. At-
tempts to make special steel with the
present equipment itself are also going
on. 1 hope these attempts will meet
with success and in a good degree.
At the same time it is also heartening
to learn that, to correct the iron im-
balance, Government have approved
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a scheme of substantial expansion of
pig iron production raising the figures
at Bhadravati by 120,000 tonnes per
annum.

With regard to the future, I shall
make a reference here. The proposed
target under the Fourth Plan is 165
million tonnes of steel ingots, 4.3
million tonnes of foundry grade pig
iron and 0.5 million tonnes of special
alloy steel. These were the original
targets that had been fixed und these
targets, I learn, are now under review.
Therefore, there may be slight alter-
ations in this respect. This expan-
sion is sought to be achieved by the
expansion of the present uniis and by
having this Bokaro and the fifth steel
plant somewhere. Here I may say
that there is a lot of controversy over
the establishment of the fifth steel
plant, i.e., where it should be started.
The British-American Consortium was
appointed to go into this matter; they
went intp the matter in detail and
they have recommended that Goa-
Hospet, Neiveli-Salem and Bhiladila-
Visakhapatnam areas would be suit-
able. The report of the British Ame-
rican Consortium is under the consi-
deration of the Government. In this
contex I would plead that Hospet is the
best place suited for this purpose for
many reasons. Iron ore of the most
precious variety, and of nearly 2.000
million tonnes, is available here, As the
Russian experts have opined, there is
no doubt that the iron ore of this place
is the most precious variety in the
whole world; electricity in adequate
and satisfactory bulk is also available
from Sharavati—and also Kalinadhi
project which will also be taken up;
even the present Sharavati project
will be able to provide sufficient elec-
tricity for this purpose. We want
non-saline water. In other plaees,
they have to bring water from hund-
reds of miles because this is very ne-
cessary for a steel plant; here, in Hos-
pect, it is available on the spot itself;
we have got the Tungabhadra project
reservoir which has got non-saline
water and of excellent quality, Land
is also available. Limestone is avail-
able in the mneighbouring district of
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Bijapur in Mysore State itself and
Tadpatri, in a neighbouring district of
Anantapur, Andhra Pradesh, Also
Hospet has a special claim in addition
to all these factors. As we all know,
we have got very hostile neighbours
and there is no mincing of matters in
this connection. Pakistan and China
are very hostile to us and they would
like to take any opportunity to under-
mine our industrial development. So
from a strategic, military and Defence
point of view, Hospet being in the
centre and having all the facilities,
provides an excellent extra reason for
the stariing of a steel plant there.

For purposes of distribution, all the
plants are now in Bengal-Bihar belt
and some are in Orissa. For the
= +uth, to provide facilities for expan-

i of industries and also in the agri-
cultural sector, a steel plant here is
absolutely necessary and for purposes
of distribution, Hospet will be wvery

" suitable because it is centrally located
and it is served by both metre as well
as broad gauge systems; both the sys-
tems arc there; there is a metre gauge

" ling from Guntakal to Hubli; an ad-
ditional broad gauge system is also
there from Hospet to Guntakal from
there, all the ports can be reached—
Madras, Bombay and other coastal and
inland towns.

I would like to ask the Minister of
Iron & Steel one question with regard
to fixing the cost of production. How
is it that Japan, which imporls raw
tnaterial like coal, iron ore and all
those things, is able to produce iron
and steel which are sold in European
markets at much cheaper rates. Of
course I can unrdersiand that the out-
put of work per capite in our country
is not as large as in Japan; they put
. in more solid work in eight hours;
that is true; and they may also have
the additional advantage of having
modernised and rationalised machines
and plants. But we should also keep
in mind the fact that we are also
starting new plants and new factories;
our iron gre is the most precious vari-
ety in the whole world; we have also
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coal to some extent. In gpite of all
these, how is it that iron and steel
are produced here at a costlier rate
than in other countries? I would like
the Ministry to devote their special at-
tention to this. I heard that the pre-
vious Minister, Mr. Sanjiva Reddy,
had appointed an expert committee te
go into this matter. I do not know
what has happened to that. We would
be very grateful to the Government
if they could give us the benefit of the
results of this investigation

Shri A. V, Raghavan: We are dis-
cussing the working of an important
Ministry of the Government of India.
In the rapid development of industries
in this country, the Hindustan Steel
Limited plays a vital role. Consider-
ing the consumption of steel in this
couniry, our country is still wvery
backward. The Committee on Pub-
lic Undertakings have gone into the
working of the three steel mills in this
country and have placed before us
their report. In the mattey of
management, we find very many defi-
ciencies. In the matter of capital out-
lay, the Hindustan Steel has got the
maximum capital investment, but un-
fortunately the Ministry has not takem
any interest in supervising the work-
ing of the three stcel mills. We are
tolg that, in the past 12 years, the
Hindustan Steel Limited had six
Chairmen and at this rate, a Chairmag
works there only for a period of twe
years. By the time he learns the
working of the project, he is irans-
ferred so much so that the person whe
is working as the Chairman of the
Hinduslan Steel Limiled has not been
able to exercise any effective conirol
We are told thal even in the case of
directors, there have been at least hum-
dred directors in the course of the last
12 ycars. The attendance in the meet-
ings of the Board of Directors has alse
been less than 50 per cent. Therefore, I
would request the Minister to look inte
the matter personally and see that the
directors who have not been taking
any personal interest are transferred
and only those persons who are capa-
ble of looking after the affairs of This
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undertaking are retained. [ invite the
attention of the Minister to the 28th
Report of the Committee on Public
Undertakings which deals wth this
matter, op pages 2 tg 14, this matter
has been dealt with in- great detail
and, therefore, I do not want 10 go
into the matter in detatil.

Then I come to the Bhilai steel plant.
The Committee on Public Undertakings
has gone into the working of the Steel
Plants and found out several deficien-
cies. In the matter of expansion of
Steel Plants also there have been in-
ordinate delays. In the operation of
the Steel Plants alsp there have been
several bottlenecks. I understand from
the Report of the Committee on Pub-
lic Undertakings that the working of
the diesel Jlocomolives engaged for
transporting the iron ore is found to
be very unsatisfactory. On pages 37-38
o the Report it is mentioned that
these locomotives imported from Rus-
sia have been found to be deficient to
work the trains. A huge amount is
alsp spent on gpares. The mainten-
ance cost of these locomotives is also
extremely high—Rs. 80,000 per annum,
as compared to Rs. 13,000 for other
locomotives obtained from other places.
Considering the public investment in
these projects in our country, the
Directors and the Chairman of the
Hindustan Steel should see to it that
the public money is not wasted in this
manner.

We find also that a large amount of
foreign exchange has been wasted by
having huge stocks of spares. At the
time when we are experiencing serious
difficulties in the matter of forcign ex-
ehange, crores and crores of rupees
worth of spare parts are lying idle in
eur Steel Plants, which means that we
have wasted quite a considerable
amount of foreien exchange in buying
these spare parts.

We find that in the matter of medi-
#al stores, again, a large amount has
been wasted. On page 38 of the Re-
port of the Committee on Publie
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Undertakings, we find what is stated
below: :

The Committee found that the
stock of medical stores on 31-3-
1965 was Rs. 10: 61 lakhs as against
the consumption of Rs.14:32 lakhs
during 1964-65. The Committee
found that 41,750 injuction vials
of Streptodicin valued at Rs. 25,632
had become time-barred and unfit
for use, The General Manager of
the Plant admitted that this had
happened due to human error.

I would not like to read all their con=-
clusions. But I would like to bring to
the notice of the hon. Minister that
public funds are being wasted in this
manner by our public undertakings
and the persons in charge of these
undertakings are not supervising the
working in the manner expected of a
prudent man. I am myself a cham-
pion of public undertakings, but | am
sorry to say that the working of our
public undertakings is far from satis-
factory. In the management of these
undertakings there is room for im-
provement.

I want to bring to the notice of the
hon. Minister that a large number of
workers are being discharged in the
Bhilai Steel Plant. The previous Mi-
nister, Mr. Subramaniam, had given
an undertaking that these technical
workers would be employed in Bokare
and other places. He also
gave an undertaking that a national
pool of technical workers will be
formed and these workers will be
absorbed in the future plants. But
a large number of them are being
retrenched. These are persons whe
have acquired wvaluable technical
knowledge and their services will be
of great use in Bokaro and other pro-
jects, which the Hindustan Steel is
contemplating to establish in this
eountry. I would request the hon
Minister to personally look into this
matter and see that these workers re-
trenched from the Bhilai Steel Plamt
are provided with employment in the
Bokaro Steel Project because durimg



13198 D.G, (1966-67)

[Shri A. V. Raghavan])

the past 12 years they have acquired
valuable technical knowledge and they
will be of great yse in developing
other steel projects, With these few
words I conclude.

The Deputy Minister in the Ministry
of Iron and Steel (5hri P. C. Sethl):
I am thankful to you, Sir, for hav-
ing given me this opportunity to in-
tervene in the debate regarding the
Ministry of Iron and Steel. 1 would
touch upon some of the points men=
tioned by the hon. Members while
the main points dealing with the
matters of policy, Bokaro Steel Plant
and other important subjects will be
taken up by the hon. Minister dur-
ing the course of his reply.

15.38 hrs.

[Surx SHam Lar Sarar in the Chair)

To start with, Shri Buta Singh
made a reference by saying that the
iron and steel industry in India has
not fared well. This is quite con-
trary to the facts. In the year 1948
the total steel production in India
was 1'26 million tonnes. It was in
the year 1949 that the Government of
India started thinking about planning
steel industry in India in the public
sector. In spite of this planning and
also the Special Consultants from ad-
vanced countries, the total steel pro-
duction in India was only 1-26 million
tonnes till the year 1957. But during
this period, 1957 to 1966, the steel
industry has advanced considerably
and now we have 6 million tonnes of
established capacity in the country.
The expansion programme of the three
public-sector steel plants is progress-
ing satisfactorily. It is true that some
delay has occurred in the expansion
programme in some of the public-
sector steel plants and there may be
a delay of 6, 8 months in the achieve-
ment of the targets fixed for the Third
Five Year Plan. But we would be
able to achieve about 8'9 million
tonnes of established capacity of steel

APRIL 28, 1968

D.G. (1868-0T) 13154

mgots very shortly. Lookinz at the
figure of 1:28 million tonnes of steel
production in the year 1957 and the
figure of 8°'9 million tonnes of steel
production which we will be able to
achieve either by the end of 19668 or
somewhere in the beginning of 1967,
it is a very good success of our steel
industry.

As far as distribution of iron and
steel is concerned, Mr. Daji raised a
point about control and de-control and
also a reference was made to the re-
port of the World Bank. As far as
control and de-control is concerned,
it has never been a dogma with ‘us
that we should either control it for
the sake of control or we should de-
control it for the sake of de-control.
After studying this question, a Com-
mittee was appointed by the Govern-
ment which was known as Raj Com=-
mitiee to consider the entire system
of control of iron and steel. Whatever
decisions were taken by the Govern-
ment with regard to de-control, they
were based on the recommendations
of the Raj Committee. After careful
consideration of the Report of the
Raj Committee, the Government had
decided to de-control all items ex-
cepting pig iron, billets and flat pro-
ducts. Later on, after careful con-
sideration the Government also de-
cided to de-control pig iron and many
other items. We have now withdrawn
the price and distribution control on
imported tools, alloy and special steel.
Similarly the price control on tinplate
including waste has been withdrawn.
Price angd distribution control has been
withdrawn in the case of Hoops
(cotton, jute and coir), Price” and
distribution control has been relaxed
for tin bars. Distribution control has
been removed for hot rolled black
plain sheets, 10—14 gauges in straight
lengths. Distribution control has also
been removed for hot rolled wide
strips of 10—I14 gauges and untested
skelp and strips upto 312 mm. Nearly
about T0% to B0% of the total steel
production items has been de-con-
trolled and whatever items have been
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de-controlled they are all doing
fairly well as far as the market is
concerned, The Government is watch-
ing the situation and if the circum-
stances warrant we will not hesitate
to take the necessary steps. As far
83 our experience goes, all the de-
controlled items arg doing fairly well
so far as market conditions are con-
cerned.

Mr. Chairman: What about
availability in the market?

their

Shri P. C, Sethi: All the de-con-
trolled items are doing fairly well,
except that there are scarcity condi-
tions with regard to some items some-
times either in Madras or in Bombay.
According to the demand, the price
may fluctuate. Generally, the avail-
ability of de-controlled items is fairly
well maintained in the market,

It is true that there is a glut in the
steel mills particularly in items like
fish plates, sleepers and rails and a
mention has been made by Shri Buta
Singh about this in his speech. The
demand for these was mainly from
the Railways. The Railways have
imposed a heavy cut on their budget
for the current year and there is con-
sequently less demand for these items.
The annual capscity of the Durgapur
fish-plate mill is 11,000 tonnes on a
three shift basis. The original re-
quirements of thg Railways in 1964-
65 were estimated to be 18,000 tonnes,
but in 1966-67 they were estimated
to be only 2,000 tonnes. This shows
that the demand for this from the
Railways has considerably diminished.
This goes to show that the railways’
demand has considerably diminished
ag far as fish-plates are concerned.

Similarly, the estimated production
of sleepers was about 85,000 tonnes,
and in 1965-66 the railways took only
57,000 tonnes, and in 1966-67 they are
likely to take still less. The produc-
tion of rails similarly in the Bhilai
steel plant is 3,25,000 tonnes, and the
demand from the railways is likely to
go down to about 250,000 tonnes.
That is why efforts are now belng
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made to expori these rails and the
surplus capm:ity of iron and steel.

There is a shortage of certain flat’
items including corrugated sheets. As
far as corrugated sheets are concern-
ed, the position is that zine availabi-
lity is very scarce, and, therefore, the
production of corrugated sheets has
gone down considerably, and apart
from that, we have to meet the re-
quirements of the Defence Depart-
ment, and that is why in regard to the
availability of the corrugated sheets
and certain flat items in the steel pro-
duction there is shortage, and that is
why in thesc items the control is
steel being maintained.

As far as pig iron is concerned, al-
though no hon. Member has raised any
point about it, T would like to men-
tion that the position in regard to pig
iron is fairly good, and now we are in
a position to think about the export of
pig iron also to some extent.

Shri Daji: Is it a fact that the
private industries have refused to give
us any Ppig iron?

Shri P. C, Sethi: No. This is not
a fact. The private steel works are
giving whatever pig iron was expect-
ed from them. Besides, as far as the
Indian Iron and Steel Works are
concerned, most of their pig iron is
consumed by their own Kulti foundry,
but whatever was flxed by the Steel
Ministry is being made available by
them,

Bhri Daji: What was the quantity
fixed for Indian Irons, what was the
quantity fixed for Tatas, and what was
the quantity fixed for Bhilai?

Shri P. C. Sethi: I do not have the
figures readily available with me. But
this is not correct that they had re-
fused to give us pig iron.

Mr. Chairman: Actually, if the
hon. Deputy Minister had replied a
little later after he had heard some
more speeches, then perhaps these
points might have been made. Let
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him touch thosg points that have been

covered and leave the rest 1o his
senior colleague.

Shri P, C. Sethi: I would only like
to say that the position in regard to
pig iron igs fairly good; and that is
why after decontrol now the position
is quite good in regard to pig iron.

. 1 would not touch the position in
regard to billets and re-rollers, be-
cuuse no hon. Member has touched
that point.

Now, 1 would likg o say a few
words about the ally and steel indus-
try.

Shrl Sonavane (Pandharpur): Even
if no hon. Member has raised that
point, still if the hon, Minister feels
it important, for the information of
the House, he should deal with it.

Mr. Chairman: The hon, Deputy
Minister might carry on with his
speech. Probably he had not heard
what. I had said earlier.

Shri P. C. Sethi: As far as the
alloy steel industry is concerned,
Shri Daji referred to this, that we had
been importing a Jot of sieel into our
country and it would be good if the
country should make efforts to see that
the steel imports are gradually cur-
tailed and we should come to a point
when steel imports would completely
be not required. From this point of
view, it is necessary to develop the
alloy steel industry in our country,
because it is mostly in the flat pro-
ducts and in the alloy steel that we
have been importing. As far as flat
products are concerned, the flat pro-
ducts will come now from Bokaro; as
far as alln_-,- steels are concerned, we
are irying to develop the alloy steel
industry in the private and public
sectors, both.

As far as public sector alloy steel
plants are concerned, we have now
the Durgapur alloy steel plant which
weuld be giving us about 80,000 tonnes
of alloy steel. Similarly, as Shri
T. Subramanyam has said now the
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mild steel expansion programme of
the Bhadravati Steel Works is almost
complete, and all their units have
gone into production, and now the
conversion of this mild steel into alloy
stee] is being taken up and it is hoped
that in spite of all the delays in the
Durgapur Alloy Steel Plant, now the
Durgapur Alloy Steel Plant would be
able to go into full production by
10687; and as far as the Bhadravati
Steel Works are concerned, they
would be able to do so by the end of
1968, From Bhadravati we would be
having about 77,000 tonnes of alloy
steel and from Durgapur we would
be having about 60,000 tonnes of
alloy steel.

It is expected that the demand for
alloy steel during the Fourth Plan
period would be about 5 lakh. tonnes.
It is from that point of view that
besides these public sector plants, we
have licensed quite a few partieg in
the private sector also: about 14 licenc-
es have been given and three letters of
intent have also been given and more
are also under consideration. Besides,
we are also from time to time review-
ing the position in regard to the
development of these private sector
alloy steel planis, and if certain part-
ies are not able to come up to the
expecied point, then their licences are
revoked, and we are taking action im
that direction. Recently, the hon.
Minister had a meeting with all the
licensees of these alloy steel plants,
and the situation and their develop-
ment programme have been reviewed
in that meeting, and effective actiom
is being taken in that direction.

We are also considering the further
expansion of the Durgapur Steel
Plant, Two alternative studies were
made by the Central Engineering and
Design Bureau. Now, the Ministry
is thinking in terms of expanding the
Durgapur Steel Plant to an evem
greater point so that the alloy steel
production may be stepped up during
the Fourth Plan period itself and the
imports be cut It is with
this view +hat the aDoy  widdl
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development programme is being
continued, and we hope that we would
be able to advance quite nicely and
fairly in the Fourth Plan period as far
as the production of alloy steel is
concerned.

As I hag earlier mentioned, you did
not desire me to mention this point,
but I would likg to say . . .

Mr. Chairman: Let there be no mis-
understanding about what I had said.
What I had said was this, A number
of speeches are yet to be made, and it
may be that these things may come up
in those speeches, Ig certain things
have not come up as yet, I suggested
that the Deputy Minister might leave
them to his senior colleague. That was
what I said. The lon. Deputy Minis-
ter may do as he wishes.

8hri P, C. Sethi: I would just men-
tion about the billet rolling position
and then I shall conclude, As far as
the re-rolling industry is concerned,
it is true that the billet supply posi-
tion is not easy, because it is not in
the interest of the many steel works
to sell them, and it is not profitable
to them. But, in spite of this, look-
ang to the demand and requirement of
the country, it was decided that a
@ertain amount of billets by the main
steel works should be given for the
re-rolling industry, and that is being
done. Yet, it is true that a4 lot of
Te-rolling milla have come into ex-
1stence, and there is shortage of billets,
and at the moment they are working
enly to about 30 or 35 per cent of
sheir capacity. But it is also true
shat in spite of clear Government
directives, many of the re-rolling
‘mills are asking for billets. Many of
the re-rolling mills had come into
existence on the clear understanding
#hat they would work on scrap, and
®overnment had made it very clear
#hat they would not be able to give
#hem billets. Now, all these re-rollers
‘who have come on the understanding
shat they would work their mills on
#he available scrap in the market, are
also demanding that billets should be
wipplied to them. '
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In order to review this Government
have appointed a committee, and that
committee is going into this matter
ang assessing the capacity of the mills,
and we are shortly going to receive
the report of that committee, and after
the report has been received, we shall
go through it, and then a decisiom
would be taken on this matter,
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TgT TR & A H W A g
ForRT T gu d | W v gl o fel
gl G AEY ANTAT AT FHAT 7 TR
fadfurd} s Fgfredl & o5 § w| wT
W AW F Tl A w1 dET awiw
T W NEWAE AW 6
TR # Fwr & A § g #
oR & ¥ wiwd far mo § fr o=
AT T JeTEA EIA TT 25980 FHATY
@ o Tifey, e =g T 21881
gy @1 Wl g g
WMERA I wR g !
w1 At W W I ST agt
T w1 i feqfr 1 v g &7 @i
T FOHT w7 WA A § A wyg-
fredi e & 1 3 o s o €,
HTHIT I aTE UH OMET & 1wt 9
e & fom =il e fw
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T @, 99 B Fgh 9X Ghfax Wiy
T T T W femr S g
& Frf w19 T A § 1 & g
& qERT H QTR WL FTCET FY Ay
fomz 3 § 1 WO & FeEw #
wrer e faggar fs agr w1 goffaas
ATETH wran Ty av | g ag Ffaet
¥ |iS-s F7aT 91, TAfAC 39 | fFFw
fear T | @I T OF WEW 9% gFA
TE! AT wUgd 7 WA gFar A1 A
srfest ¥ dfa vt I=ia O =it
TEY 4, AT & 37 F1 AAT 927 | WA
@1 F agh 9T FOE 890 F AFAH
g T 1 O &Y 9N JE 97 agl
9T |15 MW WY F TFEE gET WR
A Tt Ay STE Ry FT FA AT |
¥ & waTar 3T F90T W 577 0F g9t
& F¢ faan war, faq 71 aq1g § we-
T 9z B oEw 1T w0 A
HTFIT A I @107 F1 74 *1 1377 &Y
ar, @ Tg W@ ATAE wA A
w1 WEEEaT 97 ¢ A qow H oagy
grar ff g ow o faRfma &
e # AR Frgfaeei & gara # T3
qfsd % Q%7 & o7 Tl § gHwm
Tram g &1 w7 gz ¢ fr wifatama
oz fazar afve & FroE #8 ar ae
FTEAE | T8 I TA AL FIT
w1 1 4, 99 fF 53 a2 7000 FO7
Y EI AT & | TA R AN H FEIL
ooy FTEErEl # FEem arer fear g,
s 39 * FrE quEATE AW L ) TE
FAAT GT ST AT ¥, T o Froarar
& ® F a1 # % Foer 78 w7 2,
s feafa #Y 787 2@nt 21wt
¥ &% oA, & €Y T W AN 3
wravaTar T am At ¥ fE azi aw
2t ax , gurt fadesi 31 gfwenr s
O & faq arge Fom g W 9w &
arg 39 1 =fE daF ¥ w FrEEl F
q9Er WIE UL FET A4 | A AR
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qAgd w1 AE §, SRl ¥ A
wTe TET #E FwElar T fem wm,
forw ¥ TwFrasa=

Shri Ramg Chandra Mallick (Jaj-
pur): I am thankful to you for giving
me this opportunity to make some
points during this discussion of the
Demands of the Ministry of Iron and
Steel. I congratulate the hon, Min-
igter, Shri T, N. Singh, and the Deputy
Minister, Shri Sethi, and their able
officers, on their work,

It is well known that unless other
country is industrially developed, we
cannot compete with other countries
in the world. Because there is not
sufficieny time, I will confine myself
to my own State of Orissa. It is known
o everyone that Orissa is a back-
ward state and Scheduled Castes and
Scheduled Tribes people of Orissa are
backward, industrially, socially, edu-
cationally and politically. Fortunate-
ly, we have got a stee] plant, Rourkela,
But I want to draw the attention of
the hon, Minister that the people of
Orissa were dreaming and building
castles in the air in thal when the
Rourkela steel plant came into opera-
tion, they would get more benefit,
more employment and more facilities.
But I am sorry that they have been
disappointed; they are not getting any
proper attention and employment.
Even the Adivasis, Stheduled Castes
and Scheduled Tribes people who
have had to leave their homesteads,
even these poor people, have not got
proper employment. Those who are
educated and trained, they also are
not getting proper emp'oyment, So I
would request the hon, Minister to
look into this and sec that the people
of Orissa get more facilities.

Experts of the Ministry and those
who have gone into the guestion and
written about it in the press have
stated there is more scope for estab-
lishing industries there. Orissa is Tull
of rich minerals like mica, manganese
ore, iron ore. She hag also abundant
forest wealth, and water resources
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The Keonjhar, Sundargarh, Dhenka-
nal, Cuttack and Mayurbhanj districts
are full of mineral wealth, There is
a proposa] to establish another steel
plant. Let it be somewhere in Keon-
jhar district or Mayurbhanj district.
Let the facts and figures be gone into.
Paradeep is already developed as a
port. The Talcher coal mines are
there, From Hirakud, electricity will
be available.

Power will also be available from
the thermal station at Talcher. So the
power problem will be solved. Forest
resources are there, As regards land,
there is no difficulty, In Keonjhar,
Mayurbhanj and Sundargarh, thou-
sands of acres of lang are there. This
land can be acquired and the plant
established there. So, land, minerals,
port and electricity are there in
Orissa. So, it is better from the eco-
nomic point of view to establish a
steel plant in Orissa, Some people
may say that there is a stecl plant in
Orissa already at Rourkcla, why an-
other stee] plant? That is not the
point, The point is this, that where
there is availability of raw materials,
where there is possibility, where it is
more economical and suitable, it
should be undertaken. So, I regquest
the hon. Minister, through you, to
give proper attention for another stecl
plant in Keonjhar or Mayurbhanj,
whatever the experts say.

16 hrs,

In Orissa also there is the food pro-
blem, If some hon. Member asked
why I am talking about food on the
Steel Ministry, my reply is this. T live
in a village, T do not live in a town.
I come from a poor family, I have
gone from village to village. I have
seen that there is some shortage also.
but artificial propaganda that there is
no food, no rice, no paddy etc, but I
think some people, some cultivators,
the poor peasants are storing, hoarding
foodgrains, rice and paddy. I enquired
of some of them why they are keep-
ing so many bags of rice and even
some of them keeping about 50 bags
of rice. A cultivator told me that he
was keeping this paddy to purchase
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some cement, some iron rods, corru-
gated sheets etc., to construct a small
house for himself. So, il you supply
the poor people at concessional rates
these things, you will get sufficient
rice, sufficient paddy, sufficient food-
grains from them, The peasants, the
cultivatorg are willing to supply rice,
and this is the time to approach them.

An hon. Member: Is
drought in Orissa?

Shri Rama Chandra Mallick: Cer-
tainly, there is drought in  Orissa.
There is drought in Kalahandi, Sam-
balpur, Bolangir Cuttack. and Ganjam,
districts because there was no rain, but
in Keonjhar, Balasore and Puri districts
there is sufficient rice. 1 want to say,
not quite sufficient but some rice, There
are 30 distriets in Orissa. Seo, if you
supply as I mentioned earlier, you
will get rice, and the people will get

there not

these materials. So, I request the
hon, Minister to consider this.
Paradip is one of the biggest ports

in our country, It has already deve-
loped. I think it will not be more than
100 miles from Keonjhar District. So,
it will be better and economical if the
steel plant is established in Keonjhar
Distriet.  Also, Talcher coal mine is
there, It ig only 25 miles, The popu-
lation of Orissa, according to the
census report of 1961, ig 175 lakhs.
The population of scheduled castes is

about 30 lakhs, and the popu-
lation of the scheduled tribes is
about 42 lakhs; so, the population of

the scheduled castes and scheduled
tribes logether are 72 lakhs. So, un-
less this 'State is industrially develop-
ed, we cannot prosper, we cannot go
ahead. So, I request the Central Gov-
ernment and the hon, Minister through
you to pay special attention to the
State of Orissa, Our State cannot be
compared with West Bengal, Maha-
rashtra or Madras, because this is a
poor, backward State. So, I request
the Minister to give special attention to
the State of Orissa. More funds
should be given as I stated earlier for
this year and more quota of iron rods
and other necessary materials should
be given to Orissa.
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‘shﬂllﬂt.i Sharda Mukerjee (Ratna-
giri): Steel accounts for a capital in-
vestment at present of approximately
a thousand crores, not taking into
account the new Bokaro project and
the Alloy Steel Project,

As the Ministry gives us a report, it
would help to know what is the total
investment in this, We have to look
up the RBI report, the Public Under-
takings report and all sorts of reports
und then work out something. So, 1
would request the Minister to give it
_in this report as to what is the total
investinent in stee] and related things
which his Ministry handles.

Shri Shinkre: This year we should
not grudge. There are so many reports
Eiving ample data,

Shrimati Sharda Mukerjee: In this
report it is not given, So, one has to
consult about half a dozen reports to
be able to total it up. It would help to
know what is the total investment be-
cause this industry is mainly in the
public sector,

I am very glad that under the new
reorganisation of ministries which was
dqne in January 1966, the Ministry
will now deal mainly with the manu-
facture of stee] import ang export of
steel, coal washeries ete. This thing
in itself is so capitalsintensive that to
spread the work over a number of
other activities T do not think would
be so good. and so I am glad to hear
that this Ministry has been reorga-
nised like this,

Tt is a significant fact that the per-
formance of the steel undertakings in
the public sector has mainly been
viewed from the profit angle, Most
speakers who have spoken here today
and people at large and the press
stress upon this particular aspect of
the public sector steel undertakings,
but what is important, I think is to look
at it in an over-all comprehensive
manner ag to what it has contributed
towards the national development.
Therefore, I would say that while it
is incumbent upon the Government
to pursue such policies as would give
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a satisfactory, return on the capital
it is equally tniecessary for us to re-
member the background of the steel
industry, and not only to view it
from the profit angle, What is very
important is to appreciate the fact,
that while it is possible to get the
material and capital investment,
whether domestic or foreign, it is not
s0 easy to pget the human resources.
which are necessary for this industry,
because such human resources must
have adequate training, must have
efficiency, there must be a proper
mobilisation, and there is, of course,
the very important management pro-
blem. Therefore, to say that the per=
formance of the public sector is un-
satisfactory in relation to invested
capital would be really to look at it
only from this one particular angle,

It is maintained that had this in-
dustry been more in the private sec-
topr and not so much in the public
sector, perhaps we would have had
better results, but when in 1853 it
wag first thought that steel produc-
tion must be stepped up in the coun-
try, the decision to put the major part
of it in the public sector was con-
cerned primarily with this, that there
would be certain contingent develop-
menis in our economic and socia' life
if the majority of the steel production
was concentrated in the private sector,
and that in the interest of democracy
one couldg not have a concentration
of this kind in the hands of a few
people, for, as you know, one of the
main postulates of democracy is that
economic power should be diffused
rather than concentrated in the hands
of a few which would give them
control over thousands of people. It
would deny the individual, equality
of opportunity, [ submit therclore
despite the inadequacy of perform-
ance, which I am sure the Ministry
also will admit, the decision to keep
the steel industry mainly in the pub-
lic sector was the right decision. I
come now to the performance side.
What is rather disturbing is the wide
gap between the estimates of produc-
tion and the actual achievement. For
instance, the production target of
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steel was ten million tons in the
Third plan and we find that in 1865~
66 the production was only 45
million tons, The 1866-67 Plan given
to Parliament mentiong that the
steel production during that year is
going to be 12.2 million tons, This
uppears an optimistic figure and
means an acceleration in steel pro-
duction by almost cight million tons.
The Minister should tell us whether
he has any particular plans for a
drastic change in management, in
organisation, in investment, because
without such a change I cannot see
how this accelerated production which
is going to give us about cight million
tons extra in the next year, is going
to be possible, Three years ago Mr.
Subramaniam also mentioned in the
House thatl the ten million tons target
set for the Thiri Plan would be
achieved in the first year of the Fourth
Plan. We are in that yea:r today but
we are no where near achieving it. It
ig generally admitted that our inade-
quate performance on the stesl front,
apart from the agricultural front, is
‘the main reason for the failure of our
plan. Unlike agriculture cannot assign
it to the vagaries of nature. In siee'
production we should have been in o
position not on'y to meet our domestic
requirement but should have been
able to export one million tons of
steel. But we find we are to impori
1.1 million tons. If we had been able
to export one million tons, we would
have haq about Rs 500 crores in
foreign exchange. This is a thing
which the Minister should explain as
to why there is continually this greal
disparity between the estimales which
arp given to us and why a year later
again, the Minister has to come to us
with exnlanations, We have the second
hirhest grade of iron ore in the world;
we have enough coal to last us for the
next fifty vears and we have cheap
labour. We have invested in the pub-
lic sector undertakings something like
Rs. 804 crores that is. 45 per cent of
the total public sector investment.
One could say that we have not got
the other facilities which the other
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countries have, But we have had
financial and technical aid from so
many countries, Germany, Britain
USSR. We seem to have all the neces-
sary things, But when it comes to
production, there is a wide shortfall.
The Hindustan Steel annual report for
1963-64 has shown that there was a
loss of Rs. 47 crores that year and that
the cumulative loss upto March 1904
was something like Rs, 68-4 croves.
Even if you make some allowances, as
the minister has constantly told us, for
higher depreciation costs in operating
than in the older industries; even if
you make concessions for higher costs
for welfare measures on labour and
staff, etc. even when all these things
are taken into account, it is very diffi-
cult to ¢xplain away these mounting
losses. A newspaper article which
I read two months back gives this
figure. That the investment cost per
ton of Hindustan Steel is something
like Rs. 1900 as against Tisco's Rs.
1760 and Indian Iron's Rs, 900. This is
the investment cost per ton, This is
a thing which it is very difficult for
people like us to check; only the
ministry can work it out. Even
making allowanceg for high deprecia-
tion costs, why should they be almost
double the investment costs per ton?
We have large plants and ever larger
plants. It seems to have become a
prestige thing: something like: any-
thing vou can do, I can do better. You
forget that when you have a very large
plant, vou should have a very high
standard of efficiency. The whole
production has to be scheduled and
executed with the utmost accuracy. If
you do not do that, you have all this
heavy capital investment in the
insta'led caparity. There should be
modifications in the pattern of
manacement, marketing, labour
management. etc, I wonder whether it
is a good thing for us to go in for
these very large plants. For instance,
we are going to have this Bokaro
plant costing wus about Rs 1100 or
Rs. 1000 crores. I do not know. What
have we done? We have got five plants
going today, three in the public sector
and two in the private sector, Steel
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manufacture ig not all that difficuit,
200 years ago people were doing it in
small little tin garages. What do we
do? We go hawking these planis from
country to rountry. We want the
plant to be undertuken, from A to Z
by another fellow. In all these five
plants, have we not got th: poopit
who can do th: projret study and can
produce a design wur study the utier
requirements and say: this is what we
have got and this i= what we want lo
import?

Mr, Chairman: The hon.
should conclude,

Member

Shrimati Sharda Mukerjee: The
Americang come; the Russians come or
anybody else comes and says: we
insist that this must be done; other-
wise we are not prepared to come in
This increases your consiruction costs
and leads to other difficulties which
bring about discontent among your
own people. All sorts of problems
come up and T have not much {ime to
go into these details Regarding the
management of these planis, 1 have
to say this. When we look at the
atomic energy plant, it is such a
sophisticated and advanced bit of
technology. There you go and you
find not a single foreign technician.
Why? You had an efficient man; you
had a man who was given the power
to decide by our late Prime Minister.
Jawaharlal Nehru, There. you find
that the plant has made tremendous
headway. People are proud of what
they are doing The first thing is that
your general manager must be a
capable man; he must have the power
and the right to decide; if he does not
deliver the goods, you can sack hini.
In other words, he must be accounta-
ble for his failures, Your plants are
managed by very intelligent men but
they are not business managers; they
are unfortunately people who had been
ICS officers, bureaucrats. They have
their value; they are able men and I
have the highest respect for them. But
they are not the people to manage your
plants. It takes one something like
20 years to understand even a balance
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sheet and know what it means. If
vou have been a bureaucrat, you
cannot interpret a balance sheet easily.
So, a8 1 said, with regard to the
management, you canno{ carry on
like this unless you have the right
tvpe of manag:rs and you give them
the autho.ity 1o decide and to run
their planits in the most efficient
manner.

May 1 read out something which
the Minister's own  officer has
written? 11 may be of some interest
to him.

Mr. Chairman: She may pass it on
to the hon. Minister, She must finish
now. There is no time left.

Shrimatl Sharda Mukerjee: LThis 1s
the extract from what the Economic
adviser of the HSL has said, It refers
to the constant changes of managers
and directors of the Board. He says
that “the shedding of skins in a biolo-
gical and botanical specie is a natural
response to the need for rejuvenation
and is a sign of revitalisation and
health . . ." And so on.
conclude.

Mr. Chairman: Please

Shri Priya Gupta.

Shrimati Sharda Mukerjee: We tind
that the public szclor steel under-
takings, as 1 was gaying, are un-
fortunately bogged down in burcav-
cratic procedures and this brings
about a delay in decisions, and a
position where ability is discounted
and there is no accountability fur
failures. In fact, this accountability
is almost non-existent. Unless the
steel industry is extricated from this
bureaucratic quagmire, unless it can
be extricated from being a political
chess-board it has become, as far as
the location of th> plant, appoint-
ment of personnel and labour-union
management are concerned, I am af-
raid that there can be np increase in
productivity and the social and econo-
mic ends for which this industry was
put in the public sector. the ends
which the Government hed in wind
when they put the industry in the
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public sector, will have been
defeated.

Shri Priya Gupta (Katihar): The
steel industry is a reflection of a

country as to how it has achieved a
place in industrialisation and scienti-
fic advancement. We have seen in

small countries like Sweden and
others, where there is no natural
resource—mostly, they import from

outside—they have produced steel of
a guperior quality and at a cheaper
rate than we can produce in our own
country which is full of natural re-
sources such as iron ore and other
auxiliary and ancillary substances
required for the purpose. Whal is
wrong? Of course, the steel induslry
has gdvanced. We have three public
sector plants. But what about the
villagers? They are still feeling as if
they are living in such g condition as
they lived 20 years back, then there
was no steel industry in the public
sector. What do they understand?
They understand only two or three
simple things: a few corrugated sheets
for their roofing, a few iron rods for
the concreting of the roofing or for
some bridges or culverts or some
small irrigation works. Out of these
corrugated shcets are not avallable;
they come under the controlleq item.
Owing to lack of iron, iron rods for
small irrigation works and bridges
and the like are not available. The
villagers suffer. [ have heard the
junior “colleague of the Steel Minister
telling us that due to want of zinc,
they could not produce corrugated
sheets. 1 expcet that if zine is not
sufficiently available the corrugated
sheets which are called black sheets
—they may be of less durabilily—
will at l:ast satisfy the villagers who
are afraid of fire havoc every year
and loss a lot of money.

The quality of steel for use iIn
Ferro-concrete work today is inferior.
We are having a lot of bridges but
due to the quality of the steel which
i&  inferior, we have cumbrous
structures of the piers and all the
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structural parts of the bridge since
tensile strength of mild steel are
weak.

Shri T. N. Singh: The quality of
Indian steel is as good as any other
steel.

Shri Priva Gupta: I do not mean
the type of steel which is produced
in India is bad. I am mentioning that
type of steel which is required for
concreting works which will be of less
volume. A bridge with a less volumi-
nous structure and pier will bear a
load if the steel is of that special
quality, I do not know the technical
term of that quality of steel, pro-
bably. High Tension Steel. This
quality of steel should be produced
in good quantity in our steel plants.
Why should not the governmont
produce that type of steel?

Coming to the cconomic part of it,
like every enterprise in the public
sector, there is a top hcavy administ-
ration. On the top of the workers,
artisang and tcrhnicians, there is an
administrative - set-up having
nothing tp do except administrative
control. As a result of their arbitrary
discretions, monetary loss is caused.
Of course, on that score we thould
not decry steel plants being in ihe
public sector.

Coming to industrial relations, we
are still suffering from a high-
borrowed bureaucracy inherited as a
matter of course from the Britishers

who created the ICS cadre—always
terrorising  the worker. The
highdbrowed bureaucracy with
that mentality do not look
to~ the technical side of the

plant being run in a proper way. They
unnecessarily create disputes with
the workers. For instance, in Rour-
kela, the HMS wunion are in a
majority. But the INTUC union
representing only & per cent of the
labourers has been allowed to have
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the recognition continued, in spite of
the fact that their term of recugni-
tion expired on 31-3-66. Recently
there was an election to the works
committee. 78 per cent of the works
committee members have gone from
the HMS union and 12,000 workers
have voted for them, Unfortunately,
the high-browed bureaucracy, to
satisfy the INTUC and in turn the
party in power, have not yet publii-
cised in the gazette the names of the
works committee members. They have
not convened a single meeting. They
want to focus on the workers that
al] disputes must come through the
recognised INTUC  wunion  and only
then they would be solved. They arc
not allowing the works committee to
function. The Rourkela Mazdoor
Union has applied for recognilion.
The Minister knows it. I request him
to give that union its legitimate right
of recognition since it represents the
majority of workers.

For increased production in a plant,
industrial relation is the main tactor
in addition to technical know-how.
The Minister should not forget this
and deny recognition to the Hourkela
Mazdoor Union, which is duc to
them legitimately.

Lastly I would like to say a word
about the grievances of the adivasis
in Bhilai, whom 1 visited personally.
They have prayed and prayed for
ordinary unskilled jobs, but there
also, people were imported from out-
side and they were not given those
jobs. Similarly in Orissa and Durga-
pur also, Adivasis and people whose
land has been taken have not been
given even unskilled jobs therc. There
should be a uniform policy. As a
member of Parliament, I do not in-
dulge in parochialism and provincial-
ism. But I submit that people
specially Adivasis who have been
deprived of their land, in whose
vicinity these works are there, should
get the first chance,

Lastly, I again appeal to the Min-
istry to instruct Public Secctor
Administrator to behave as an ideal
employer. Since they are represent-
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ing the Government, since they give
sermons to Tata and Birla companies,
since they give sermons to the private
enterprise, they should behave like an
ideal employer and try to bg a good
employer.

ot wew fag (mreT) o ety
"ZeT, wiaty Wi &t fafagt W
FTH &M § A0 aga wravew 1 IwEhi
g1 guma i nw Ffagu 3w § Wi
tga g & dvET qE 9w & 4
gzl Ag oY fow & soor wAE
T FT T AT & FATGT AT 47|
TEa=ar ¥ qvav gate 3w ¥ fas ewer
&1 A 1 FTvEnaT a1, fow ¥ Tw
IO SrEAwEar qit g 4 e
W% & A i (et o @w 7 esfa
§ fu A" aga wEwwE, wWifE
a9 ANER, T oA wew agw Ar
uTavEE R S & amd E 5w fAr
fedT ot 3w I i A § e o
gt 1 Fury wnify surw waY, dfed
FEARIAE ARE, T TH a9 F1 AEGH
fFm f& 2w ¥ sefeaamamm & fag
w20 I a4 =gy | 5@ faw s
®q U W AHAT FY waw ¥ oagl
9T 1 AT ¥ FC>TH T T AAEET
fFar v 57 FvEE A A oEe
T |

9 %7 4g &4+ 91 % 59 s
¥ qga SURT FER A NI A Ay
aga Iwia gRT 1w O #E w AR
¢ fF @ =l €7 g9 @, WA Tt
w1 W AR T AT WA WET a1,
g ST = g T o g 2
g ¥ ATAA AT 0 g1 v | Ay
7 FIRET 9T aga WA g=i g,
gt gd,  fawiaee g,
fom Y a9 & @ ¥ 9 s A
TAT 4T, A WWT A AL g 8, 5
FTCAT 92 g7 #Y FT WY F HIAT
T A g & AR O A S oat
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(= o fag)
FOT WY F1 HT A 727 fpam v g1
t Afer @ wam ¥ fray s
ol o, ag A ogw g, ag
waE TET gur f§ omre gEw qw A
A% W & & awar g, fow @
fazwi %1 w@ w9 9 a= &
4

& a5 o anfeest 1 S70ia-
g & oF FHE TFE FT 0E L, AW
am Ft A Fon fF @ s
TR A AT T AL 7, T FAL g |
¥ 7 faemri, e, 4w gnfgr &
FTAE f1 AT g K A A v
f& a1 s T a7 @ oh A,
HgAa @ F9 w0 &, Ffw @ FToaE
w1 TANE AT gAT 1Ry, FAT A
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T oWl & ag § o fafaer
%) feaige #7 qWda 70§ A AT
e § 6 ag fafret 2w & gwfa
F4 H ARA W

Mr. Chairman: The hon. Minister
will reply at 505 pm. So, I would
request hon, Members to be a little
brief and not repeat the very same
arguments advanced by other hon.
Members, Now, Shri Linga Reddy.

Shri Linga Reddy (Chikballapur):
Mr. Chairman, Sir, 1 rise o support
the Demands for Granis of the Min-
istry of Iron and Steel. While doing
so, I would like to say a few words,
Iron and Steel constitute the wvery
foundation for the industrial revolu-
tion of our country and, as such it is
very necessary that the country
should be made self-sufficien{ with
regard to iron and steel. Now, ihree
Five Year Plans have passed and we
are in the first year of the Fourth
Plan. Yet, we gpre still importing iron
and sicel from forcign countries to
the oxtent of 695430 tons of steel
costing Rs. 72 crores and odd. This
only shows that we have not exploi-
ted the iron ore in the country and
we have not planned properly. The
hon. Deputy Minister stated that
there was delay in  the expansion
programmes of the three public sector
stee] plants, But he did not give the
reasons. It is very necessary that this
pxpansion programme should be
expedited as early as possible.

With regard to the cost of steel and
jron, it is not in the easy reach of
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the poor man. The cost of materials
ig rising. ‘Though a commitlee has
been set up under the presidentship
of Shri Mehtab, an hon. Member of
this House, the report of that commit-
tee has not yet been submitted. It
is very necessary to see that the
report of that committee is submitted
early and iron and steel are made
available to the poorer sections of
the pocople in the country at reason-
able prices.

It is necessary that early steps
should be taken for the Bokaro steel
plant to start functioning.

Coming to the locatiopn of the fifth
steel plant, though the Anglo-Ameri-
can Consortium gave a report as long
ago as June 1865, no decision las
been taken, There was no need at
all for the appointment of this Comn-
mittee, bccause there was already a
report by Messrs. Dastur & Company.
Probably, Government thought that
the decision given by Messrs. Dastur
& Company was not convenient to
them. Therefore, a fresh eommittec
was appointed, and thig committec
has also given a decision that both
Visakhapatnam and Hospet may be
selected. Dastur and Company
expert committee had already given
their opinion in favour of Hospet
because Hospet is an area  where
there is very rich iron ore, where we
have all the other facilities—water,
power, railway and everything. When
therc was a report of a committec
where was the need for the appoinut-
ment of another committee? Even that
committee has given its opinion in
favour of Hospet also. If things are
decided on merits and if politics s
not allowed to play, I am sure, Hospet
ought to have the location ol the
fifth steel plant, Therefore it is very
nec:sseary  that  the Government
should take an early decision and ihe
steel plant be located at Hospet.

Shri Shinkre: Mr. Chairman, Sir,
while spcaking on the Demands of
the Ministry of Iron and Steel, one
cannot ignore the more important
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question of our industrial policy, the
more fundamental and basic question
of our economic policy, because there
is no point in denying that by and

large most of our public under-
takings have shown very Ppoor
results, Barring a few happy &nd

fortunate exceptions, such as, Hindu-
stan Machine Tools, Hindustan Tele-
phones and one or two others, most
of these public undertakings up to
now have fared very badly. If we
know that with the exception of the
railways, steel is perhaps the one
industry which  will absorb  the
major part of our public investment,
we have definitely to realise and
see whether the policy followed
hitherto has been the right and
correct one or whether some change
is necessary therein.

Even people like us, staunch advo-
cates of scoialism, meaning public
and collective ownership of the
major means of production, by thesc
very poor resulls of the public under-
takings have been compelled to look
askance as to whether the country is
mature enough, whether the adminis=-
tration of this country is mature
enough and well prepared to face the
responsibilities of a modern business
and industrial empire; or, whether
we should have to duvise some other
means and, if changes are not likely

to be easily made, introduce this
socialisation or socialism gome time
after.

As you know, people like Shrl
Santhanam have had to say very
bitter words about this socialist

programme of ours. He has said—and
both the Minister and his deputy
know—that thig is no socializm; this
is simply State capitalism. Certainly,
the Minister or his deputy wiil not
want to brand Shri Santhanam with
some names that are quite in vogue,

Why should it be so? At least 1 am
not an advocate of the Forum of
Free Enterprise, but the fact remains
that in one of their wvery recent
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publications they have stated that
whereas Tatas in Jamshedpur em-
ploy only 100 executive managers for
a production of 1-1|2 million tonnes
per year, Bhilai Steel employs some-
thing like 1,600 executive managers
for a production of 2-1]2 million
tonnes. Whether it js correct or other-
wise, it is up to the Ministry to say,
but I have not seen up to now any
contradiction made on behalf of the
Ministry. I do not also want to say
that the Ministry is bound to contra-
dict everything that appears like
this, but when there is a consistent
and purposeful effort on the part of
those who advocate a basically
different policy, it is up to the Gov-
ernment to contradict these facls and
place the truth where it lies so that
people at large should know 1 pood
time what exactly is happening

Therefore, 1 would plead through
you to the Minister to devize some
means whereby some shart of control
and respnsibility are brought into the
management of these huge public un-
dertakings, Otherwise, we will only be
dragging ourselves and the country
deeper and deeper into the ditch
because, as it is, most of our econo-
mic ills are the direct result and
product of the huge investment that
we have made in these public under-
takings. Only in steel we have to-
day something like Rs. 1000 crores
and with the installation of the
Bokaro steel plant, we will be invest-
ing a total of Rs. 1770 crores in the
first stage......

Mr. Chairman: He may conclude
now.
Shri Shinkre:...... and something

like Rs. 2000 crores in the gecond
stage. We can ill afford to have
these Rs. 2000 crores rotting without
their giving the country proper
returns. So the time has come when,
instead of running after slogans just
to suit the convenience of a few of
our friends like Mr., Warior, they
should make bold enough and go



13183 D.G. (1968-67)

shead with the policy of private
enterprise, and before concluding, I
would only sound a warning to them;
please dg not let politics come into
it. It is everybody’s guess today
that, even the decision of the Govern-
ment of India regarding Bakaro steel

plant was arrived at under some
sort of political pressure. I do not
want to believe it, but the fact

remaing that there was a time when
Bokaro had been offered to the Gov-
ernment of India in the first place
for Rs. 500 and odd crores and they
did not accept it at that time, but
after about 18 months, they had to
accept it for Rs. T70 crores. I do not
want to repeat that the Government
had surrendered themselves, but
please dg not let politics play any
part, even in regard to the setting up
of the fifth steel plant. I am not
making any case for Goa; personally

I do not want any steel plant in
Goa.
Mr. Chairman: His time is up; he

may now conclude.

Shri Shinkre: I do not want any
steel plant in Goa unless and until
the political future of Goa is settled,
but what I want to impress upon the
Ministry is this: do not waste your
time unnecessarily; if you feel that
the time is not ripe, you can say so,
but do not go on haggling and give
an impression that when a new
Minister comes, he will take one sort
of decision and when another Minis-
ter comes, he will take another kind
of decision.

Shri Rane (Buldana): I rise to sup-
port the demands of this Ministry.
The steel Industry is a basic  indus-
try which has coniributed in the
past to the development of our
country and I am confident that it
will contribute, to a large extent, to
the development of our country in
the future also. I thought that the
old criticism of the public sector by
the advocates of the private sector
and industrialists had dled down,
but after hearing the hon. member,
Mr. Shinkre I find that it stol sure
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vives. He has forgotten that we have
made a good performance and I per-
sonally feel that the year 1065-68 is
a year of creditable achievement and,
it 1 am allowed to say so, it is a year
of pride for the ateel industry. It is
true that during the last 7 or B years,
the industry was r i at a loss,
but this is a unique year, in which
we have started making profits. We
have earned profits to the tune of
Rs. 20 million. From the report of
the Public Undertakings Committee
on Hindustan Steel it appears that,
by 1968 or 1969, the Hindustan Steel
will make a profit of Ra, 558 crores.
Of course, this estimate may appear
to be on the high side, but we must
fee] confident that this indu'try in
the public sector is bound to make
profits in the years to come. We
should not be critical about this; the

criticism that Mr. Shinkre made
should cease to be there, I expected
this criticism from the Swatantra

Party, but after hearing the Swatantra
member, I thought that the criticism
had died for ever because they were
advocates of the private enterprise
who condemned jt and who thought
that the jnvestment in the sleel
industry was sinking and the Govern-
ment was foolishly investing on this
and that they would not make any
profit. But this year, as 1 have al-
ready said, is a year of pride for the -
industry.

I do not want to repeat the argu-
ments or the points that have already
heen covered. I shall immediately
go over to another point and then 1
shall finish my speech, because I do
not want to take more time and we
are also short of time. I had a talk
with the Deputy Minister, and he
had referred to the question of cor-
rugated iron sheets. As you know,
for the last twenty or twenty-five
years, there has been an acute short-
age of corrugated iron sheets. 1 am
pleading for the farmers throughout
India. You know that the farmer is
badly in need of these corrugated
iron sheets. The farmers require it
for their cattle-sheds; they require
it for their godowns, where they



13185 D.G. (1966-67) APRIL 26, 1966 D.G. (1866-67) 13186
[Shri Rane]

could store their agricultural com- should think over this, and if pro-

modities; then the poor people also duction s not available within the

want these corrugated iron sheets for
their huts, because if they get it,
there will be no gquestion of leakage
during the rainy season. So, these
corrugated, iron sheets are an abso-
lute necessity for the villagers. I
want to lay stress upon this point,
because I find from the report that
in 1964, the production was about
1.19 lakh tonnes, while last year it
was about 89,000 tonnes, that is to

say, the production last year was
less by 20,000 tomnes. I also find
from the report that it is estimated

that the production would be about
1.60 lakh tonnes of galvanised iron
sheets this year. I do nol understand
exactly the difference between galva-
nised iron sheets and corrugated iron
sheets, but I take it that the refer-
ence is to corrugated iron sheets.
Whatever that may be, I want to lay
stress upon this. The Deputy Minis-
ter has stated that the shortage is
due tp the fact that zinc is not avail-
able . . .

Shri Warlor (Trichur): Corruga-
tion is the form, and galvanising is
the process,

Shri Rane: I am expecting a reply
from the hon. Minister on this. What
I want to point out is that there is an
acute shortage of corrugated iron
“sheets, and the farmers have not
been getting it for the last twenty or
twenty-five years. I do mot know
what guota has been reserved for the
farmers for this purpose. Recently,
T visited an industrial plant, and
~when I saw a new corrugated iron
sheet on the roof, I asked the person
concerned ‘“Wherefrom have you
‘brought this?”’, and he said that
“prigrity had been given to him for
“the industry. I want to know from
‘the hon. Minister whether there is
‘any quota reserved for the farmers
and whether there is any quota for
‘the industrialists and whether there
1= any quota for the Government. 1

want to urge thut the hon. Minister

country, then I would request him
that he should try importing all the
corrugated iron sheets and supply
them to the farmers in India. That
is the only submission that I wish to
make, I request the hon. Minister to
think ower this and at least fulfil the
needs of the farmers in regard (o
this item which they have not been
getting for the last twenty or twenty-
five years,

Mr. Chairman: Now Shri Rama-
badran. He will take six minutes in
all.

Shri Ramabadran (Cuddalore): The
Ministry of Iron & Steel deals with
the most important basic Industry.
As such more time for discussion of
its demands should have been allow-
cd. However, considering the short
time at my disposal, I shall try to
focus the attention on one or two
important and immediate problems
effecting the Ministry and the pro-
duction pattern of Iron and Steel in
the country. For any country to
industrialize itself, formation of heavy
industries form the foundation of
future improvement; unless we pay
concerted attention to the establish-
ment of jron and steel plants, any
plan for f{future development of
medium and light industries may
prove incffectual when the time
comes. When we go through the Five
Year Plans the emphasis on  heavy
industries has been there but the pat-
tern and method have been hapha-
zard. 1t is a well known fact that
our planning has been very exhilarat-
in as far as the targets are concern=
ed but in practice it is notorious that
the targets hove never been reached.
For the Fourth Plan, the total invest-
ment has been scheduled at Rs. 5200
crores. While T have mo doubt that
the financial target will be fulfilled,
how far the fiscal targets will be
obtained is still a guess work left to
the Plarning Commission and the
astrolorers of Delhi.
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1 belong to a party which fully
believes in establishment of Heavy
industries and important modes of
production in Public Sector, but this
Government which  proclaims  its
faith in socialism day in and day out
is doing everything possible to dis-
credit the ideology of socialism and
o bring the public sector industry
into contempt in the eyes of public.

‘The Congress Government is not
building gocialism. It is digging a
deep grave for socialism in  this

part of the World. Take for example
the Hindustan Steel Ltd. which is &
premier public undertaking with
mnore than 885 crores of rupees in
public sector funds. It is truly a
magnificient amount and as you all
know the Hindustan Steel Ltd. has
under its control some of the bigge:!
public projects such as Rourkela,
Bhilai and Durgapur Stec]l Plants,
Alloy Steel Project at Durgapur and
several Coal washeries each of which
will worth hundreds of crores in
investment. While the investments on
the growth of the steel plants have
been big and the Hindustan sicel
Ltd. have grown to become a mam-
moth public undertaking, still judging
at the working results, there is a
tale of sorrow and shame for any-
body who believes in socialism and in
public sector, Hindustan Steel Lid.
with a tolal investment of Rs. 085
croves as at the end of 64-65 has
incurred g loss to the tune wf Rs, T7.
crores till now. The reason may
easily be given and is given by the
Government that the loss has been
due to the early formation stages.
But from their own estimates given
to the Public Undertaking Com-
mittee in their recent 28th Report,
they estimate g profit of Rs. 11 crores
22 lakhs for 1965-66 whereas mow it
is stated that in 65-66 they are cx-
pecting a loss of Rs. 1.5 crores. Such
has been the state of affairs of a
premier Public Undertaking wherein
we have sunk more than 885 crores
of rupees,

I now come to the inordinate delay
taken by the Govt. in announcing its
decision on the location of the S5th
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Steel Plant, when Mr. C. Subramanium
was the Minister of Heavy Industries
& Steel, he made a categorical state-
ment on the floor of the House in the
year 1862. I thought that the estab-
lishment of Salem Steel Plant was
a cariainly. M/s Dastur & Co. who
prepared the Project Report raised
the hopes very high for the early
establishment of the Steel Plant at
Salem. I would like to inform the
House that the Madras Government
have years ago acquired the land and
have prepared all preliminary steps
that they have to do for the steel
plant, but somehow years are rolling
by without steel being rolled out of
the Steel Plant. Now, some genuine
apprehension has come in the minds
of the people of Tamil Nad, parti-
cularly Salem that the Salem Steel
Plant may remain only as a paper
plan.

There was an agitation Committee
at Salem for demand of the Siecl
Plant and all parties were protesting.
One Congress Member from Parlin-
ment coming from that District bold-
ly made a declaration that he would
even resign if the plant would not
come. The fact remains that the
definite approval of the centr: for the
Salem Plant is yet to come. All I
demand is that an early decision is
taken for an expeditious action.

Herein, I want to inform my fricends
from Andhra and Mysore that

our
demand for the Salem Plant js not
against the establishment of steel

plants at Vizagapatnam and Hospet
because for the Fourth Plan period the
demand for iron and steel js expected
to be of the order of 18 million tons
of steel ingots and the Steering Group
of the Government had recommended
that the planning of production of
steel in the Fourth Plan period should
be on the basis of a target capa-
city of 20 to 21 million tons of steel
ingots. The capacity of the existing
plants including the proposed expan-
sion schemes will come to 13.4 million
tons. The Bokaro Steel Plant is tar-
getted for 1.5 to 2 million tons. Even
taking the upper limit of two mil-
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lion tons, we will have a total of 154
million tons only, Therefore, we
have still to met another 5 to 6 mil-
lion tons wherein all the Steel plants
in the soulh, namely, Salem, Vizaga-
patnam and Hospet can all be inclu-
ded. Therefore, there is no conflict
of interests between these three
claims within the target of the Fourth
Plan. For Salem Steel Plant, even
the Project Report is ready. So, if
we start earnestly on that scheme, we
can get the production started within
two to two and a half years. For other
schemes, even the detailed report is
stil] to be prepared which means that
even if we start making any earnest
scheme, it will take another 7 to 8
years for actual production. There-
fore, I earnestly appeal to the Minis-
ter not to waste further time Dut
take an immediate decision on the re-
port submitted by Dastur & Co. and
a recent report submitted by the
Japanese Team of Experts in the
course of last month,

17 hrs.

Dr. Chandrabhan Singh (Bilaspur):
I must congratulate the Steel Minis-
try on a remarkable performance in
raising our steel production. Al-
though the performance has been
slightly less than the target, a perfor-
mance of this magnitude is most re-
markable, and deserve praise,

1 have heard a lot about the various
sites where steel plants should be
located, and it is all concerned with
political dispostions. 1 am surprised
that we are still talking about political
dispositions, Let this decision be
made only on feasible grounds, on the
availability of resources and other
relevent considerations, and on merit
alone.

People have menlioned Goa, Hospet
Veyveli, Visakhapatnam. They scem
to have forgotten Bailadilla. It
has now to be taken into considera-
tion because of the Bastar incident.
Do not let us forget that one of the
most important causes of the Bastar
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incident is that it has remained com-
pletely neglected all these years. It
canot be forgotten any more. We
have to bring it up and we have to
provide for Bailadilla, which is in
Bastar.

In Bailadilla the world's 1most
famous iron ore is there; it has now
got to be developed, because there
are mountains; not one or two million
tons but millions and millions which

can go on for hundreds of years
providing steel,
Not only this. It is an Adivasi

area where you have got other things:
power, water, dolomite, bauxite,
manganese and other minerals, There
is only one thing that is not avail-
able, and that is transport. That is
the only point on account of which
the Anglo-American consortium went
against Bailadilla. Remember ¢me
thing more. Because of change of
date when this consortium visited
Bailadilla therc was no spot discus-
sion as M.P. officials were not there.
Its case was put up by the Madhya
Pradesh Government, but the claim
of Bailadilla was not considered by
this consortium on merit. It was
guided by certain extraneous consi-
derations, I cannot go intp, details
about that for want of time.

But let us not forget that steel has
got to come, we need steel, and let
it come in a place where there is the
cheapest possibility. 1 will rnot deal
with differing arguments for want of
time. But I feel that on account of
the availability of raw materiols,
cheap labour, cheap and, etc., Baila-
dilla should be selected. I am grate-
ful to you for the time given io me,
but I feel that the Steel Ministry
should keep this in mind and decide
in very quick time.

Shri M. L. Jadhav (Malegaon):
While supporting the Demands that
are before the House, I would like to
point out that when we are dealing
with this iron and steel in the public
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sector it is very necessary that we
should avoid waste. I find that a
large quantity of spares were pur-
chased in Bhilai and the surplus was
to the extent of more than Rs. 55
crores. The medicines that were
purchased were surplus for lakhs of
rupees. Some medicines can be used
only for a certain period and after
that they become useless. So, if such
things happen in the public sector,
there is every room for critizism, Just
because it is in the public sector, we
cannot support it on that ground alone,
We should see if they are economical.

Mr. Chairman: Is the pharmaceuti-
cal industry under your Ministry?

Shri T. N. Singh: No, Sir.

Shri M. L. Jadhav: Therefore, I ap-
peal to the Minister that the criticism
and the points that have been made
by the Public Undertakings Com-
mittee should be brone in mind.

Mr, Chairman: This is the Iron and
Steel Ministry.

Shri T. N. Singh: He is referring to
the Rourkela hospital.

Shri M. L, Jadhav: All right, I am
speaking on iron and steel. Two of my
friends have already spoken abuul
how the poor farmers are not getting
these corrugated iron sheets, Indus-
trialists and businessmen get it in
blackmarket. I can show the minister
in Bombay: these are the jron sheets
which I can purchase if I give more
money. But the poor agriculturist is
not getting it. The Deputy Minister
indicated that they were required for
defence purposes; 1 appreciate that
defence needs should be given top
priority but at the same time the small
cultivator should be given gomething
and his needs should also be satisfied.
Lastly, we should try to have our own
technical personnel and not depend
upon foreigners, be it the Germans or
the Japanese. I feel that this col-
laboratirn is necessary at the initial
stage and we have to continue with it
for sometime but we should try to

VAISAKHA 6, 1888 (SAKA)

D.G. (1966-87) 13192
replace foreigners by Indian techni-
clans and tfy to see that as far as
possible the cost of production is re-
duced and we are in a position to
stand in competition in the world.
With these remarks I support the de-
mands of the Ministry

Shri T. N, Singh: Mr. Chairman,
Sir, for me it has been a very uscful
experience and very instructive to
listen to the wvarious criticisms as well
as very useful suggestions made by
the hon. members of this House. I
would like to say one thing in the
very beginning and it is that with all
our faults, shortcomings and defects,
which I will be the first to admit, 1
must make it quite clear that this
country has every reason to be proud
of the achievements made in the set-
ting up of the steel plants. Aiter all
we had a very low level of produc-
lion when we began our plan, a little
over a million tons of steel. Today
ovur production is about five times——a,
500 per cent increase in production.
In the short period of eight ycars
from 1957 to 1965, all this has been
achieved almost from scratch, Let us
remember that the setting up of such
huge plants, such a big complex of
highly complicated industry requires
a lot of expcrience, a large number
of technicians which we did lack. Yet,
it would have been foolish on our
part to have given up the endeavour
bsciu e we had certain shortcomings,
This country deliberately took the risk
of starting these big ventures and it
was a good venture and they made
good of it. I have been rather very
proud of seeing things going up in
our country. Where there was once
jungle and hardly anybody was to be
seen, in those same places, today there
is so much of activity and so much of
economic growth and so much of use-
ful production. And therefore, I say
that we have every reason to be
proud of our achievements.

At the same time I must assure the
House that I am second to none in
insisting on increasing the efficlency
of our public sector projects, pa-ti-
cularly of our steel plants whether
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private or public and also doing our
best to see that we place belore the
world, before the developing nations
an example of what a country like
ours can do in these things,

Some criticisms have been made of
officers who were responsible for the
management or the construction of
these projects. [ can say this much;
no ong can claim any perfectivn or
no one can say that everything is all
right. The background of many of
these people who have been called
upon to take up these heavy respon-
sibilities wag different; they were dur-
ing all these years engaged on
another type of work and experience,
and they were called upon to should-
er this entirely new responsibility,
and it is creditable that they acquit-
ted themselves well on the whole.
Our young boys have been managing
these things; please remember that
about 80 to 90 per cent of the per-
sonnel manning these projects are
those raw people, young men who
have just joined and who have been
trained for a vear or for a few monthg
or two years as the case may be and
they have taken this responsibility of
running these very highly complicated
machines. Within a short space of
time, a few yecars, we have achieved
more than the rated production.
Whatever may be said, I at least have
ng apologies to make for the achieve-
ments that we have been able to
make during this perind.

17.12 hrs,

[Mn. Depurv-SPEaKER in the Chair]

It ha: been suggested that our cosl
structure is high. The hon. Member,
Shrimati Sharda Mukerjee, despite
her usual kindness, was rather unkind
today. She said that the cost of pro-
duction was very high, Let us remem-
ber when the public sector steel
plants were constructed. The Tata
Iron and Steel Company wag cons-
tructed during the period from 1911
to 1060: the Indian Iron and Steel
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Company was constructed during the
period between 1930 and 1960, a
period of 30 years, while in the former
case it is well nigh 50 years. Natur-
rally, therefore, compared io the ex-
isting construction cost, they cost le.s.
Today, the costs are four or five times
what they were 20, 30 or 50 years
ago. So, the capital block, the cons-
truction cost of public sector projects
is higher. It wag to be expected. On:
need not be upset about it,

But if you take away from the cost
of production costs due tp a higher
capital block, then. what is the posi-
tion? The pisition is; ingol steel at
Rourkela costs about Rs. 240 per ton:
Bhilai, Rs. 214; Durgapur, Rs. 260;
TISCO, Rs. 272, and ISCO, Rs. 231
Let me now refer to finished steel
costs also, I shall be fair—as there
are certain weakness, on cui
part in this regard. Finished stecl
costs Rs. 436 per ton at Rourkela; at
Bhilai, Rs, 308; at Durgapur, Rs. 307;
at TISCO, Rs. 386, and ISCO, Rs. 359
On the whole, there is not much of
variation in this also, It has to be
remembered that product mix s
different in different plants, so, the
costs vary. Flat shect, rost more to
produce than the ordinary structu:al.

What has becn our cust of consiruc-
tion? Let us remember. In Tatas. the
capital cost was Rs. 1,200 per ton; it
is the block cost. In the case of the
HSIL, at the one million ton stage, it
was Rs. 2.500 per ton, In the expand-
ed stage, we have brought it down tu
Rs. 1,900 and I expected. as we ex-
pand more, that we shall bring it
down further. We have tn pay tow-
ards depreciation and interest on
borrowed capital something of the
srder of 13 per cent which adds to
the cost of production at the rate of
Rs. 01 per ton—5 per cent deprecia-
tion and 8 per cent interest on capital.
This is the economics of the projects.

Despite all these, T personally feel
that there is ample room to reduce our
cost. We are making efforts in that
direction. Ag g maltter of fact, the
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first thing I did on assuming office
was to have g little discussion with
our managers and directors, 1 told
them it should be ou- endeavour to
show an example of what a public
sector project can do. We can reduce

the costs, improve the quality and
produce record quantitie:. All these
ubjectives were emphasised, We

have to show o the world that we
can also be ideal employers. All these
are very difficult objectives and I con-
cede it will take time Lo achieve them.
But we are¢ endeavouring towards them
and I crave the indulgence of the
House for this very imporiant sector
of our economy. The nation has
really made remarkable progress and
we will be doing injustice to ourselves
if we become unnecessari'y critical o1
panicky.

Shri Daji: 1 think you are mwore
than kind.
Shri T. N. Singh: Mr. Daji wust

be anxious to hear the answers to his
erilicisms.  He should be patient.

Shri Daji: 1 know there is nu reply
o thoee neints; I am not at all anx-
JOUs.

Shri T, N, Singh: 1 know Mr, Daji
can be devastating, but he will con-
cede others also ean put up a fight

Shri Daji: Try it

Shri T, N. Singh: Shri Buta Singh
said that technical advice was not
available to the hzadquarters of HSL
at Ranchi, It is a wrong criticism.
We have got therc the Central Engi-
neering Designs Board, which is man-
ned by the pick of our enginecrs. We
have got a glaxy of talent in this re=-
gard at the headquarters. 1 will say
nothing more about that.

He referred to stockyards being
set up by HSL and he quoted from
some statement which Mr. Masani
seems to have made and said these
ctockyards are monuments of extrava-
gance, These stockyards were set up as
a result of the recommendations of the
Raj Committee following decontrol of
a number of items of steel. It is con-
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veniently forgotten that TISCO and
;SCO have their own stockyards, And
it is a virtue in the case of TISCO. Dut
if for any reason the public sector steel

plants have the harditonl ti have
such stockyards, we are ori‘iised.
The stockyards are to eaable better

distribution and to meet the situation
arising after decontrol, to see that the
consumer does not suffer. That was
the objective. And, I claim that these
stockyards have served the purpose
very well.

There was another criticism—again,
I say, it was ill-informed and unkind
—that the standard force of operators
ete, was fixed in the time of the Secre-
tary who was then the Chairman of
HSL at Bhilai and it was all wrongly
done. What is the position? Bhilai
was transferred to HSL on 1st April,
1957 and started operation in 1958-80.
The standard force was fixed by a
committee of management in 1960-61
and the Secretary of the Steel Minis-
try was not the Cha'rman. There-
fore. T suggest that sometimes such
criticisms, which are not based on
facts, which impinge on individuals,
should be avoided. That is my most
humble request,

Shri Bhuta Singh referred to the
large stock position in stockyards.
What is the position? We have in
Madras about 6000 tons, in Kanpur
about 5,500 tons, in Hyderabad some-
thing near about 8000 tons, in Bom-
bay a little over 6000 tons, in Ahme-
dabad 900 tons, in Cochin 582 tons
and in Bangalore 554 tons. All these
taken together come to about four or
five days' production of HSL. Is that
over-stocking?

I will come to some of the criti-
cisms made in regard to availability
and distribution of raw materials.
Shri Rane and other hon. friends have
referred to the non-availability of
certain steels, particularly for the
agriculturists. 1 fully appreciate that
criticism, I think it should be our
endeavour to provide the requirements
of agriculture. We have failed to
meet the requirements of agriculture
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in this regard. [ edmit it is our duty
to meet those requirements pg much
as possible. 1 would also request our
people, our leaders and a'l interested
in this problem, that in a situation of
shortage if we can avoid utilisation of
steel for purposes which are not
directly connected with agriculture it
would be better, Probably it may be
desirable to have sheets for roofing
purpose, but we can avoid that. In
the olden days we managed without
corrugated sheet coverning, We can
meet a situation of shortageg like this
with the willing cooperat‘on and also
rendiness of the people to suffer some
inconvenience so that the entire society
may benefit.

Our policy so far has been to make
allocations of steel to the State direc-
torates who in turn distribute such
things to agricultur'sts and others. I
have been trying to increase their
allocation Also, for the small indus-
tries. as Minister of Industries, some
months ago I suggested that their
quota of p'g iron should be increas-
ed. Similarly, in other things also,
in the matter of olhor varieties of stecl
for both small industries as well as
for agriculture, we sould have another
look about it, and whatever further
increase can be made should be made.
As a matter of fact, today the posi-
tion of steel is easier. and I can assure
the House that we shall meet these
demands as something of very high
importance, Of course, ther arc cer-
tain other demands also which are
of vital importance. There are the
defence requirements ang the require-
ments of basic and key industries. All
these things have to be looked into.
But, by and large, we shall try to
meet the demands of small scale
industries and agriculture to the best
of our capacity. We shall also make
an attempt to increase the allocations
because it is possible to increase their
allocations when we are having an
easier position. Except in regard to
certain categories of plates and sheets,
the position has already eased for
most items,
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This brings me to the question of
control and de-control to which some
hon. Members, including Shri Daji,
have referred to. As our Deputy
Minister. Shri P. C. Sethi was saying,
I feel that we need not be dogmatic
about it. While I fully subscribe to
the objective of democratic socialism,
which was initiateg by our late Prime
Minister, Pandit Jawaharlal Nehru, I
think it will be doing the pgreatest
disservice to soc'alism, if we take on
responsibilities which we cannot yse-
fully and efficiently perform. It is no
doubt desirable to expand tho public
sector. But what are the responsibi-
lities that the public sector can effi-
ciently perform. We must be clear
on that. If we expand too much and
are not able to do well, then public
sector will come into bad grace for
many years to come and that wi!l be
a retrograde measure, Thercfore, while
I am all for taking up responsibilities
in the public sector which we can per-
form efficiently and well. T will not
take up responsibilities which 1 can-
not perform. Therefore, while 1
would not hesitate to take up the res-
ponsibility of control in this or that
sector if I can manage, I will think
twice over before taking up any res-
ponsibility which we cannot perform
efficiently,

In regard to stecl the Committee
under the chairmanship of Dr. Raj
made certain recommendations. I feel
that he has made good and reasonable
recommendations and they have prov-
ed well in practice. Therefore. I shall
try to follow the lines recommended
by Dr. Raj and pursue them  As the
position improves, we shall try to
adopt his policies. I will not also hesi-
tate to get the odium of being g non-
socialist, or whatever word may be
used, if I think it is the right thing
for the country to do and I shall do
it.

I shall now come to some other eri-
ticism, say the location of steel plants.
It Is & very tricky subject. T am the
fortunate or unfortunate inheritor of
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s0 many contending claims which
are there and I have to make a deci-
sion. I do not want to postpone a
decision on this issue. I can say that.
I believe in steel planning to be a
long-time planning. It is not merely
a five-year programme that we have
to have, Steel is such a big industry,
involving such a long time that it is
necessary that we should have a ten
year or fifteen year perspective steel
programme, and the decisiong in re-
gard to all that programme have to
be taken right now. That is my view.

I had been a full-timg member of
the Planning Commission. I feel that
in a planned economy it will be wrong
for any Ministry not to work in full
consonance and in full consullation
with the Planning Commission. We
work in consullation with them. And
the Planning Commission has today its
own problemsnot of its own seeking.
After all, the Pakistani aggression was
not foreseen by any one of us, Then
again, there was the sad fact that ir
the short space of two years we have
lost two Prime Ministers. All these
things, the economic problem, two
unfortunate losses that we have suffer-
ed, the aggression by Pakistan, the
attitude of many of the foreign pow-
ers backing Pakistan, the way the
economy has been hit after that, not
only because of Pakistani aggression
but because of other reasons also, all
these things are enough reasons for
any one to pause and think over.
Therefore, the Planning Commission
has beenr compelled to think over the
whole thing.

It is no pleasure for the Planning
Commission to postpone decision on
the Fourth Plan. I think they are
unjustifiably subjected to the criticism
that the Fourth Plan draft has not
yet come out. Nobody likes to hear
such criticisms. But the situation is
like that.

Shri Shinkre: Now we have enter-
ed upon yeerly plans
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Shri T. N. Singh: Therefore we
have got to make-do with whatever
we have in a given situation and not
ery over and spilt milk or go on try-
ing to criticize what cannot be helped.
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And, therefore, I thought that I
must await the Planning Commission
advice in regard to the possible funds
to be made available in the coming
Plan period for the steel programme.
That is one of the major factors which
prevents an early decision. Maybe,
after s month or two the position may
become clear. But today I am in the
very difflcult position of not being
able to tell our decision to this hon.
House with so many of my honoured
friends and colleagues whom I have
known for several ycars p!eading the
cause of the wvarious Jocations for a
steel plant.

I realise that hopes have been rais-
ed. I concede that point. Shrimati
Lakshmikanthamma ably pleaded the
case of Visakhapatnam. 1 heard what
was said when I was in Hyderabad.
I know how the people are fecling
about it. We are working in a demo-
cracy and we cannot ignore these
views. Wc have raised hopes, Natu-
rally, nobody wants to injure any-
body's feelings; yet, 1 have got to
take a decision after considering all
points of view. It is my ill-luck or
whatever you call it that I have been
called upon to take this difficult res-

ponsibility at this juncture. We are
faced with so many problems and
difficulties.

Shri Daji: What about Bastar?

You went there also or you went only
to Andhra.

Shri T N. Singh: Biladi'la is

there. [ think, Shri Daji probably

conveniently forgot about Bastar

when he was speaking. .
Shri Daji: The bell was ringing

It you give me one minute, I will
stress the point that in Bailadilla the
production wil] be Rs. 15 per tonne
lower than in Visakhapatnam. If na-
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tional economy has any meaning, it

should go to the cheapest place.

Shri T. N. Singh: It is good of
you to be a valiant supporter of Bai-
ladilla’s case. After all, you come from
that province.

Shri Manoharan (Madras South):
What about meeting his point?

Shri T. N .Singh: 1 am just com-
ing tp that. What | said is that there
is this case of getting up a steel plant
and personally I feel that if you want
to take g perspective, going in for
about 25 million tonnes of production
over g period of two Plan periods,
you will have to plan right now not
only for the fifth but for more plants.
All that T am trying to press is a de-
cision from the Planning Commission
on thig longer perspective and once
that becomes clear, it will be easier
to fix the locations for the plants that
we have in mind according to that
programme. So, that is my problem.

Then gome reference was made also
to small plants. 1 personally think
that it is not economic to start small
plants, but there have been propa-
nentg of what is called small pig iron
plants. They can be thought of. There
ig one very revolutionary technologi-
cal change that has occurred which
may require some thinking on  the
vase o the small plants even. It is
the evolution of the process of con-
tinuous casting which does away with
the blooming mill  completely.
Straightaway from the furnaceg Yyou
can go on to producing billets, slabs
or blooms as the case may be.

Therefore we have got to study that
problem. As 3 matter of fact, I have
asked the HEC people, who gooner or
later will have to undertake the res-
pon:ibility  of manufacturing such
items, what ranges they can manu-
facture.  All these things they are
looking into.
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I think.. this throws up a ve:y big
possibility of meeting the varied de-
mands, very legitimate demands, of
thig vast couniry of ours. Thereforc,
this is  another factor which I am
studying and I would only urge the
hon. House and the country at large,
the people of those provinces, my
compatriots, that they will kindly put
up with me and my shortcomings,
whatever they may be, so that we
may give our attention to these prob-
lemg and come to a right decision.

Shri Acha] Singh reférred to stain-
less steel. I think today we are not
producing any stainless steel. The
Durgapur Alloy Steel Plant will be
going into production in two years
and they will produce about 17,000
tonneg of stainless stee; that should
take care 'of our reguirement. And
that will also be expanded in due
course; that jg our programme. To
think of importing  stainless steel
sheels for the sake of utencils,—after
all, it ig a low priority item—wil]l nat
be prope: and. therefore, with all
humility, I regret the inability of the
Government to meet the requirements
of this type. And I appeal to all to
put up with this inconvenience for
some time more. 1 think that, in
1967-68, Durgapur will go into pro-
duction and till that time, ie. for two
years more, we have to put up with
this inconvenience.

Some crilicism wag made by Mr.
Daji about the non availability of pig
iron from the private gector., 1 think
that is rather unfair because in the
initial planning  itself—the TISCO
have got a plant already in existence
—ithere is no room for production of
just pig iron; there is provision for
converting it into steel. It is a con-
tinuous process. Therefore, you cannot
starve the other parlg of the steel mill
because you want 1o divert pig iron
for other purposes. The whole na-
tional economy has to be kept in
mind.
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In regard to the other plants, we
have already planned for instance, the
IISCO hag to provide 200,000 tonnes
of pig iron every year; the Bhilai has
to provide 350,000 tonnes. Durgapur
hag to provide 330,000 tonneg and they
are all providing. It go happens ihat
Kulti is g very old concern psoducing
cast iron items and pig iron produc-
tion at IISCO has to be entirely di-
verted to keep that factosy going. One
need have no grievance about this.

Mr. Daji referred to a Germans
book on Rou:ckela. He told me about
it last week and I have called for the
book. Atter all, I do not know Ger-
man. 1 am arranging for its transla-
tion. 1 shall certainly look inte il
I shall take a very serious note of
what Mr. Daji has narrated. What-
ever has happened, we shall look 1uto
it, After all, it is an old thing which
happened 7 or 8 years ago. Anyway,
I shall have to check up all the facts.
Certainly such things should not be
allowed; I agree with Mr. Daji in
that. I was very pained to hear
aboul that. Let me not rush lo make
a stalement on this subject without
going into the facts, without going
through the book itsell. I ghall go
through the book, verify as to whit
they are and then ia a responsible
way make a statement. It is nol pos-
sible for me to make any statement
on that now. I hope Mr. Daji will for-
give me.

I will now come Lo a very impor-
tant aspect. It is a matter of pride
and satisfaction that, in this country,
we arc well on the way—I say  this
with all the knowledge and authority
that I have—to becoming self-reliant
in the matter of manufacture of steel
equipment. The Ranchi plant is a
thing of pride; it is a great project. I
was very proud of it, and I am very
proud of it. When I was Minister of
Industry I visited that place three or
four times during the short period for
which 1 was in chazge of that portfo-
lio. Every time I went to that
place, 1 felt exhilarated; ‘What a great
thing it is!". 1 saw the people work-
ing there. Despile some mishaps that
might have happened, I would say
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that the project ig coming up very
well so much go that today, in regard
lo the Bokarg equipment, it has been
decided after joint consultation with
the Russians as well as the HEC gu-

thorities that 85 per cenlt of the steel

structural works will be provided by

indigenous gources, 63 per cent of the

plant equipmeat again from indigen=

oug sources, and 93 per cent of the

refractories again from indigenous

sgurces. ‘Lhe wtal structural steel

workg involved is of the order of

2,16,000 tonnes, vut of which indigen-

ous sourceg will provide 1,80,000 ton-

nes, und only 36,000 tonnes will have

to be impurted. As for equipment, the
total requirement jg 2,89,351 tonnes,

out of which 1,73,159 tonneg will be

produced indigenously, and  only

1,16,192 ronneg will have to be im-

ported. Similarly, in regard to re-

fractories, 93 per ceat will be avail-

able indigenously. All this is a great

achicvement in seven years’  time,

and we should be proud of it. I would

suggest that hon. Members, may be

kind enough to say also a few good

words about these things, because that

encourages our workers very much.
1 am not talking o. the people high

up, but I am talking of the men

working there in the sun. They feel

5o bucked up and so encouraged when

they hear that they are duing big

things. That produces greal enthusi-

asm among them. I wish that were

done here.

In regard to other things also, I
can assure this House that the same
policy of trying to rely on ourselves
to the utmost is being carried on. We
have got our problems, financial and
others. Sometimes, we have got to
rely on financial aid. One cannot be
dogmalic about things in affairs of
the world, and one has to strike a
line ‘of mean between the lwo ex-
tremes, ] also try that; despite all
that 1 have said, 1 shall also try to
pursue that policy for the one simple
purpose namely that we should have
ag rapid an advance of our steel pro-
duction capacity as possible. That shall
be the objective and I shall try Itn
pursue i, and our Government  will
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try to pursue it. In the process there
will be difficulties, but at the sam’
time, we shall not be guided by an)
feds or fanatical views about things
We shall take g practical view o
things and accept aid also, but we ar¢
also determined to insist on self-reli-
ance to the maximum possible extent.
After all, we have got to do about 25
million tonnes in the course of ter
years. That means an addition of
about 15 or 13 or 14 million tonne:
additional capacity. There is  enough
scope for all, and we can share in
that. 1 shall be very happy if we are
able to manufacture equipment for
about 8 or 9 or 10 million tonnes capa-
city during this period. ] would be
content even with that modest objec-
tions and not try to attempt things
where we may run the risk of great
failures. This ig the line which I pro-
pose to take, and 1 hope that the Gov-
ernment will have the full support of
this Mouse in this endeavour.

Now, 1 shall come to a few other
points. Something was said about
zine substitution. I would like to
deal with that question also. We have
been attempting to go in on a large
scale for import-substitution. I think
very few people know, probably it
is mot wel] publicised, that after Sep-
tember, the technicians and engineers
of this country have done a wonder-
ful job in this regard. I know some
of the details. Therefore, 1 con say
with some guthority. That has en-
couraged the steel plants also and we
have manufactured a number of spa-
res and components which we had been
importing in the past but which we
now manufacture.

Similarly in regard to zinc that is
galvanising, we have not been pro-
ducing zinc here. But now a subs-
titute has beep developed. I was very
pleased to find an industrialist, a
private sector man, coming forward
with a proposal for enamelled sheets,
corrugated enamelled sheets. It looks
so fine, nice and bright, with smooth
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surface, making an excellent roofing
material. So I asked him to go ahead.

These are very many things which
are happening. The results of these
efforts will be known over a period.
Let us not be unhappy about present
difficulties. A lot of things are being
done and more will be done, provid-
ed we do not try deliberately to re-
verse that very fine spirit which this
country has shown during the last six
years, We have got to be self-reliant.
We have got to do all these things
here sg that we cap stand on our own
legs and do not depend on others. We
have been doing a lot and I think
we shall achieve many things more.
What is necessary is thal we should
not discourage the young technicians,
young engineers, who are coming up
with all kinds of bright ideas. Many
of them are probably not very suc-
cessful; all the same, from the numer-
ous ideas and suggestions, some good
resulls emerge, and 1 am sure they
arc going to find a solution to some
of our problems.

1 have tried to cover most of the
pointg raised.

Shri Achal Singh: What
stainless steel?

about

Shri £ N, Singh: Unfortunately,
the hon. Member was not here when
I deal with it. We are going to make
17,000—18,000 tonnes of stainless steel
in another 1% or 2 years at Durga-
pur and then this problem will  be
more or less easier. In the meantime,
our people will have to put up with
some inconvenience if we cannot im-
port stainless steel for utensils which
1 say is not a high priority. urgical
instruments, yes, hospitals, yes che-
mical plants, yes, but not utensils.
That is what we shall try to do.

Shri A, V. Raghavan: What abon:lt
the retrenchment of workers at Bhi-
lai?

Shri T. N. Singh: On retrench-
ment, I want to say this. I believe
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that we should try to do whatever we
can, to see that not one man who has
got a job to do loses his job if he
is not to blame or is not at fault. But
I have also a duty entrusted by this
House to see that our gteel plants
run economically, that costs are low.
I shall be failing in my duty if I do
not discharge thig duty. At times, the
decision may be harsh. I fee] distres-
sed when we have to retrench certain
people. I do not want to do it. But
when the Estimates Committee and
the Public Undertakings Committee
tell us You have got surplus staff;
you have recruited more people than
you need’, what am 1 to do? If T re-
tain them, I am at fault. If I retrench,
then also I am gt fault. T do net know
what to do in such circumstances.

In such situations, one has to try
to do things in a gradual way so that
that straing are slowly absorbed, the
shocks are absorbed. This is the at-
tempt 1 have been making. T do not
want to rush things. I also do not want
to postpone decisions when they be-
came necessary.

The main problem today is due to
the fact that we started departmental
construction work. But unlike the
contractors, we are asked to keep
these construction workers at Bhilal.
Are we being fair to the public
sector? If it were Hindustan Construc-
tion Company or some wther private
company. it would have been all right
for them to retrench workers when
the work is finished, but it iz all
wrong if our departmental construc-
tion concern does the same. T ask, is
that fair to our public sector? I say
that we must give a fair chance to
the public sector to succeed. If we
do not give that chance, we are kil-
ling the public sector concept itself.
So, in the name of the policy which
has been  accepted by this House,
which was enunciated by vwur great
Prime Minister, Pandit Jawaharlal
Nehru, T suggest that we should be
considerate to the interests of
public sector also, while at the same
time trying to be as human as pos-
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sible in such matters. That is the only
thing I can say in reply to that point.

I think I have covered most of the
poi:_'!ts, I am gratefu] to the House for
giving me g petient hearing,

Dr. M. S, Amey: Mr. Minister, I
want to put ome question. You have
stated that on account of certaln
things, certain circumstances, you
have to take a long view of things,
and therefore a five year plan, that
is, the fourth five year plan etc. were
not ready 1 want to know whether
the annual report of one year that you
have presented to us is a stable do-
cument on which we can rely at lemst
for one year?

Shri T. N. Singh: I think you
should safely rely on this annual re-
port, as also on the perspective that
we propose to place before the House.

Dr. M_ S, Aney: Ome more ques-
tion. You have told us, and we are
very glad to hear, that we are now
nearing the period when we are like-
ly to be self-sufficient in the matter
of stee'. T wish that day comes sooner-
You said that we are really produc-
ing 80 per cent. T want to know what
ic the market value of the 20 per cent
that has to be imported as against the
value of the 80 per cent that we pro-
duce today.

Shri T. N, Singh: T have said that
for instance in the Bokaro steel pro-
ject, estimated to cost over Rs. 600
crores, we will get a credit of only
Rs. 100 crores from Russia. The rest
will have to be provided by us.

Shrimatl Vimala Deshmukh (Am-
ravati): 1 want to makc a 3sugpes-
tion. 1 hope the Minister of Iron and
Steel will agree with me when T suy
thal the farmer's needs, as far as iron
and steel products are concerned, are
very urgent and very much less as
compared with his counterpart resi-
ding in the city. Taking this into con-
sideration, I will request him to see
that the agriculturists’ demands are
met with very promptly.
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Shri T. N. Singh: I dare not dis-
agree with you, madam.

Mr. Deputy-Speaker: [

shall put
all the cut motions 1o the

House.

(The cut motions were put and
negatived.)

Mr. Deputy-Speaker:
is:

The question

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums ne-
cessary to defray the charges
that will come in course of pay-
ment during the ycar ending the
31st day of March, 1967, in res-
pect of the heads of demands
entered in the second column
thereof against Demands Nos. 65,
66 and 131 relating to the Min-
istry of Iron and Steel.”

The motion was adopted.

Shall we
Ministry  to-

Mr. Depuiy-Speaker
take up the Home
morrow?

Some hon, Members: Yes.

17.55 hrs.
*CRITICISM OF INDIAN HISTORY

o T FAET SfgE (FiamEme):
wege wgiEg, fom I 9v g# ==l
T § 7E O g (TR AvA)
F dgT gAEHT A A A w1 sfae
feard & forg weoeiedta wravn @
a7 %X @ I fFam et 39 T
¢ 7g & wrw wfa & wfoemw &
qget foeg o ST gfAge AT s
w} wEwTT A HET TEAT § | THAT 2T
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¢ ofem ¥ wedey aEm { afE
@ farerd oF @t 5gE U,
AL HUE TR & grQ &=y T
Heqr gAERl AT dWe W JOTC
9T 93t & | ggi a% R v A
g W ¥ @ qa-smEE
FIA AT ¥ THET TUTFOR AF T
A g mg ¥ feedErd &7 o
Lol

1321 0

Wq §IH T qF IS fw ww
fft W 9% a7 e AR w@W @
@ F W oAw o AR ey
w §8 A aEi 1 aTE e
T Wl WErRd W Og HIETT Wh
¥ 7o fawr qfradw w1 4 agT "
EFT | w1 ST TUT 9T Y ATal w7
THF ST T Al

wifa &1 sfmem § 9@ =t @)
arY & formy &, awma # @Y 39T
ferr e afromy 8 & 7 afaw
Ffaem & # ! ag & wed & a0
o TS TEA @1 qW & IEa fRw @
?fmﬁ.—ml“r'{":m:ﬂ'@-
e & wdta &7 9 | 7 A 51
anr wfger o F@wmT w1 fawiar o
ZHT AT ¥ | W T WA £ Al
Tod & § agwe W wiTsy & §
o g dT ¥ & oF o) & frere
aFT AT g | AfRy z2 merwre
1| w7 ey gfaerw # e ST
¥ e fqs g Y foer faan 9w
s sEermT fadar ¥ s wfeT
A & g% A A e & Afed
wrdy it 8, ok o e 2 1 A efe
OF T[T WL TR @ AT | AR
WIS AU A gg W @7 A9
o W A AT QYT agA OO T
fF 3w 7w F gut ¥ feqa AeTEw

*Half-an-hour Digcussion,
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& g q@dr ATl #1 OF
A4t A sfww feet gg A @
9 w9 & o fee sfagme oF 22 &
&Y # w1 S @ R A 7 g
2 fF gu S w0 & fF o T oY
T B T I A gy wE Araa e
T AT EHIL AT H AR AT AHART
g wieT &t =g gt vy fag £
ITHFT AL FrY T 9T Iq@ ATHEY W,
IAY qeAT 7 fAwrewc & o1 fF 0w
faagar wew® *19 7 gw ag Fifw
s ifrsfmgm s F s EA
Was R e H )

¥4 g faefae & fama & o 97
gf &, = § wafew & oy @7 a7
# st gars B owea & sfae &
fr-mmm S @ % A A
i 71 et g1 2§ faae
T T E, UF A1 4@t 7 A IS
g & a7 %Y faeit A1 e 3, < A
a7, fog & 79w @1 37 w7 SwEE
Y 99, T%F qg AL g =;0faw
Adven @ @ fF o oA g &
o e & daw FE AT AmwE
#zd & fF o3 gu A ¥ W@ =9
T TR MIAT Y AT O
qfewer gt omar @ 7 v fF e
ST A & FwE ¥ w9 w4 A
oA § 1 WE TW W & wmOe
TS HgrEw, OF €T qALC AT AAH
fe wrm & et sfaemm s &
T A T, aEer A faAey faen-
Y ¥ ot wefadt €Y 3T w0 A,
THET THTpeE a1 g A et
urdt & Ad, afer oF wf fagm
NFAT FaFaTs wrifee 3§ &4 AT
F TTF AT &7
17.59 hrs.

[SHRI SONAWANE in the Chair]
I A9 H9E I 9T 0F B ¥ A
¥ faea § 5 9@ % 9 @99 w1

VAISAKHA 6, 1888 (SAKA) of Indian History 13212

(H.AH. Dis)

areas & Srea< foa 7 ag ama fard
sy, ov fer Wit qd oy wg gwem
2 fr 3% fammy o g W g B, R
o waw ¥9 & Afew a7 ww
¢ fr feame i femm smow & ww Og
g wr e o AT HOAW
AT &, IAET SO A F w8,
HFT T F §9 gfow {, I AT |
fag™ SieaT AT o At ® FEn
21 % ¥ oz faew odeT e
forary & fa 73 fewmr 97 sme 2, ey
F1aE @ 9 gew fou mmm A i L.
(waawma) . . . fema o & T fag
e #77 #, afew gfere e amer
Fa1 fa2eit & 2viy oF @Y @ faamr &
g1 ey 4z e 2 e A wew &
T4 =9 & fewrn o gz aframar d s
WA # W FE gaT IR T2 A FE
AT g1 IEEr gwom e @@
wE & st 2 @t A% fF
a dn ogaw ww 9w 9w
fF 57 g% & oF W gAE W AW
feam mar & o faw &1 f A g7 F
& o @EA, uId FI6 0T g8 WY
W | W TEA® & AT § qrfeeta
%'(oooﬁ"l

% W WA 9T

U% AAAT §qE 0 T AG 8
FzaTa #

Mo TH FAET difgar : a2 we
F2AT WTT K FFAm g1 ue faad
TreaTa Ha® # 4, A § i ofee
1 F &1 uF gEenr ¥ faur o
@ TATHT F TUT WY HIgTEE & /Y
OF WEAT 4T QA TOTT F 0% w5
1 TAT g o7 FT TEET K ATH
2 7 & mifewana &1 9E qoaq &7 qF
T3 & AR WATA | AR A2 I A
FAT 78, TR 3F AR AT T 57
ar e @7 gofee &1 20 /M9 ad
1 zfaaa & faur s gnfemam
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[27e Tw WA Wfan)
&1 20 a19 af F1 WK fygeam w1
Wit fowr faar s/ 3 W @ = wifE
T qet w1 efag 1 wifa A 4
WY Q&Y F7 OF W0 § | AT wiw oAy
& 39 & o o @aems i ?

I8 TOF ¥ o Frata # oF Wi
o g T} fow 9 gemEfrs
R FT | A T o e
& w7 &7 § WIT 4 WA F AL H
¢ R fa oo & 5w awie
¥ & 7 quar ereife & gw amw w2
T g fF oo & Tt 1900 W
1200 w2 & 928 wafa wmor & 3100
af ¥ fagem ¥ wfaar o1 &
ot ff a¢ T & qr & fom de
Fg wHfmr S wfem 57 forw
g 17 #Y Ffaar 1 fow & J@t aw
HYT &1 qaTer § qHvT F AR H F
A AATE | 5 e F ot it
fermrroger ety § Sfer Ffaar 1 & w¢
¥ faorger @ g foamar 3 forer
T &f® 3100 a9 9g¥ F¥ Ffaar w1
MR ¥ &40 ¥ g foe i @ wife
30 & faq # aaq vwew At §
T wat aF WET F gAY ¥ 49
g Foma & fr wmw & a1 win
% 1500 9 UEH WIT FOT TET WA
OF a1 7g Wi, wad, zfas, wOw,
T[T B AF T § | W
AEF AW AAE A AT A FT A
far g@ aTawr NN gT 1 IT &7 AT
49 g AT T¢ UF TAT qW@T AT
W g g wHem 5 W & w1
3500 aF qu W ART Tl WA WK
g ¥ 500-700 99 ¥ 73 74 Fawy iy
AT ¥ T qA ATHC WAL W Y
we $53 & fs WAIT K orely ¥, woAv
g€ Ffaar &1 srat ¥ 2700 T 2800
ad g FE ATA |
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To Wro sfto W : (mg't)
uria fag frar § o womae & o
fiomr @ 6000 af g fad mo

Tro W RANYC Wfger: ww T
a1 W T wAT § AT e At
% ¥ AT ATET ® 9y FAen E
fir gt forrirardy oiT =10 TETROY
fore gfera & aro gz Ty E oA Ay
foredrardy & oz firama ot & form framar
i f wam o wfaar &1 o @ &
w§ wify gu wfem # 72 7 &
T 5 ot qUAr @) A A€ & WK
w® & fau s&iF oy aw ¥ o o
far & 1 & =it oF qr@ *Y AT AEAr
g Y et § & 7t o svear 1w
gAY § ST T S = ¥ @ e
™ oy F § ¥ ST w7 @Erd e
AT FETTF TaET T AT FT ag
g% "R T Gl $9 0% e
frer s fag wmr ) =9 A aw
rgwn g seEetfesr ) Ay
AEATET § 1 TAET OF G ATHY 97
FC & w19 &7 gAT 1 0% T
fagem & feqy w1 Hedt s
1 T dar & formy QT it oY
I TET A ATUT FAT & | AE FEA £
fF o4 s e B4 4t 99 ¥ a9
& tfeq wreae fasren & oY ag ol
9 €T § 9T gEAre fpa ot fis
T F T iy 1 & s
fadr & &Y T19 & 919 Ry o G
& g2 ad7 FR & 2035 &7 Wy
¥ 95 & T 640 fAT WHR T F
# o stoeE o7 96 A @ AR
foaft mar R A g & 1 &
ST fadwt awil =1 &Y w1 wel 99
¥ faamit or oxr At qE W g
¥ tfagrest 99 &7 @ AT TE
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A A W WY T0E At 9 e & Wi
# W qWT g W ARl WA
e 7 & faar aw | Wi £Y &Y wEE
¥ WIS gTET JAEET A0 ¥ ot wrf
AT FL TH

savRa e agdfF e frew
TTE 7 44 ot @F A9 @A WA
fimm & <Y & o< ag 73 fe ot 3@
W ogem ag frer TR ae ¥
W ¥ GET | WET &Y ST I 4T W@
39 aras 78 4t fr w1§ 7€ <o grfaer
T W ghw FrE aTgT AT A =g
fo|™ g Far1 99 & foq x9 feae

Mr, Chairman: His time is up. He
should conclude in two minutes.

Tro TR HAWT wfgEn : 71, 9T
fame 2 € o 7g @ & & Ay
# v IUFT qOEw @ F O
sqat # &Y I aF g 1 ¥ 2 femd
g1

“The elaborate fortification of

the citadels woulc hardly have
been necessary fo prolect the
cities against raiding parties from
the mountains of Baluchistan;
more probably taey were intend-
ed to overawe the countryside,
the assumption being that the
ruler and citizens were of an
alien stock which had reduced
their indigenous inhabitants to
the status of serfs.”

ag & sfaerasre fomd &1 Q@ s
H2H FT ASTT TET | T EAE ¥ § €W
# gfmeras <l 1 aT0% FET TTEAT
§ guifeag s g2 ¥ 2w d e &
R T A @ 9 0w § g
ooy & afmT & 99 I awew w7
g 5 w1 ¥ 7 g0A dfra €1
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N & AEY F IFER W@ wm
fammar & afrea sasif ¥ A A &
#d gE v Hagewd & oy
Tg SIHAT WMo THo IMEMIE HIT
Fre uF FHigw fead & —

Prof. 1. M. Diakonoff and Prof.
G. F. llyin note that no conclu-
sive proof exists that the ruling
class was of foreign origin. The
citadels may have been similar
to the baronial castles of Ger-
many in the Middle Ages.”

T I F HAT T A7E I qMRw
frad & f5 1 o & fom@ 7e wfe
g1 arar & & g2 e o@dfemt &
aawn | f&s F g ot A ey 4
ag TR § | UF AT A€ wvmar wif Wi
gat e 5 QO avrar & eswraviy
aga fawd 81 & @ Fem wew §
fe wrr T adF & A, w8 R
afaes § & &7 W% ar g 9
sam fr oF & wear #E 5w o#
wg 4 Wi %  eqamaww foe
IMET IT ¥ A # s & af
AT AAAT § T2 EFAETHEIT WY
A A A qg i e i
T w1 e FT & S7or wwit  fored
UM E1 AR & | §9 sag § § o9
Fxe ATy fr o ey efarareeri
Fwra &t vt sfaere faar w1 faege
ez %7 fagr & #0if% aat &1 efaarawre
TUATI AT TG AT AT BT a2 4
T F1 AH T T § R oW agi
97 QAT g & a1 F7§ T F18 2w
¥ wrifrr aves & gasiE g g
et g & g g fa qaw &
grm & fet sisr & grar & s A
gt & fF mraFw Al § 3g ot
gar m § T A F@d & owgfa W
rf & % 20177 WA AT 3W § 92 94 WY
gy foar F7a1 @1 A% § 919 gweAg
X fomr Fwam & 1 gmra v fafa-
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[3Te w7 7R Fifgat)

UaT § UFGT GTT W E | 6T HIT
TN A & § Tg FeAm AEa g
f& g7 sfaera & a0 arr & 293
fewrn &1 §& a1 g1 Trar @ f adwra
Tadtfa & 7 g fsgraia g & &
B a1 gafawid g, s1q g0 (e aneT
AT FT | ST AT AT ;AT A famrEar
TF  TH AT ST HYT 05 ¥ WL W
A TF TG SEATEE HiEFa® wqa
{9 ¥ 999 ¥ o7 9947 qiEgfos ®9F
AT AT ATH F @A AT | WA H 4@
qUT S BT AT F AT 7 K qp F
amaal g fF wa sfacra &t ara famga
ey g wifed | @aAmw &1 AT
FOEET & | OF A AT TEAY W
F FATHT T gy 1 foed geme 2w
F zfam & fygera F et @
qY=FY AEY AYAT q OF A G qgEAT
W

9 eaey o & @ e i w1 @
iy 7E FAT g | 9T & gaw & faad
I E R CE SR B et
e g and & | WS W § &
gfaga F e § TF Mo AT AT 7T
W UF To WAL F AW T AT &
I wat A wrr ¥ &, fafawan
T & &1 Wi F97 &, JAFI A FT
wreE & W1 fafew ®wa € 39 # %
fare ==t @t

A1 A% §F aTd 1 areaw g fw T
aegar w07 & WTE, AW RRTT -
sfram graT & | F IS TEATET W

w7 §, wet wrafas wYowA
AT qI9I4T F4 , FH IAF FW
aarr Y A gAsta A &1 HPEe
g qAtaT qae wra o erafe &
ary ot few g ot gogafer &
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Wy & faaew s=m fF gaw & w9
faqg & U7 §7 FTHT FT W@ A
#r famre #7ar srfen | g7 a2 H
T qAT A WTT G F q27 g1 @ Y
g A1 G fadw & frw qT 31 1 et
Y @z QT wfed, w@ifs ap farat a1
WA §, T AT F ATHAT §, T F-
HT FT oqrAAT &L L L

st sawew @i (W qbr
FITT) ¢ AT e W o
g |

o T AATEY Mifgay & =y
ar =%, e A g s  fF
T qETEl AT EATE |

ot FarT ot andr w1 @ E-faay,
ATAT FTOHTT, AT A nfzanfagt & qiac
37 F 98 7€) gfacra 1 9w 7 §: aepfodt
F1 FEMA, WA, WA, w0, wfae 6
faadr oFTAT, FTEATIF WH T § |
wafag st qEaEig) o
BIET &Y AT Y TATET I 4 §F gATIA
g At g wT Vg fE
Tt Fdram faeaan & @<t gfaan +
% ¥ @@ g wf wwia, qAEfes
s, §AF U, ¥ OANE ¥ AR
gfaga & ffame faeadt € 1+ & sTren
e & A3z w1 wew g oag
AR FqTa A AT wAAG T FL )

ot wReAT wU% - ATAATY aTEr
IAFT T AT g |

¥ro T FAET wfgn - g &
YART Tg 3 g AfF 3T F W% @
aw wu fag waw @ wifed o &
gt § 5 wfos w1 afoa, g7 31
¥ miad § a¢ o AT | TE AT F F9T
oI FT GreF T ot famgar | gfaga
wefla &1 a1 § | W gHA WA 9T K1
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BIF ¥ AAT WIT 9ZNAT qGT W W9
.4 w1 1% ¥ faamar 7Ef, ar @ W
it WY qF wseT W gEt g
gFar & | afog faam &1 W @,
' f e WMt St ¥ wT
ATAq ®F W /RO §_g—IwwW
< 7 Frar § 1 gt favafaaredt §
gfagra = afere, & &, faege At
¢ 98 & | I8 guTA F §w Ffow
T TE, CIAT T AW FgAO R |

wy faqfn et (wioww)
garifa #giga, & @& AT ¥ ag
ZqT4T FTA w1gav § fv 71 go g
gre ¥ ag fagw faad & @@ wrew
R ¥ &€ wIqwT ar fwwgw wm
&; afg gi, @t w1 ATATEY & a5 AwAl
% fa¥ gg @ tfage & < q&
wgia gfage faay & fag fafast 4
FT% AW qoTaT ar M /T KT FAm,
a1 W I AIEAT W aWeT W
#1§ fFTE go qFo wWro &1 W fay
TAT qT AT AGE |

Shri Kapur Singh (Ludhiana):
Are Government aware that during
British days, as in a free India, in-
digenous Indian learning and scho-
larship are not only deemed infe-
rior but irrelevant, for modern hu-
manistic studies? I so, do Govern-
ment propose to appoint a compe-
tent commission to examine this
whole question to suggest and recom-
meng remedia] messures?

Some hon. Members rose—

Mr, Chaiman: The hon. Minister.

Shri R. 8. Pandey (Guna): Sir, only
one guestion,

Mr. Chairman: No. Only those who
have given prior notice are allowed to
put questions.

Shri R. 8. Pandey After all, it is a
question,
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Mr. Chalrman: Order, order. I can
nmat allow it. Now the Minister,

Shrl R. 5. Pandey: What is wrong
if you allow one or two questions?

Myx, Chalrman: There is nothing
wrong, but the rules do not provide
for it...(interruptiens) Please co-
operate with me in keeping the de-
corum of the House.

Shri Rajeshwar Patel (HMajipur):
Not allowing us to ask questions is not
maintaining the decorum of the Mouse,

Mr, Chairman: If the hon. Member
had given prior notice, he would have
been entitled to ask questions.

Shri R. S, Pandey: Sir, I rise on a
point of order,

Mr. Chairman: Order, order. The
rule is very clear on this poinat. He
would resume his seat.....(interrup-
tiona)

st art (fge1e) oF OF gaw
e dfar  mr e a7

Mr. Chairman: Every day when-
ever half an hour discussion is rmis-
ed, this rule is followed by the Spea-

ker and the Deputy-Speaker. So,
there should not be any deviatian
from this rule.

Shri R. S. Pandey: Sir, with your
permission a question can be asked.
After all it is a very impoctant sub-
ject. It has gol something to do with
our history. Now that Dr. Ram Mano-
har Lohia has raised that question, Sir,
You may allow one question to Dr.
Aney and one question to me....(In-
terruptions) .

M:. Chalrman: Order, onder. I
would request hon. Members to listen

to me.... (Interruptions)

Shri B. S. Pandey: 1t i the privi-
lege of the mermbers to ask questions



13221 Criticism

Mr, Chairman:

“There shall be no ormal mo-
tion before the House nor voting.
The member who has given notice
may make a short statement and
the Minister concerned shall reply
shortly. Any member who has
previously intimated to the Spea-
ker may be permitted to ask a
question for the purpose of further
elucidating any matters of fact."

The rule says:

So, this is very clear.

«t W o WG AT wToRaTH
qeq F garad A A1

st Tm ®wgw@ amdg : IfEgE &
v ¥ aradta fgur o & o e
JETUT §, 98 <5 M=\ § . . .

Mr. Chairman: It is for the Rules
Committee to amend the ru'es if it
wants the Members to ask questions
without previous intimation. As long
as the rule stands, I cannot permit it.

st AT o §g7  91g
a1 ? AT wAT U AEAT —ATT §EA
%Y 7z v & f& qarw qud w1 A4
fear sz 1 & oodw W war g fE
AT GIEGT F1 A4TT GBA Ky FATAS
& S

Mr. Chairman: Unless there is &
motion for suspending the rule we can
not deviate from the rule. Now, the
hon. Minister.

Shri K. C. Pant (Nainital): Sir, I

beg to move:

“That rule 55(5) of the Rules of
Procedure and Conduct of Busi-
ness in Lok Sabha in its applica-
tion to this Half an Hour Dis-
cussion in so far as it relates Lo
previous intimation being given to
ask questions, by suspended.”

Mr. Chalrman: The question is:

“That rule 55(5) of the Rules
of Procedure and Conduct of

APRIL 26, 1966
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Businesg in Lok Sabha in its app-
lication to this Half an Hour Dis-
cussion in so far as it relates to
previous intimation being given
to ask questions, be suspended.”
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The motion was adopted.
Mr. Chairman: Now Dr. Aney.

Dr. M. 8. Aney: A few years ago I
brought to the notice of the House,
the history being re-written by the
United Nations. Shri Majumdar, a
former member of that Committee,
spoke in his speech to the Bhandarkar

Oriental Institute of Poona saying
that the history of India is being
written in a horrible way by the

UN.O experts. In view of that, I
wanted to know whether the Gov-
ernment would take any steps to see
that the proper perspective of [ndian
history was being put before them. 1
gave that speech to Shri Ayyangar,
the previous Speaker on his asking for
it and I expected that he would lovk
into it. T do not know what happened
afterwards.

=t oW wgra qrRy - gfaare frdt
T T & fq% oF odor F gura @
FE WY U IH QI F H9H w9 1
T gFar § | gAT & amT T2 @ fE
Tt &Y Tt ¥ wadl F qUAST F wW
HATY Efa1®, gAY wEEia, gAT US
Fr qovfy Wt su% wfwa w1 aga
arEr qITT AT & | IR AT glaur
F waare gfaara 1 forar 1 g7 ¥7 &,
1 | Tl # pwry faenfogi w1 fa2-
fomt gro femr man sfagie 9@t
| & s At g R oww & 5w
dad ¥, wafE e w1 wawa g w Ty
IW g ¥ §, IW w19 § A gfAqw
fomr o &7 8, 39 &1 @A @ F,
IAFT &I FT F, WIEUA  TIF,
gAY §T ¥, ¥ qATHT F TIF &
fedt 77 mfear & A1 #71 #1 quE
fear a1 w7 §, @fw g7 W gaTae
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aar faadt WY qIAY qrdt @ 8, W
sqqfout, s sufwes 2w @1 wr g,
IawT @t F1 agr foaw qq7 ¥ g
@ % | I9 &1 qIAA W KT OF A7
gifgca, us a7 sfagrg & @ &
wreg & A aven g oww
sae for o <@ &

The Minister of Education (Shri
M. C. Chagla); Mr, Chairman, in the
heat and dust of political battles it is
very refreshing that we are now strik-
ing an academic note by discussing the
quesiion of history. I am very iralc-
ful to Dr. Lohia for having raised this
question because it is very important
that from time to time we should
withdraw from these political on‘ests
and think of more important subjects
like history, culture and art.

Dr. Lohia has asked the question:
What is history? It is a fascinaling
question and everybody interested in
history wou'd like to give an answcr
to it. Hislory is recapturing the
past, but il is nol merely recapturing
the past. A historian does nol merely
write about the facts of the past. A
historian also assesses the pasi. He
interprets the past. He passes judge-
ment op the past. Even  in writing
about the facts gnd the data he can be
selcctive. He may omit certain [acts.
Therefore, the role of the historiap is
very important. It is wrong to *hink of
history as merely a catalogue of cvents
of the past. The greater the aistorian
the greater his interpretation.

And may ! say this to Dr. Lohiu
that interpretation will always differ?
One historian having the same [facts
will interpret them in one way and
ano'her historian will interpret them
in another way. Very often the intcr-
pretation may not be acceptable to
us; but, as 1 said, it is the right of a
historian, if he is honest to his vota-
tion, to interpret the facts in ais own
light.

Having said that, may I, first of all.
clear the misapprehension in the mind
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of my hon. friend, Dr. Lohia? He said
that the responsibility of this history,
which is, History of Mankind: Cul-
tural and Scientific Deve opment, is
firsily on the UNO, szcondly vn the
UNESCO and thirdly on the Govern-
ment of India. This is entirely an
erroneous statement. And 1 will pcint
it out.

What happened was that the UN-
ESCO appointed an internaticnal
commission of historians, the most dis-
tinguished historians of the world
according to UNESCO, and it is quile
clear that the responsibility for writ-
ing this history was not on the
UNESCO but on the international
commission. I make this clear from
what has been stated in the Foreword
to this volume by the Director Gene-
ral of UNESCO. It says:i—

“The author of this history 1s
not UNESCO; it is the inter-
national commission which since
1850 has directed this venture in
complete  intellectual indepen-
dence.”

Shri Sivamurthi Swamy: What au-
thority has appointed this inlerna-
tional commission?

Shri M. C. Chagla: UNESCO ran
appoin' any commission. They appuini
various commissions.

e TW wAET fgmr ;o TEs
e 7 faT, g AvaTa 1 frg® qamar ?

Shri M. C. Chagla: It gocs on:—

“It is to the commission, laere-
fore, and to it alone that the full
credit for this work is due, It alsv
bears the so'e responsibility for
its seientific work.”

May I add, full credit and, if .here is
discredit, it is solely the discredit of
this commission? .

Then, Professor Carneiro, who was
the President of the Commissicn,
clearly takes the stand in the Preface,
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to Volume One of his book that l.hle
author-editors will be fully respensi-
ble for the text.

Let me point out what happened.
We had three Indians on this commis-
sion—Dr. Bhabha, Professor Mazum-
dar, a very distinguished historian—
he was the Vice-President—and Sar-
dar Panikkar, When the text was pre-
pared, it was sent to our nativnal
commission in this country. It was
sent to all the national commissious.
We submited this text to Profcssor
Mazumdar, the Director Genera] of
Archaeology and Shri Lal, who was
the Assistant Director General. These
distinguished gentlemen in India sub-
mitted the critcisms of the text. They
violently differed from some of ‘ne
interpretations put upon the past by
these authors.

I must say in fairness to the au-
thors that, although in the text Llhey
adhered to their view, they incorpo-
rated in the notes the criticism sub-
mitted by Prof. Majumdar and others,
so that anybody reading this history
not only gets the text according to the
authors but also the criticisms of the
text wherever they differed from it.
So where does the responsibility ot
the Government of India come in?
Where does the responsibility of the
Ministry of Education come in? Here
is an International Commission wcrk-
ing in intellectua] independence and,
as it has been pointed out, consisting
of eminent his orians; they prepare
the history of the past, the pre-histo-
ric period and it is submitted not to
us, but to the Iniernational Commis-
sion; we send it to the proper autho-
rities and their criticism is forwarded
to the Commission and that criticism
is incorporated in the history. There-
fore, [ beg to submit to this House and
to Dr. Lohia that it is entirely wrong
to blame the Government of India or
the Ministry of Education for not nav-
ing taken adejuate steps to see that
any misinterpi tation of Indiap his-
tory doec .ot I'gure in so important a
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book. The responsibility was entirely
of this Coramission. Even so, the Gov-
ernment of India did do all that it
could to see that our objections to any
misinterpretation of our history are
inzorporated in this volume. 1 have
no time; otherwise, I would point out
the number of notes where Prof. la-
jumdar’'s view is set out. The author
says that he does not agree. After all,
he is an author; he is entitled to his
view; we may not agree with him. This
is the position.

Shri Bhagwat Jha Azag (Bhagal-
pur): I can understand honest inler-
pretation but not mischievous inter-
pretation. We hold the Government of
India responsible for this. The Gov-
ernment of India knew that here was
a body which giving a wrong inter-
pretation  of  history—differing not
honestly but mischievously—and they
should have protested, It is not enough
to say that it was an honest body.
What is honest in that body if it tries
to tarnish the fair history of our coun-
try? We want to know from the Guv-
ernment as to what they have done in
this regard? It is not emough to say
that Prof. Majumdar's criticism is in-
corporated. The Government should
have made efforts to drop that pas-
sage from the history,

8hri Kapur Singh (Ludhiana): The
hon. Member who has moved (ihis
motion has demonstrated before this
House that these historians are not
only ignorant but might say things
for ulterior purposes. Merely by cal-
ling them eminent and distinguished,
the Minister will not be able to meet
the puint which the hon. Member has
raised.

Shri M. C. Chagla: As a pointed
oul, Government did all that was pos-
sible, The texts were submitted to
distinguished and eminent Indian his-
torians; their criticism was invited and
it was forwarded to the International
Commission and the International
Commission has incorporated it, We
were not responsible for its publica=-
tion; the UNESCO was not respon-



13227  Critivism

sible; the UNESCO, having appointed
an International Commission, left it to
the authors and on that International
Commission we were represented by
three distinguished Indians.

Shri Bhagwat Jha Azad: The Gov-
ernment of India is paying a handsome
amount to them and this body zets
the money from them and they et
this money to write a history against
us. As Government what have they
done? Why did they not protesi? It
Prof. Majumdar failed, why did the
Government fail? We want to know
this.

Shri M, C, Chagla: As | said, we did
all that we could. I do not know what
more we could have done to point aut
the errors into which the historians
had fallen. The criticism is a'so part
of this history. Anybody who reads
this history will not only read the
text which may be a libel on our cul-
ture, but will also read in the nofes
the comments made by the distin-
guished historians like Prof. Majum-
dar, so that any fair-minded reader
will know both sides of the picture
before he draws any conclusion. What
more Government of India could do?
We did not publish this book.

Dr. Ram Manohar Lohia has raised
the question of the age of the Rig-
veda. [ agree that this author takes
the view thal the Rigveda does not
g0 beyond 1200 years B.C. It is guite
contrary to what all of us know and
feel strongly, namely that the Rig-
veda is a very ancient book, one of the
finest symbols of our culture, a great
contribution to our literature and poe-
try. Here also, in the note it has been
pointed out what our view about this
is. As 1 have said, again, the error has
been pointed out, and the criticism of
that error has been incorporated in
the notes.

Dr. Ram Manohar Lohia has also
talked about Five Thousand Years of
Pakistan. Pakistan came into existencoe
only ninteen years age. As I said in
the Security Council, before ninetcen
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years, the only culture was Indian
culture, the on]y history was Indian

history and the only background was
Indian background. No Pakistani can
look back to his own country beyond
nineteen years. If he tries to look
back, he can only look back to Indian
cuture, to Indian history, and may I
add, to Indian forefathers. Therefore,
it is ridiculous for any historian to
talk of five thousand years of Pakis-
tan. I do not know who has written
this book. I have not come across it.

To TR WAET Wifigar : 99 AT
arad §, @1 HATe T FUE

R. E. M. Wheeler: Five Thou-
sand Years of Pakistan—An Arch-
aeological Outline, Liondon, 1950,

g wga a% wrEArEfaTe §, 1§ wEr
Ty TEF § | GHT ATEHY T AT IR
w7 Ut foar aFar § | 9GS A
Ay, fee Sfog | w1 Tt q@H
agi g A7 HAT ;T |

Shri Kapur Singh: We had kept him
here for a number of years. Even alter
the Partition he was here. He has
written the book cntitled Five Thou-
sand Years of Pakistan, He was &
former Director-General of Archaeo-
logy here. He is the same fellow.

Shri M. C. Chagla: We are very
proud of our ancient civilisation, It
goes back thousands of years. I agree
with what my hon. friend Shri R. S
Pandey has said that it is time that
our own people write our own history
and give a correct interpretation
about the past.

But  how

Shri Sham Lal Saraf:
soon?

Shrl M. C. Chagla: I am coming to
that. I have always fell that onc of
the misfortunes of our country is
that most of our history bocks have
been wrilten by foreigners who have
injected poison into our country, and
have given a totally false reading of
what happened.
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Now, I shall tell you what we are
doing. That is more to the point. We
have set up a board of distinguished
people who are re-writing Indian his-
tory, from the point of view of India,
from the point of view of our national
integration, from the point of view of
our culture. These backs are not ready
Yet, but some of them will be ready
by the end of this year. My view is
my hope is that these books will be
sent to the varioys States and they
will be translated into our differeni
Indian languages and will be taugnt
to the students. There is nothing more
impartant in education than to give to
the young boy and the young girl in
schoo] a correct view of his or her
own country, of his or her own his-
tory, and of his or her own past.
Therefore, I agree with the view that
we should attach much more import-
ancc to history.

Then, take the other thing that we
are doing. We have set up iecentliy
the Nehru Library and Museum where
we are collecting all the books nus-
sible for the period which starts from
Raja Ram Mohan Roy til' the madern
age. The idea is to get Indian scholars
there and try to write the history of
modern times. Raja Ram Mohun Roy
played a very big part in our Indian
history, but there iz hardly any his-
tory about him. From that period down
1o Independence or beyond, we have
had a galaxy ol men who have con-
tributed to India's Independence and
India’s struggic for freedom. So, there
again, we are doing what we can. to
promote historical study and hi:torl-
«~al scholarship. Therefore, we are
doing what we can to help young peo-
p'e to think about the past of India and
to wriie about India. We do not want
a history which is biassed in our fa-
vour, and I do not think that we need
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that bias, because our history is great
enough, and even an honest and fair
interpretation would be sufficient to
prove to ourselves and to prove 1o
the wor!ld what a great past we have
had.

But es far as this particular gues-
tion about the UNESCO book is con-
cerned, as I have said, I do not think
that it is right to foist upon the Gov-
ernment a responsibility which is not
its. It is the responsibility, not even
of the UNESCO, certainly not of the
UN, but it is the responsibility of this
internationa] commission.

The second book, Ancient World,
has come out, which is from 1200 BC
to 500 BC, which is much more appre-
ciative of what India's contribution is.
The first book dealt with the pre-his-
toric period, prior to 1200 BC. The
other volumes are still to come. But I
assure the House that when the text
comes, it will be sent to distinguished
hisiorians in India, their eriticisms
wi | be invited and thesc will be for-
warded to the International Commis-
sion, and as in the first volume, these
will be incorporated.

WMo TR AAFT Migar ;. Aqrafa
w&1on, & fadz & & wAT ava FaAT
k16 (K

Mr, Chairman: The House stands
adjourned to meet again at 11 AM,
leumorrow.

18:36 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
April 27, lQSE/?ﬂiaakM 7, 1888
(Saka).
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